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HOW TO USE THE INDEX
The Index is arranged alphabetically with the Subject Index seperated from
Name Index and printed in the following order: Part | —SUBJECT INDEX; Part 11—
NAME INDEX. At the end of every entry, the Debate number is given in numerical and
Volume Number is given in Roman numerals followed by the date of the Debate in
perenthesis and column number or numbers, as the case may be is given immediately
after that priesed as ( Deb. 3, Vol. X0O(VIL, 04-12-2003) Col. 154-56.

All the Bills sre alphabetically arranged under the main beading “Bill(s)”. The
stages of the Bills are given at the end of title in form of Int, Consid., Consid. and Pass
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the sabject—matter it pertains to for example a
matter pertaining to Agriculture may be found under the beading Agriculture besides
the appropriste head. Similarly matter related to all types of diseases is put under the
heading Discase and matter related to Health Care under heading Health Care.

The name of Institutions, Programenes, Schemes are put under the heading of
the name of such Institutions, Programmes, Schemes.

The matter portaining to Committees are put under the heading Commitsee(s),
The Committee report stages are reflected st the end of title by the word Presented/
Laid

The Matters Under Rule 377 are shown as {(MUR 377) and Discussion Under
Rule 193 a3 (DUR 193).

Information pertaining to Railwsys has been indexed under the various main
headings commencing with the word Railways .g. “Railway Lines”, “Railway Trains™
etc.

information regarding various Stases in Indis and the various foreign countries
has been indexed under their respective names.

A list of abbreviations used in the Index is given below:
Adjournment Motion

Calling Anention 0 Matser of Urgent Public Importance
Introduction Stage of Bill
Consideration and Adoption Stage of a Bill
Discussion Under Rule 193
Matser Under Rule 377
Papers Laid on the Table

Resolution

Submission by Member

Staternent

T T I O

AM

CA.

It

Consid. & Pass
DUR 193
MUR3IT?
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Res.
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PART -1
SUBJECT INDEX
15 Poimt Accidents in Western Coalfields
15 Poimt Programme for Minorities (Deb. 21, Vol. X, 25-03-1992 )

(Deb. 37, Vol. X1, 23-04-1992)
Col 1T-78
28 Poiat Programme
20-Point Programme
{Deb. 8, VoL VIIL 04-03-1992)
Col. 43
Afforestation Progranune under 20 Point
Prograrume
{Deb. 2, Vol VIIL 25-02-1992)
Col. 106-14
Allocation for 20 Point Programme
( Deb. 45, Vol. XI1, 06-05-1992 )
Col. 356-420
Loans given under IRDP and Twenty
Point Progranume
{ Deb. 10, Vol. VIIL 06-03-1992)
Col. 256-70

Academy

Ezhimals Naval Acadenty
(Deb. 28, Vol. X, 03-04-1992 )
Col. 240

Prakrit Academy
( Deb. 30, Vol. X, 07-04-1992)
Col. 322-23

Accident

Accideats in Mines
(Deb. 36, Vol X1, 22-04-1992)
Col. 177-78

Col. S3-24
. Accidents om National Highway

( Dob. 38, Vol. X1, 24-04-1992)

Col. 239-248
Accideats on Western and Northern
Railways

(Deb. 25, Vol. X, 31-03-1992)
:  Col 149
: Fire in Bocing 734

(Deb. 24, Vol. X, 30-03-1992 )

Col. 41-42
Need to take Steps for Preventing
Recurrence of incidence of Blast in
Visskhapstnem, Stee! Plant (MUR 377)

( Dob. 45, Vol. X11, 06-05-1992)

Col. 495495
Road Accident Victim

( Deb. 23, Vol. X, 27-03-1992)

Col. 3§
The Rear-End Collision involving
423 Bitragunta-Vijayawada Passenger
Train and a Goods Train on
Gudur-Vijayawads Broad Gauge Section
of South Central Raitway on Sth April,
1992(5¢)

{Deb. 29, Vol. X, 06-04-1992)

Col. 565-66
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Act
Abolition of Industrial Development and
Regulation Act, 1951

(Deb.4S, Vol. X11, 06-05-1992)

Col 162
Agricultural Land Ceiling Act

( Deb. 8, Vol. VL, 04-03-1992)

Col 177-19
Amendment in Commission of Inquiry
Act

(Deb. 9, Vol. VI, 05-03-1992)

Col. 245
Amendment in Factories

(Deb. 21, Vol. X, 25-03-1992)

Col 54142
Amendment in Minimum Wages Act

(Deb. 18, Vol. IX, 18-03-1992)

Col. 360
Amendment of industrial Disputes Act

(Deb. 8, Vol. VIIL, 04-03-1992)

Col 371-72
Amendment to FERA, 1973

( Deb. 10, Vol. VHL, 06-03-1992)

Col. 486-87
Amendment to Indian Medical Council
Act, 1956

(Deb. 7, Vol. VIH, 03-03-1992 )

Col. 435
A:;ndmem to Indian Telegraph Act,
1

( Deb. 11, Vol. IX, 09-03-1992)

Col. 405
Amendment to Motor Vehicles Act, 1988

{ Deb. 33, Vol. X1, 10-04-1992)

Col. 136-37

(Deb. 10, Vol. VIiL, 06-03-1992)
Col. 526-29
A‘::adnem to Nationa! Highway Act,
(Deb. 3, Vol. V11, 28-02-1992 )
Col. 470
W 1o Punjeb Municipal Act,

(Deb. 14, Vol [X, 12-03-1992)
Col 261-62

LOK SABHA

Amendment to the Police Act, 1861
(Deb. 27, Vol. X, 02-04-1992 )
Col. 234

Amendments to CPA, 1986
( Deb. 31, Vol. X1, 08-04-1992)
Col. 16

Amendments to Official Secrets Act
{Deb. 14, Vol. IX, 12-03-1992)
Col. 74

Ameadments to Prasar Bharati Act
( Deb. 29, Vol. X, 06-04-1992 )
Col. 404-05

Application of C.P.A. to Medics!

Profession

( Deb. 26, Vol. X, 01-04-1992)
Col. 358-99
i Application of Provision of indian
i Evidence Act in Departmental
Proceedings
( Deb. 26, Vol. X, 01-04-1992)
Col. 34041
Arrest under TADA
(Deb. 42, Vol. XII, 30-04-1992)
Col 323-4
Benefits to Foreign Companies due o
changes in FERA
i (Deb.S, Vol. VIIL, 28-02-1992 )
1 Cal T3
, Bill o Amend U.GC. Act, 1956
i (Deb.2, Vol. VIl 25-02-1992 )
t Col 4849
Cases under Inter-Stase Migrant Labour
Act
(Deb. 18, Vol. 1X, 18-03-1992)
Col. 253-34
}.Winmut. 1970
i (Deb. S, Vol. VIIi, 28-02-1992 )
Col 126
Changes in Industrial Dispute Act, 1927
and Trade Unioos Act-1926
{Deb. 45, Vol. X11, 06-03-1992)
Col 323-24

Clearance to Companies under MRTP Act

(Deb. 10, Vol. VIIL, 06-03-1992 )
Col. 51920

i

13




SUBJECT INDEX

Closure of Sick Units
(Deb. 18, Vol. IX, 18-03-1992)
Col. 299
COFEPOSA Cases
( Deb. 38, Vol. X1, 24-04-1992)
Col. 356-58
Committoe on Coastal Regulation

(Deb. 43, Vol. X11, 05-05-1992)
Col. 4748

Committee to Review Motor Vehicle Act,

1988
( Deb. 23, Vol. X, 27.03-1992)
Col. 251-54
Common High Court
(Deb. 19, Vol IX, 23-03-1992)
Col. 410
Consumer Protection Act
{ Deb. 21, Voi. X, 25-03-1992)
Col. 838-39
(Deb. 21, Vol. X, 25-03-1992)
Col. 673-74
( Deb. 36, Vol, X1, 22-04-1992)
Col. 479-80
( Deb. 36, Vol. X1, 22-04-1992)
Col. 231
Consumer Protection Act and MRTP Act
(Deb. 18, Vol. 1X, 18-03-1992)
Col. 149
Consumer Protection Act, 1986
(Deb. 21, Vol. X, 25-03-1992)
Col. 83940
(Deb. 21, Vol. X, 2503-1992)
Col. 112-13
Consumer Protection Measures
( Deb. 26, Vol. X, 01-04-1992 )
Col. 44-51
Convictions under CPA, 1986
( Deb. 26, Vol. X, 01-04-1992)
Col. 7-24
Definition of Labour
{Deb. 31, Vol. X1, 08-04-1992)
Col. 263-64
Diversion of Forest Land
{ Deb. 38, Vol. X1, 21-04-1992)
Col. 230-34

Effect of Relaxation of Sabotage Law
{ Deb. 19, Vol. X, 23-03-1992)
Col. 349-50
Essential Commodities Act
{ Deb. 26, Vol. X, 01-04-1992 )
Col. 396-98
Extension of Consumer Protection Act,
1986
: { Deb. 8, Vol. V1Ii, 04-03-1992 )
| Col. 251-53
| Forest (Conservation) Act, 1980
( Deb. 43, Vol Xil, 05-05-1992)
Col. 4647
Hire-Purchase Act
( Deb. 19, Vol. IX, 23-03-1992)
Col. 345
[llegal Migrants (Determination by
Tribunals) Act, 1983
(Deb. 14, Vol. IX, 12-03-1992)
Col. 52-53
Indian Succession Act
( Deb. 38, Vol. XI, 24-04-1992)
Col. 313-15
Indian Veterinary Council Act
( Deb. 46, Vol. X1, 07-05-1992)
Col. 31
Industrial Disputes Act, 1947
(Deb. 18, Vol. IX, 18-03-1992)
Col. 58-60
Legislation for Labour engaged in
Construction Work
A (Deb. 18, Vol. IX, 18-03-1992)
i Col 81
Mental Health Act, 1987
{ Deb. 25, Vol. X, 3103-1992)
Col. 208-09
Mines and Minerals (Regutation and
Development) Act, 1957
( Deb. 29, Vol. X, 06-04-1992 )
Col. 33-38
Modifications in Land Ceiling and Rent
Central Laws
( Deb. 26, Vol. X, 01-04-1992)
Col. 91

e e i e ¢ ) 2 B 1 5 e
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Need to Amend the Prevention of Food
Adulteration Act 1o Protect the Small
Traders

{Deb. 21, Vol. X, 25-03-1992)

Col. 898-99

Need to Include Medical Service under |
Clause 2 (O) of Consumer Protection Act !
toProtect the Interests of Doctors

(MUR 3TN
(Deb. 8, Vol. VIIL, 04-03-1992)
Col. 496-97

Need to look into the Misuse of TADA in

Haryana (MUR 377)
( Deb. 38, Vol. XL, 24-04-1992)
Col. 466-67

Newsprint Control Order, 1963

( Deb. 39, Vol. XL 27-04-1992)
Col. 443-44

Notification under All India Sesvices Act, ¢ :

1961
( Deb. 26, Vol. X,01-04-1992)
Col. 565
Payment of Taxes by MRTP Companics
(Deb. 19, Vol. IX, 23-03-1992)
Col. 167

Privatisstion of Air India and Indian |

Airlines
( Deb. 34, Vol. X1, 20-04-1992)
Col. 179-80

Prompt Payment of Dues Act
( Deb. 21, Vol. X, 25-03-1992 )
Col 722-23

Public Premises Act, 1971

(Deb. 45, Vol. X1, 06-05-1992 )
Col. 279

Raids conducted under Foreign Exchange |

Regulsation Act, 1973
(Deb. S, Vol. VIIL, 28-02-1992)
Col. 190-91

Recodification of Companies Act
(Deb. 19, Vol. IX, 23-03-1992)
Cal. 3909}

Registered Insecticides Units
( Deb. 32, Vol. X1, 09-04-1992)
Col. 163-66

LOK SABHA

| Repayment of Deposits by Pure Drinks
| Limited
[ (Deb. 19, Vol. IX, 23-03-1992)
[ Col. 549-52
§ Review of The Imports and Exports
i (Control)Act, 1947
! (Deb.28, Vol. X,03-04-1992)
. Col. 313-14
| Revival of River Board Act
( Deb. 24, Vol. X, 30-03-1992)
Col. 383-84
i Sick Industrial Companies (Special
. Provisions) Act, 1985
| (Deb.23,Vol. X, 27-03-1992)
¢ Col 91
| Special Courts for Trial of Cases under
! Narcotic Drugs and Psychotropic
* Substances Act, 1985
{ Deb. 15, Vol. IX, 13-03-1992)
{ Col. 12930
' Siates Reorganisation Act
! (Deb.46, Vol. XI1. 07-05-1992)
| Col 160
i The Dangerous Machines Act, 1988
( Deb. 27, Vol. X, 02-04-1992)
~ Col. 219-20
| Urban Land Ceiling Act
i (Deb.26, Vol.X.01-04-1992 )
© o Col. 215
i Utilisation of Water Resowrces
(Deb. 43, Vol. X11, 04-05-1992)
. Col. 9293
! Violstion of Bonded Labowr Abolition
1 System Act
( Deb. 21, Vol. X, 25-03-1992 )
Col. 687
Violation of Companies Act by
¢ Companies in Rajasthen
i (Deb. 15, Vol IX, 13-03-1992)
Col. 397
f { Violstion of Foreign Conuibution
(Regulations) Act by Companies
. (Deb.9, Vol. VIIL,0503-1992 )
Col. 306-08
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Violation of Motor Vehicle Act, 1998 by | Food Adulteration Cases

Private Buses
( Deb. 19, Vol. IX, 23-03-1992)
Col. 54849

Weights and Measures Act, 1976
( Deb. 45, Vol. XH1, 06-05-1992)
Col. 14344

Adjourament Motioa

Re. Adjournmem Motion
( Deb. 36, Vol. XI, 22-04-1992)
Col. $08-55

Admiaistrative Reform

Abolition of Posts in Directorate General

of Technical Development
( Deb. 8, Vol. V1i1,04-03-1992)
Col 125-30

Administrative System
(Deb. 18, Vol. IX, 18-03-1992)
Col. 164-65

Cadre Review of C.P.W.D. Engineers
( Deb. 8, Vol. VIIL 04-03-1992 )
Col. 131

Review of Cadre of Central Secretariat

Services
{Deb. 13, Vol IX, 11-03-1992)
Col. 49

Stenographic Assistance
{ Deb. 11, Vol. IX, 09-03-1992)
Col. 70-71

Adoption

Adoption of Indian Children
( Deb. 27, Vol. X, 02-04-1992 )
Col. 22-28

Adoption of Ovphans
( Deb. 9, Vol. VIIL, 05-03-1992 )
Col 377-78

Aduleration

Adulterstion in Biscuits
( Deb. 35, Vol. XL 21-04-1992)
Col. 59

Adulteration in Food items
{ Deb.43, Vol. Xil, 0505-1992)
Col. 204

{ Deb. 2, Vol. VIIL, 25-02-1992)

Col. 137
Need to Amend the Prevention of Food
Adulteration Act to Protect the Small
Traders

( Deb. 21, Vol. X, 25-03-1992 )

Col. 898-99
Nickel in Chocolates

(Deb. 43, Vol. XII, 05-05-1992)

Col. 203
Strengthening of Food and Drug
Administration

(Deb. 21, Vol. X, 25-03-1992)

Col. 135-36
Advertisement
Eamings from TV Advertisements

{ Deb. 6, Vol. IX, 16-03-1992)

Col. 302-04
Expenditure on Advertisement by
DA.VPE.

( Deb. 19, Vol. [X, 23-03-1992)

Col. 855-56
Expenditure on Advertisement of
Products

( Deb. 36, Vol. X1, 22-04-1992)

Col. 473-75

| Expenditure on Publicity

{ Deb. 39, Vol. X1, 27-04-1992)
Col 10

( Deb. 39, Vol. X1, 27-04-1992)

Col. §-11
Global Advertising Campaigns

( Deb. 28, Vol. X, 03-04-1992)

Col. 283
High Powered Committee on Advertising
Front

{Deb. 6, Vol. IX, 16-03-1992)

Col. 287-90
Lower rates for Small Scale Units for T.V.
Advertisements

{Deb. 6, Vol. I1X, 16-03-1992)

Col. 435-36
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Asroplane | Deforestation in Nagaland
Loss in Westland Helicopter deal i { Deb. 7, Vol. VI, 03-03-1992 )
(Deb. 11, Vol. IX, 09-03-1992) i Col. 40506
Col. 34243 Environment and A fforestation Projects
Afforestation } ( Deb. 12, Vol. IX, 10-03-1992)
Afforestation in Coastal Areas ¢ Col. 298
(Deb. 2. Vol. VHL 25-02-1992) * Expenditure on Acrial Seeding
Col. 235 ; ( Deb. 17, Vol. IX, 17-03-1992)
Afforestation of Railway Land ;. Col. 309-10 .
{ Deb. 21, Vol. X, 25-03-1992) " Plantation Programmes in Orissa
Col. 252-53 ; ( Deb. 21, Vol. X, 25-03-1992)
Aestion Prograrme GSien
(Deb. 21, Vol. X, 25-03-1992) . Silvipastoral Plantation
Col. 430-31 { Deb. 21, Vol. X, 25-03-1992)
Col. 261-64
2 > e
OBZMLVILIGND) i o) oremion P
: (Deb. 12, Vol. 1X, 10-03-1992)
(Deb. 12, Vol. IX, 10-03-1992) ! Col. 364
Col. 3341 ,
i Lo . Village Level Plantation Progrmmemes
Afforestation Programme in Bihar ( Deb. 12, Vol X, 10-03-1992)
( Deb. 7, Vol. VIiL, 03-03-1992 ) Col. 157
Col. 354 . World Bank Assistance for Environment
Afforestation Programme in U.P. * and Afforestation Programmes
{ Deb. 17, Vol. [X, 17-03-1992) ( Deb. 12, Vol. 1X, 10-03-1992)
Col. 39294 ~ Col 390
Afforestation Programme under 20 Point | Afghaaistan
Prograsnme i Assistance w Hindu Families fled from
{Deb. 2, Vol. VIII, 25-02-1992 ) . Afghanistan
Col. 106-14 ; (Deb. 4, Vol. VIIL, 2702-1992)
Aflorestation Schemes in Haryana C°" 32627 ‘
(Deb. 21, Vol. X, 25-03-1992) ; Indian Exports to Afghanistan
Col. 397400 { Deb. 10, Vol. Vitl, 0603-1992)
Aflorestation Targets Col. 191
( Deb. 12, Vol. IX, 10-03-1992) f S&lﬂ’ﬂ”ﬂﬁﬂ!AWﬂlﬂw“
Assistance from Deamark for {:2.*2&2\? IX, 09-03-1992)
Environment and Afforestation |
Programmes i Welcome 1o Parliamentary Delegation
: from Afghanistan
(Deb. 25, Vol. X, 3103-1992) i
Col. 195-96 i (Deb.21, Vol. X, 2503-1992)
, 3 Col. 3
Compensatory Afforeststion
. i Africs
g:bll‘g:l?t X1, 28-04-1992) i 80th Anniversary of African National
| Congress
( Deb, 21, Vol. X, 25-03-1992 ) £ (Deb.9, Vol. VIIL, 05-03-1992)
Col. 194-98 | Col. 29758
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Indian Passport Holders to South Africa . Treaties and Agreements between India
- and Erstwhile Soviet Union

{ Deb. 37, Vol. X1, 23-04-1992)

Col. 249
Joint Ventures/Projects with Afncnn
Countries

{ Deb. 10, Vol. Vi1, 06-03-1992 )

Col. 516

Violence in Biack Townships of South .

Africa
( Deb. 37, Vol. X1, 23-04-1992)
Col. 252-53

Agreement/ Treaty

West Asia Peace Talks
{ Deb. 32, Vol. X1, 09-04-1992 )
Col. 113-14

Agreemeat/Treaty
AgteemumWotkmgerpon&mxy
with Finland

( Deb. 34, Vol. X1, 20-04-1992)

Col. 460

Vietam
{ Deb. 42, Vol. XI1. 30-04-1992)
Col. 226-27

( Deb. 4, Vol. V1il, 27-02-1992)
Col. 71-72

. Agricuitural saad Rural Debt Relief
" Scheme

Tax Reliefunder ARDRS
( Deb. 28, Vol. X, 03-04-1992)
Col. 9596
Agricultural Finance Corporstiea
Lisnited
Merger of AFCL with NABARD
( Deb. 23, Vol. X, 27-03-1992 )
Col. 313-14

| Agricultursl Lasd
. Land to SC and Backward Classes for

Agricultural Purposes in Delhi
( Deb. 45, Vol. XIl, 06-05-1992)
Col. 72-74

¢ Rental Value of Agricultural Land
Arcas ol Bilatersl Cooperation with

i

( Deb. 14, Vol. IX, 12-03-1992)
Col. 330-31

; Agricultural Marketing Corporatioa

: North Eastern Regional Agricultural

lClCl‘sAycumMMofNewYork Marketing Corporation

{ Deb. 33, Vol. X1, 10-04-1992)

Col. 145
Indo-Danish Pact on Power Fronts

{ Dcb. 34, Vol. X1, 20-04-1992 )

Col. 460-61
Indo-German Ties in Coal Projects

( Deb. 26, Vol. X, 01-04-1992)

Col. 419-20
Indo-Nepal Agreement on Kosi and
Gandsk

{ Deb. 34, Vol. XL, 20-04-1992)

Col. 220-22
Memorandum of Understanding by :
Hindusian Cables Lid.

{ Deb. 18, Vol. IX, 18-03-1992)

Col. 10102

¥

?

¢
!
i

( Deb. 34, Vol. X1, 20-04-1992)
Col. 14749

: Agricultural Prodact

Export of Agricultural Products
( Deb. 32, Vol. X1, 09-04-1992)
Col. 19294

Honey Collection
( Deb. 4, Vol. VIiL, 27-02-1992)
Col. 316-17

; Agriculture

l
]
{
}

§
3
1
x

Agricultural Business Consortium

(Deb. 41, Vol X11, 29-04-1992)
Col. 398-99

Agricultural Development
{ Deb. 27, Vol. X, 02-04-1992 )
Col. 80

Paris Convention on Intellectual Property | Agricultural Growth Rate

( Deb. 26, Vol. X, 01-04-1992 )
Col. 524

{
{
\

( Deb. 22, Vol. X, 26-03-1992)
Col. 516-17
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Agricultural Labour
{ Deb. 8. Vol. Vi1, 04-03-1992)
Col. 298-304

Agricultural Labourers
( Deb. 26, Vol. X, 01-04-1992)
Col. 369-70

Agricuttural Land Ceiling Act
( Deb. 8, Vol. VIL 04-03-1992 )
Col. 177-79

Agricultural Production
(Deb. 14, Vol. IX, 12-03-1992)
Col 30102

{ Deb. 9. Vol. VIIL 05-03-1992)
Col. 356-62

Agricultural Products under Negative
{ Deb. 32, Vol. X1, 09-04-1992)
Col. 76-82

Agricultucal Projects in Andhra Pradesh

with Intemational Assistance
{ Deb. 37, Vol. X1, 23-04-1992 )
Col. 257

Agricultural Projects with international |

Assistance
( Deb. 37, Vol. X1, 23-04-1992)
Col. 24344

Agricultural Universities
{ Deb. 37, Vol. XL, 23-04-1992)
Col. 203

Agricultural Workers
{ Deb. 21, Vol. X, 25-03-1992))
Col. 748

Agriculture as an industry
{ Deb. 9, Vol. VIIL 05-03-1992)
Col. 187

Agriculture Farm at Bhabhus, Bihar
(Deb. 4, Vol. Vi1, 27-02-1992)
Col. 353-54

Agriculture Growth Rate
( Deb. 4, Vol. VIIL, 27-02-1992)
Col. 21-26

(Deb. 22, Vol. X, 26-03-1992 )
Col. 517-18

! Agro Based Industries
| (Deb. 36, Vol. X1, 22-04-1992)
Col. 14546
Agro Forestry in Rajasthan
( Deb.43, Vol. X1I, 05-05-1992)
. Col. 324-26
! Amia Cultivation
{ Deb. 9, Vol. VII1. 05-03-1992)
.) Col. 195-96
: APROCA Caultivation
; ( Deb. 27, Vol. X, 02-04-1992)
. Col. 6166
: Area under Cultivation
¢ (Deb.27.Vol. X,02-04-1992)

1
1
1
7

© Col 23642
i Area under Paddy Cuitivation in Korals
¢ (Deb.22, Vol. X, 26-03-1992)
i Col 243
: Area under Sugarcane in Gujarat

{ Deb. 37, Vol. X1, 23-04-1992))
¢ Col. 20304
! Assistance under Training and Visit
: System
i (Deb. |4, Vol.IX, 1203-1992)
* Col. 308-12
' Auction of Agricultural Land
i (Deb. 32, Vol. X1, 09-04-1992)
' Col. 1012
| Ban on Imports of Seeds
i (Deb.32,Vol. X1, 09-04-1992 )
; Col 12829
! Banana Plantation

( Deb. 27, Vol. X, 02-04-1992 )
i Col. 220-21
 Betal Leaf Production
i (Deb. 14, Vol. IX, 12-03-1992)
i Col. 349-50
! Betel Leaf Crop
. (Deb, 32, Vol. X1, 09-04-1992)
: Col. 50
i (Deb.46, Vol. X1, 07-05-1992)
i Col. 42-43
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Cash Crops Produced in Bihar
( Deb. 22, Vol. X, 26-03-1992)
Col. 332-33
Cashew Cultivation
( Deb. 14, Vol. IX, 12-03-1992)
Col. 34-35
Central State Farm, Surstgarh
(Deb. 4, Vol. VI, 27-02-1992)
Col. 361-62
Change in Pattern of Cultivation
( Deb. 4, Vol. VI, 27-02-1992 ) :
Col. 508-09 i
Commercial Trout Farming Project in Kullu |
( Deb. 27, Vol. X, 02-04-1992)
Col. 68-69 :
Compensation to Peppervine Growers .
( Deb. 14, Vol. IX, 12-03-1992) :
Col. 330
Compulsory Standard Marking ;
(Deb. 41, Vol. XI1, 29-04-1992) ;
i
i

i
i
s

Col. 363-64
Consumption of Electricity by
Agricultusal Sector
(Deb. 6, Vol. IX, 16-03-1992) |
Col. 39095 {
Control of Kolshi Pest in Orange Seeds
( Deb. 22, Vol. X, 26-03-1992) "
Col. 24344
Control of Pests
( Deb. 14, Vol. X, 12-03-1992)
Col. 221-24
Crop Insurance Scheme
( Deb. 46, Vol. Xil, 07-05-1992)
Col. 64-65
( Deb. 37, Vol. X1, 23-04-1992)
Col. 185-86
Cross Breeding of Sheeps
{ Deb. 46, Vol. X11, 07-05-1992)
Col. 51-52
Cultivation of Barren Land

( Deb. 22, Vol. X, 26-03-1992)
Col. 551-52 ;

i
1
i

: Development

Cultivation of Sunflower

( Deb. 14, Vol IX, 1203-1992)
Col. 8790

Damage of Rabi Crops due to Drought
{ Deb. 46, Vol. XIL, 07-05-1992)
Col. 160-62

Damage to Crops by Wild Animals
( Deb. 2, Vol. V111, 25-02-1992 )
Col. 35

Declaration of Betel Leaves as an
Agricuttural Commodity

( Deb. 4, Vol. V111, 27-02-1992)

Col. 113-14

Development of Agriculture

{ Deb. 42, Vol. X11, 30-04-1992)
Col. 4748
( Deb. 14, Vol. IX, 12-03-1992)
Col. 23940
Development of Agriculture in Goa
( Deb. 22, Vol. X, 26-03-1992)
Col. 460-61
Development of Agricuhture in Kerala
( Deb. 9, Vol. VIIL, 05-03-1992)
Col. 251-52
of Agriculture in
Uttar Pradesh
(Deb. 37, Vol. X1, 23-04-1992)
Col. 222

, Development of Commercial Crops

(Deb. 27, Vol. X, 02-04-1992 )
Col. 255-56

' Development of High Yiclding Variety of
i Paddy

( Deb. 14, Vol. 1X, 12-03-1992)
Col. 300-301

Directorate of Extension
{ Deb. 37, Vol. X1, 23-04-1992)
Col. 4344

Disease in Coffee Plants in Karnataka

( Deb. 28, Vol. X, 03-04-1992)
Col. 289-90

Distribution of Surplus land

( Deb. 26, Vol. X, 01-04-1992 )
Col. 25-33



10 LOK SABHA

Dry Land Cultivation
{ Deb. 27, Vol. X, 02-04-1992)
Col. 31-34

Dryland Farming
{ Deb. 37, Vol. XI, 23-04-1992)
Col. 24041
{ Deb. 32, Vol. X1, 09-04-1992)
Col. 180-82

(Deb. 27, Vol. X, 02-04-1992)
Col 273-78

( Deb. 22, Vol. X, 26-03-1992)
Col. 380-82

Fall in Prices of Kherif Crops

| (Deb. 14, Vol IX, 12-03-1992)

{ Col. 32021

| Funds allocated to States by REC
(Deb. 39, Vol. X1, 2704-1992)
Col. 299-302

{ General Budget-1992-93-Presentation

[ (Deb.7, Vol VIl 29-02-1992)

© Col 23-24

| Green Revolution

. (Deb.9, Vol. V1L, 05-03-1992)

. Col2s4

EEC Assistance for Agriculture Projects | Growth Centres to improve Non-Farm

in Bihar
( Deb. 9, Vol. VI, 05-03-1992)
Col. 421

42 Employment Opportunities
. (Deb.8, Vol VITL, 04-03-1992 )
i Col. 419-20

EEC Assistance to Agricultural Project in i Hydroponics

Kerala
( Deb. 27, Vol. X, 02-04-1992)
Col. 67

EEC Assistance to Agricultursl Projects

in Tamil Nadu

( Deb. 37, Vol. X1, 23-04-1992 )
Col. 249-50

! (Deb.32, Vol. X1, 09-04-1992)

Z Col. 14748

* Impetus 1o Agriculture Education

i (Deb.9, Vol VIil,05-03-1992)

1 Col 219-20

¢ Implementation of ARDRS in Uttar

EEC Assistance to Agricultursl Projects i Pradesh

inUP
( Deb. 14, Vol. 1X, 12-03-1992)
Col. 225-27
Expansion of KRIBHCO
( Deb. 18, Vol. IX, 18-03-1992)
Col. 66-67
Export of Agricultural Products
(Deb. 28, Vol. X. 03-04-1992 )
Col. 34546
Export of Eggs
(Deb. 37, Vol. X1, 23-04-1992)
Col. 14749
Export of Surpius Goods
(Deb. 19, Vol. IX, 23.03-1992 )
Col. 373-79
Exports of Agriculnwal Commodities
{ Deb. 19, Vol. 1X, 23.03.1992 )
Col. 298-300

; ( Deb. 5, Vol. Vi1, 28-02-1992 )
’ Col. 12627

. Importand Export of Agricularsl Products
{ Deb. 28, Vol. X, 03-04-1992 )

i Col 189

import of Agriculture Applisnces

i (Deb.32, Vol X1, 09-04-1992)
;. Col 117

: import of Coco

(Deb. 47, Vol X11, 08031992 )
- Col s

{ lmport of Plant Products

P (Deb. 14, Vol (X, 12:03-1992)
- Col. 336-37

import of Soeds and Saplings

1 (Deb. 14, Vol X, 12.03-1992)
i Col. 4546
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¢ Kisan Mitra Scheme

{mports of Seeds
(Deb. 32, Vol. X1, 09-04-1992)
Col. 3748

incentives to Paddy Growers
(Deb. 32, Vol. X1, 09-04-1992 ) i
Col. 120-21 {

Income from Agricultural Sector ‘
( Deb. 21, Vol. X, 25-03-1992 )
Col. §54-56

indian Agriculture Research Institute
{ Deb. 37, Vol, X1, 23-04-1992 )
Col. 250

Institute of Sloping Agriculture and Land |
Technology

( Deb. 37, Vol. X1, 23-04-1992)
Col. 123
Institutional Loan for Agriculture
{Deb. 47, Vol. XNt, 08-05-1992)
Col. 211
Integrated Horticultural Development ‘
Programme
(Deb. 14, Vol IX, 12-03-1992) ‘
Col. 237
International  Cooperation
Development of Agriculture ;
( Deb. 37, Vol. X1, 23-04-1992) ;
Col 187-88 ;
International Cooperation for Dumqeof
Black Cotton Soil :
(Deb. 6, Vol. 1X, 16-03-1992)
Col. 95-97
international Cooperstion mAymultm
(Deb. 22, Vol. X, 26-03-1992)
Col. $3-54
Investment in Agriculture Sector
{ Deb. 13, Vol. IX, 11-03-1992)
Col. 382
{nvolvemem of Women in Agriculture
{ Deb. 37, Vol. X1, 23-04-1992)
Col. 188-92
Jojobe Cultivation
{ Deb. 42, Vol. XI, 30-04-1992)
Col. 296

4

for !

{ Deb. 22, Vol. X, 26-03-1992 )
Col. 407

{ Deb. 22, Vol. X, 26-03-1992)
Col. 383-84
Land under Jute and Mesta Cultivation
{Deb. 27, Vol. X, 02-04-1992)
Col. 19

. Legislation on Agricultural Workers

( Deb. 8, Vol. V111, 04-03-1992)
Col. 400

: Linking the Prices of Agricultural

. Products with Price index of Agricultural
Inputs

( Deb. 14, Vol IX, 12-03-1992)

Col. 387-88
Loan by NABARD for Water Resources

( Deb. 47, Vol. X1, 08-05-1992)
Col. 109

" Loans Advanced by Banks for Setting up

Agro-Based Industries
{ Deb. 19, Vol. IX. 23-03-1992)
Col. 19193

© Model Farmer Scheme

{ Deb. 14, Vol IX, 12-03-1992)
Col. 293

Mushroom Production
( Deb. 9, Vol. VIIL, 05-03-1992)
Col. 409-10

Mushroom Units

( Deb. 32. Vol. X1, 09-04-1992)
Col. 183

NARPngmnne

{Deb. 27, Vol. X, 0204-1992)

Col. 4243
NCDC Assistance to Agricultural Projects
in Bihar

( Deb. 14, Vol. IX, 12-03-1992)

Col. 6768
Need to Conduct a Proper Survey of
Damage caused to the Opium Crop by
*‘Moyali’ Disease in Madhya Pradesh
i (MUR3TY)

( Deb. 12, Vol IX, 10-03-1992)

Col. 503
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Need to Initiste Dry Land Agricultural | Prices of Imported Agricultural Products

System in Bolangir, Orissa | (Deb.17,Vol.IX, 17-03-1992)
( Deb. 9, Vol. Vi, 05-03-1992) i Col. 737-38
Col. 55152 , ' Procurement Price of Rice and Paddy in
New National Seed Policy ! Andaman and Nicobar Islands
(Deb. 22, Vol. X, 26-03-1992) ¢ (Deb.2S, Vol. X,31-03-1992)
Col. 34647 . Col. 210
Oil Palm Cultivation . Production and Storage Technologies
( Deb. 32, Vol. X1, 09-04-1992) . (Deb. 22, Vol. X, 26-03-1992)
Col. 19798 : Col. 3839
( Deb. 4, Vol. V1L, 27-02-1992) . Production and Supply of HYV Seeds
Col. 34546 ( Deb. 22, Vol. X, 26-03-1992 )
Oil Paim, Cashew snd Banana Plantation Col. 408
( Deb. 22, Vol. X, 26-03-1992 ) Production of Paddy Varictics
Col. 347-49 ( Deb. 32, Vol. X1, 09-04-1992 )
Oilseeds Cultivation ~ Col. 18889
( Deb. 42, Vol XIL, 30-04-1992) : Production of Pulses
Col. 6062 : (Deb.46, Vol. XII, 07-05-1992)
Orange Cultivation i Col 221
(Deb. 14. Vol IX. 12-03-1992) " Production of Reharia and Makhana
Col. 71-72 " (Deb.9, Vol. VHL 05-03-1992)
P b 43, VoL X1l G50519%2) | ,,”C,dm'im” .
(Deb. 43, 1. 1992) i .
Col. 28-33 H (Deb émn 07-05-1992)
Pension-cum-insurance for Agricultural . Col 213-14
Labour © Promotion of Cash Crop Cultivation
Deb. 26, Vol. X, 01-04-1992 :
ety D (Deb20.%LX,0204-1092)
Pesticides in Dairy and Agnculmnl Col. 0708
Products i Promotion of Sapodilla Cultivation
Deb. 17, Vol. 1X. 17-03-1992 i (Deb.27, Vol X, 02-04-1992)
Plantation of Fruit Bearing Trees ; Puises Board
( Deb. 14, Vol. IX, 12-03-1992) i (Deb.37, Vol. X1, 23-04-1992)
Col. 61-62 - Col. 261
Podu Cultivation { Quality Control of Farm Implements
( Deb. 14, Vol. IX, 12-03-1992) © (Deb.37, Vol X1, 23-04-1992)
Col. 29192 © Col. 18283
Price of Dry Ginger | Rained Agriculture
( Deb. 22, Vol. X, 26-03-1992) | (Deb. 22, Vol. X, 26-03-1992)
Col. 255-57 . Col. 244

b
Price Policy for Rabi Crops of 199192 w0 | i Replacing Physical Control on
be Marketed in 1992.93 Season (St.) i Agricultural Sector .

{ Deb. 17, Vol. IX, 17-03-1992) i (Deb.9, Vol VIN,05-03-1992 )
Col. 95960 © Col. 20142
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3

Restriction on Movement of Agricultural | Subsidy on Seeds

Produce
(Deb. 7, Vol. VHIL,03-03-1992)
Col. 20102

Review of Agro-industrial Sector

{ Deb. 27, Vol. X, 02-04-1992 )
Col. 185-86

Rural Agricultural Insurance Corporation

( Deb. 46, Vol. XIt. 07-05-1992)
Col. 24748

Scparate Courts for Agricultural Cases
{ Deb. 27, Vol. X, 0204-1992 )
Col. 87-88

i
i
i
{
i
H
i
i
i
i

}

( Deb. 32, Vol. XL, 09-04-1992)
Col. 133

Supply of Seeds to Farmers at Subsidised
Rates

( Deb. 46, Vol. X1i, 07-05-1992)

Col 14344
Support Price for Agricultural
C fit

( Deb. 4, Vol. VIIL 27-02-1992)

Col. 443-44

Shifting of Agricultural Research Institute

to Rural Areas
{ Deb. 14, Vol. IX, 12-03-1992)
Col 238
Soil Erosion
( Deb. 4. Vol. VI, 2702-1992)
Col. 299-306
Soil Testing Laborstories
( Deb. 46, Vol. X1, 07-05-1992)
Col. 1-9
Soyabean Cultivation
( Deb. 27, Vol. X, 02-04-1992 )
Col. 183-34
Special Agriculture Programmes in Gujsrat
by REC
{ Deb. 43, Vol. XIL, 04-05-1992)
Col. 135-36
Stocking of Agricultural Commoditics by
Farmers

( Deb. 9, Vol. VIIL, 05-03-1992)
Col. 214-15

t
|

( Deb. 32, Vol. X1, 09-04-1992 )
Col. 196

"" Tractor Loans to Farmers in Rajasthan

{ Deb. 33, Vol. X1, 10-04-1992)
Col. 243

! Tractor Technology

{ Deb. 42, Vol. Xil, 30-04-1992)
Col. 50
Use of Atomic Energy in Agriculture
( Deb. 31, Vol. X1, 08-04-1992)
Col. 120-21
Use of Human Excreta as Manure for
Crops
( Deb. 22, Vol. X, 26-03-1992)
Col. 400-401

¢ Use of Nuclear Energy in Agriculture

Structural Adjustments in Agricultural

Field
{ Deb. 15, Vol. IX, 13-03-1992)
Col. 111-12
Subsidised Agriculiural Equipments to
Farmers
( Deb. 27, Vol. X, 02-04-1992)
Col. 170-TM
Subsidy on Agriculiural Inputs
{ Deb. 14, Vol. IX, 12-03-1992)
Col. 33-34

{ Deb. 14, Vol. IX, 12-03-1992)
Col. 212-13
Use of Plastic in Agriculture
( Deb. 26, Vol. X,01-04-1992)
Col. 190
Welfare of Agricultural Workers
( Deb. 45, Vol. XII, 06-05-1992)
Col. 44748
Wheat Production
( Deb. 22, Vol. X, 26-03-1992)
Col. 280-82
{ Deb. 9, Wl. VIL, 0503-1992)
Col. 28-34
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Agriceiture Equipment : Grants for Appointment of Hindi Teachers
Prices of Tractors and Power Tillers i (Deb.25,Vol. X, 3103-1992)

(Deb.41, Vol XIt, 29-04-1992) [ Col. 11920

Col 127-28 | Grants for Construction of Market
Agricalture Research Ceatre _ . Buildings in Kerala
Dr.y'luldAgnculnltﬂ Research Centre in : ( Deb. 45, Vol. X11, 06-05-1992)

( Deb. 32, Vol. X1, 09-04-1992) . CoL 9

LIS ottt
Fruitand Vegetable Research Centre | f: o

g::b.Z?.\kﬂ.X.OZ«-lM) G 10 Colleges and Schools
National Rescarch Centre for Onion and ' g?z‘zf-,‘f’”"“*’"'m’
Garlic st Nasik : 12122 o

( Deb. 14, Vol. [X, 12-03-1992) : Grants to Educational Institutions in Bihar

Col. 212 ( Deb. 25, Vol. X, 31-03-1992)

Agro sad Rural Industry ;  Col 244
Agro-Based Industries i Grants to Khadi and Gramodyog Board

( Deb. 22, Vol. X, 26-03-1992 ) ¢ Gujarst

Col. 39-51 ( Deb. 31, Vol. X1, 08-04-1992)
Export of Agricaltural and Industrial ;.  Col. 289-90
Products { Grants to Voluntary Organisations

(Deb. 28, Vol. X, 03-04-1992 ) i ( Deb. 25, Vol. X, 31-03-1992)

Col. 120 ' Col 19697
Prmbnoquﬂicuﬁs.SaﬂlSmle-d ! Grants to Voluntary Organisations of
Coutage Industries . Jamnagar and Junagar (Gujarat)

{Deb. 21, Vol. X, 2503-1992) ( Deb. 4, Vol. VIi1, 27-02-1992)

Col. $36-57 . Col. 475-76
Scheme for Agro-Rural Industrics " Grants-in-Aid 10 Institution to Promote

%‘&WW'W‘M) - Studies and Research in Law

: Deb. 28, Vol. X, 03-04-1992
Wool Trade as an Agro-Based Industry (Col 3?{.}2 '

(Deb. 9, Vol. VIIL, 05031992 ) .

Col. 355-%6 i Grn_n:zubu&w Handloom Sector
Aids sad Grasts - - 28, Vol. X, 03-04-1992 )
F { Col 28690

ree Hold System . )

(Deb. 31, Vol. X1, 08-04-1992))  Legal Aid to the Poor People

Col. 2899 i (Deb. 19, Wl.IX, 23-03-1992)
Grant 10 Scientific Ministries for Research | Con 3687
and Development . Loans under PL 430

(Deb. 31, Vol. Xt, 08-04-1992 ) © (Deb. 19, Vol. 1X, 23403-1992)

Col. 27980 { Col4meM
Grant 1o Voluntary Organisations i Misuse of UGC Granta

{ Deb. 45, Vol. XIt, 06-05-1992 ) b (Deb.2, Vol. VIIL 25-02:1992)

Col. 27475 ' Col. 37577
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Modemisation of Police Force
( Deb. 4, Vol. VIIL, 27-02-1992)
Col. 294-95

Resolution in US Congress on

Development Aid to india
{ Deb. 37, Vol. X1, 23-04-1992)
Col. 131

US.sid
( Deb. 33, Vol. X1, 10-04-1992)
Col. 116

Utilisation of Central Grants by Orissa
( Deb. 33, Vol. X1, 10-04-1992)
Col. 187

Alr Accident

Accidents of Indian Airlines Aircraft
(Deb. 11, Vol. IX, 09-03-1992)
Col. 40

Air Accidents at Airbase, Bareilly
( Deb. 47, Vol. X1I, 08-05-1992)
Col. 87

Investigation into crash of A-320 Airbus

{ Deb. 11, Vol. 1X, 09-03-1992)
Col. 18-22
Investigations into Air crashes
( Deb. 43, Vol, Xit, 04-05-1992)
Col. 90-9}
Alr Foree
C&AG Report on Induction of Heavy
Transport Aircraft in |AF
( Deb. 47, Vol. XTI, 08-05-1992)
Col. 130
Promotion of Firemen at Chakeri Air Force
Station
{ Deb. 5, Vol. VIIL, 28-02-1992)
Col. 9192
Alrcraft
A-320 Airbus Deal
( Deb. 6, Wl IX, 1603-1992)
Col. 203-04

1s

3 Aircraft Included in VIP Squadron
' ( Deb. 15, Vol IX, 13-03-1992)
i Col. 444
i investigation into Crash of A-320 Airbus
! in Bangalore
. (Deb.43, Vol. Xii, 04-05-1992)
! Col 383
} Light Transport Aircraft
. (Deb.21,Vol. X, 25-03-1992 )
! Col. 544
: Manufacturing of Passenger Aircraft by
. HAL.
( Deb. 15, Vol. IX, 13-03-1992)
; Col 129
' Misuse of Aircrafl of Bokaro Steel Plant
. (Deb.34. Vol X1, 20-04-1992)
. Col 45859
. Need to Introduce Bocing Service o
x Lilsbari, Assam (MUR 377)
i (Deb. 26, Vol. X 01-04-1992)
} Col. 571-72
; Operation of Air Taxies
; { Deb. 29, Vol. X, 06-04-1992)
[ Col 31026
. Operational Efficiency of Airbus A-320
( Deb. 43, Vol. X11, 04-05-1992)
Col. 499-500
Phasing out of Air India Aircrafts
( Deb. 34, Voi. X1, 20-04-1992 )
Col. 44041
Privatisation of Vayudoot Services
( Deb. 43, Vol. Xi1, 0405-1992)
Col. 281
i Purchase of Boeing 77
( Deb. 34, Vol. X1, 20-04-1992)
Col. 64
| Purchases of Aircraf by A.l and L.A.

" (Deb.24, Vol. X, 30-03-1992 )
[ Col. 100-101
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Repairs to Aircraft ¢ Airlines to Kerals
( Deb. 19, Vol. IX, 23-03-1992) ( Deb. 29, Vol. X, 06-04-1992)
Col. 638-39 . Col 11516
Safety Equipments in Planes ECA;I:::‘MO!I“LWM'MI’TMI
&"";;W‘m 1603-1952) © " (Deb.43, VoL XIL. 04-05-1992)
‘ Col. 341
Vayudoot Services . . . -
Cases of Engine Failures in indisn Airlines
(Deb. 43, Vol XIl, 04-05-1952) ( Deb. 39, Vol. XI, 27-04-1992)
A Col. 232-35
A-320 Airbus : Change in Flight Time Scheme
( Deb. 6, Vol. IX, 16-03-1992) . (Deb.29. Vol X.06-04-1992)
Col. 9-14 Col. 151
Air Fare Subsidy ' Change of Logo of Air India
( Deb. 39, Vol. XL, 27-04-1992) ( Deb. 34, Vol. X1, 20-04-1992)
Col. 273-74 Col. 149-50
Air Hostesses in India Airlines and ~ Collection of Passcagers from Coachin
Air India i and Trivandrum Airports
(Deb. &, Vol. I1X, 16-03-1992) ' ( Deb. 43, Vol. X1, 04-05-1992)
Col 240-41 Col. 336-37
Air Links between Rajkot and Bombay . Consumption of Aviation Fuel of Air indis
{ Deb. 24, Vol. X, 30-03-1992) and Indian Airlines
Col. 204 L (Deb. 19, Vol.1X, 23-03-1992)
Air Service between Bombay and Col. 834
Khajuraho ! Daily Flight from Calcutta and
(Deb. 29, Vol. X, 06-04-1992 ) f' Bhubaneswar to Rourkels
 Col. 29859  (Deb. 39, Vol. X1, 27-04-1992)
Air Service between Defhi and Gorakhpus ’ Col. 317
{Ocb. 22 Yol. X.06.04-192)  Deihi-Bagdogra Flights
Deb. 19, Vol. (X, 23.03.
Air Service from Rajkot 10 Dethi B 6,‘,_;‘" X, 23-03-1992)
Deb. 43, Vol. XI1, 04-0S- . ,
(Col. 399-400 1992) * Dereguistion of Inernational Fares
Ais Teavel Facilities . (Deb.39, Vol X1, 27-04-1992 )
( Deb. 29, Vol. X, 06-04-1992 ) j  Col25
Col. 92 ¢ Direct  Flight from Madras to

Aitcraf of Air India, Indian Aiclines and | AT Coumtries
Vayudoot Grounded during January, 1992 I (Deb. 34, Vol. X1, 20-08-1992)

(Deb. 11, Vol. 1X, 09-03-1992 ) © Col. 39

Col. 177-78 | Disinvestment of Holding of Al indie aad
Airtines to Gaya ’ Indian Airlines

(Deb. 39, Vol X1, 2704-1992 ) 1 (Deb.29, Vol. X, 06-04-1992 )

Col. 277 . Col. 6667
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Empty Bocing 747 Flight from Bombay to | Lapses in Flight Operations

London by Air india i ( Deb. 29, Vol. X, 06-04-1992 )
(Deb. 34, Vol. X1, 20-04-1992) i Col. 34345
Col. 455-56 '

En of Equity base of 1A and Al ’ ;llmw Escape of an Indian Airlines

(Deb. 19, Vol. IX, 23-03-1992)

Col. 703-04 (Deb. 39, Vol X1, 27-04-1992 )
Expansion Programme by Air India Col. 24041

( Deb, 19, Vol. IX, 23-03-1992) New Air Routes berween Bombay and

Col. 804-05 . other States

Expenditure on Cabin and Cockpit Crew (Deb. 19, Vol. 1X, 23-03-1992)
{ Deb. 39, Vol. XL, 27-04-1992) Col. 803-04

Col. 222-23 Operation of Flight on Delhi-Nagpur-
Fleet Management Programme of Raipur-Calcutta Sector
Airindia ( Deb. 24, Vol. X, 30-03-1992)

{ Deb. 43, Vol. XIL, 04-05-1992) Col. 387-88

Col. 503-04 , Operational Aircraft with Indian Airines
Flight from Calicut to Gulf Countries : and Air India

( Deb. 19, Vol. IX. 23-03-1992) { Deb. 11, Vol. IX, 09-03-1992)

Col. 883-84 Col. 353-54

Flight from Visskhapatnamo Dethi . Operarional Efficiency of Aircrafis
{ Deb. 19, Vol. 1X. 23-03-1992) . (Deb. 24, Vol. X, 30-03-1992)

Col. 757 ot 269
F“:gr;':"a XL 20041902) , PaymentofRoyakty to Air India

Col. 231-32 | (Deb.39, Vol X1, 27-04-1992)
Functioning of Vayudoot ¢ Col. 24445

( Deb. 24, Vol. X, 30-03-1992) . Phasing out of Air India Aircrafis

Col. 378-80 {  (Deb.34, Vol. XL, 20-04-1992)
Intemational Airlines from Major Airpons . Col. 44041

( Deb. 19, Vol. 1X. 23.03-1992) . Pilots of Indian Airlines and Air India

Col. 860-66 ! (Deb.6, Vol.1X, 16-03-1992)
Introduction of Airbus 320 ] Col. $3-57

m%&z‘;" X, 30-03-1992) ‘ Pilots of Vayudoot engaged in Private
introduction of Flight between Bombay ( Deb. 43, Vol. XI1, 04-05-1992)
and "‘"“:" | Col 317

(c:hﬁ:'w'x'MMM) | Privae Aviai s
introduction of Private Airline { (Dob.29,Vol. X,06-04-1992)

( Deb. 6, Vol. IX, 16-03-1992) j  Col.40607

Col. #99-50 i Pl:i\:utisalion of Air India and Indian
issue of Boarding Passcs ©; Airlines

( Deb. 24, Vol. X, 30-03-1992) { ( Deb. 34, Vol. X1, 20-04-1992)

Col. 30308 ' Col. 179-80



I8

Proposal to introduce Additional Posts !
in Air India :
(Deb. 11, Vol. IX, 09-03-1992)
Col. 276
Proposal to Restructure Airlines
{Deb. L1, Vol. IX, 09-03-1992)
Col. 223 :
Proposed New Flights by Air India and |
Foreign Airlines
( Deb. 19, Vol. IX, 23-03-1992)
Col. 835
Provision of Safety Equipment in Planes
{ Deb. 39, Vol. X1, 27-04-1992)
Col. 351
Publication of Flights Schedules
( Deb. 39, Vol. X1, 27-04-1992)
Col 39192
Purchase of Aircraft
{ Deb. 39, Vol. X1, 27-04-1992)
Col. 24142
Purchase of Aircrafts by Indian Atrlines
and Air india
( Deb. 11, Vol. IX, 09-03-1992)
Col. 95-96
Purchases of Aircraft by A.1and LA.
{ Deb. 24, Vol. X, 30-03-1992)
Col. 100-101
Quality of Food provided in A Flights
( Deb. 19, Vol. IX, 23-03-1992)
Col 801-02
Reservation Facilities in Air India and
Indian Airlines
{ Deb. 24, Vol. X, 30-03-1992)
Col. 453-54
Resignation by Pilots of Air indis and
Indian Airlines
( Deb. 19, Vol. 1X, 23-03-1992)
Col 705
Revaluation of Assets and fisbilities of
Indian Airlines and Air India
(Deb. 11, Vol. X, 09-03-1992)
Col. 296
Revamping Al and IA

(Deb. 6, Vol. IX, 16-03-1992)
Col. 496

i
¢
)
{
i

H

i
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Revision of Schedule of Indian Airlines
{ Deb. 24, Vol. X, 30-03-1992)
Col. 10102
SC/ST Pilots in Indian Airlines and Air
India
( Deb. 24, Vol. X, 30-03-1992 )
Col. 264-67
Scheme by Air india to promote Tourism
( Deb. 6, Vol. 1X. 16-03-1992)
Col. §23-25
SCs/STs inAir India
{ Deb. 24, Vol. X, 30-03-1992)
Col. 456-57
Selection of Pilot Trainces
( Deb. 43, Vol. XI1. 04-05-1992)
Col. 337-38
Shares in Air India Airlines
{ Deb. 29, Vol. X, 06-04-1992 )
Col. §7

- Smoking and Drinking in Domestic

Flighus
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 1-3
Smoking in International Flights of Indian
Airlines and Air India
( Deb. 34, Vol. X1, 20-04-1992 )
Col. 203
Special Aircraft for ViPs
{ Deb. 32, Vol. X1, 09-04-1992 )
Col. 157-88
Strengthening of Floet by Air indie
{ Deb. 43, Vol. X1, 04-05-1992)
Col. 398

Strike by (A Pilots

( Deb. 29, Vol. X, 06-04-1992 )

Cal. 352
Strike by staff of Indian Airlines snd Air
india

(Dob. 11, Vol. IX, 09031992 )

Col. 52.5)

: Fligins

( Deb. 39, Vol X1, 27-04-1992))
Col. 38586



SUBJECT INDEX

Teaming up of Vayudoot with Air india
( Deb, 29, Vol. X.06-04-1992 )
Col. 351
Vayudoot Aircrafts
(Ded. 29, Vol. X, 06-04-1992 )
Col. 379
Vayudoot Services
{ Deb. 43, Vol. Xi1, 04-05-1992)
Col. 318
Vayudoot Services for Postal Articles
(Deb. 24, Vol. X, 30-03-1992 )
Col 38283
Workers Participation in Management of
indian Airlines and Air India

( Deb. 6, Vol IX, 16-03-1992)
Col. 477

Airport

Acquisition of Modermn Equipments by | ;

Bangalore Airport
(Deb. 6, Voi. IX. 16-03-1992)
Col. 488-89

Acrobridge at Bangalore Airport
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 717

Agra Airport as International Airport
( Deb. 6, Vol. IX, 16-03-1992)
Col. 398

Airpornt
(Deb. 11, Vol. IX, 09-03-1992)
Col. 264-65

Air Cargo Terminals st Cochin and

Calicut Airport
{ Deb. 34, Vol. X1, 20-04-1992)
Col. 288

Airport at Hubli, Kamataka
( Deb. 34, Vol. X1, 20-04-1992)
Col 214-15

Airport at Salem in Tamil Nadu
{ Deb. 11, Val. X, 09-03-1992)
Col. 256

Airpont Equipments _
{ Deb. 39, Vol. X1, 27-04-1992)
Col. 221.22
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Airport Facilities
( Deb. 39, Vol. X1, 27-04-1992)
Col. 419
Airport Facilities of Places of Pilgrimage
( Deb. 19, Vol. IX, 23-03-1992)
Col. 759-60
Airports under Construction
(Deb. 11, Vol. IX, 09-03-1992)
Col. 173

Airstrips in Rajasthan

( Deb. 24, Vol X, 30-03-1992 )
Col. 433-35

: Alleged Encroachment in Airport Area

( Deb. 43, Vol. X1I, 04-05-1992)
Col. 463-64

' Attemgt to Plant Bomb st Dethi Airport

{ Dob. 9, Vol. Vill,05-03-1992)
Col. 495

. Atiempt 30 Plant Bomb at IGl Airpornt

( Deb. 14, Vol IX, 1203-1992)
Col. 400-401

Bangalore as International Airports
( Deb. 19, Vol. IX, 23-03-1992)
Col. 674-75

Closure of Mysore Airstrip

(Deb. 6, Vol IX, 1603-1992)
Col. 285-86

Ahmedabad Airport as International C s Intemational Airport

( Deb. 39, Vol. X1, 27-04-1992)
Col. 34-85

. Cofllection of Passengers from Cochin and

i

?

. Trivandrum Airports

( Deb. 43, Vol. XH, 04-05-1992)
Col. 336-37

* Collision at Bombay Airporn

(Deb. 19, Vol. IX, 23-03-1992)
Col. 869-70
Completion of Coanstruction Wark of
Tuticorin Airport
{ Deb. 11, Vol, IX, 09-03-1992)
Col. 202
Construction of Aerodromes
Maharashtra
(Deb. 17, Vol. 1X, 17-03-1992)
Col. 48}

in
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Construction of Airports
{ Deb. 34, Vol. XL 20-04-1992)
Col. 223-30
Construction of Airports in Rajasthan
( Deb. 43, Vol. XI1. 04-05-1992)
Col. 438-92
Construction of an International Airport
inGoa
( Deb. 39. Vol. X1, 27-04-1992)
Col. £9-90
Construction of New Airport at Cochin
{ Deb. 11, Vol. X, 09-03-1992)
Col. 380

Conversion of Myhorpur Airport into

Comenercial Airport

{ Deb. 29, Vol. X, 06-04-1992 )

Col. 387
Customs Duty Collections at Airports

( Deb. 38, Vol. X1, 24-04-1992)

Col 336-37
Customs Officials Aiding Smuggling
Activities

( Debd. 10, Vol. ViiL, 06-03-1992 )

Col. 418-19
Darbhanga Airport

{ Deb. 28, Vol. X, 03-04-1992 )

Col. 9293
Development
Satara District

( Deb. 24, Vol. X, 30-03-1992)

Col. 293
Development
Madhya Pradesh

( Deb. 34, Vol. X1, 20-04-1992 )

Col. 393

Development of Airport and Collapse of
Acrobridge

(Deb.43, Vol. X1i, 04-05-1992)

Col. 144-82

Development of Airports in Maharashira
{ Ded. 43, Vol. X1, 04-05-1992)
Col. 487-88

of Ae¢rodrome in

of Aecrodromes

in
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i Discontinuance of Flight between

| Bangalore and Hubli

{ (Deb.24.Vol. X.30-03-1992)

r§ Col. 156-57

: Encroachment

: of LA.ALL in Bombay

[ (Deb. 19, Vol. IX, 23-03-1992)

' Col. 76364

Expansion of Belgaum Airport

. (Deb.6,Vol.IX, 16-03-1992)

. Col. 489

Expansion of Bhubaneswar Airport

! (Deb.24, Vol. X. 30-03-1992)

Col. 66

¢ Expansion of Gwalior Airport

! (Deb.24, Vol. X, 30-03-1992)
Col. 79-30

. Expansion

: Runway

| (Deb.6, Vol IX, 16-03-1992)

;  Col 48990

" French Assistance for Airports
( Deb. 43. Vol XI1, 04-05-1992)

. Col. 73

| Gold Imports through IG1 Aisport

' (Deh.38, Vol X1, 24-04-1992)

! Col. 38788

Iiegal Construction

| Bombay Airport Areas

i (Deb.43, Vol. XII, 04-05-1992)

Col. 120-21

; ILS Equipment’s at Indore Airpont

i (Deb. 34, Vol, X1, 20-04-1992)
Col. 214-15

| Improvement of Airports

[ (Deb. 43, Vol XIl, 04-05-1992)

. Col. 504

i inconvenience to Passengers at

| Ahmedshad Airpori(s)

| (Deb.23, Vol X, 27.03-1992)
i Col 295

upon Land

of Madras Airport

sround



SUBJECT INDEX

International Airlines from Major Airports |
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 860-66
Intermational Airport at Nagpur
( Deb. 24, Vol X, 30-03-1992)
Col. 6566
International Airports
{ Deb. 43, Vol. X1l, 04-05-1992)
Col. 7T1-712
Introduction of Joint Sector Management |

of Airports
( Deb. 6, Vol. [X, 1603-1992)
Col. 285

::mud«mwucmcswby

( Deb. 34, Vol. X1, 20-04-1992 ) .
Col. 173-74 :
Irregularities in Safdarjung Airport
( Deb. 29, Vol. X, 06-04-1992)
Col. 424-27
Landing Facilities in North East States
( Deb. 29, Vol. X, 06-04-1992)
Col. 2-7
Landing of Airbuses at Bhopal Airport
(Deb. 6, Vol IX, 16-03-1992) ;
Col. 163 '
Mangaiore as intemnational Airport
{ Deb. 34, Vol. X1, 20-04-1992)
Col. 331
Modemisation of Airports in Kerala
( Deb. 19, Vol. X, 23-03-1992)
Col. 833
Navsl Air Station at Arakkonam
(Deb. 5, Vol. VIIL, 28-02-1992)
Col. 221-22
Navigational Facilitics st Airports
{Deb. 11, Vol. X, 09-03-1992) i
Col. 63-65
Need for Construction of a New Alrport |
in Cochin (MUR 377)
( Deb. 13, Vol. IX, 11-03-1992) .
Col. $T7 !

21
Need to Construct a New Airpon at

i Cochin, Kerala (MUR 377)

(Deb. 8, Vol. V111, 04-03-1992)
Col. 49596

: Need to Demarcate the Boundarj of
' Buxar Airport, Bihar and to Modernsse it
- (MUR377)

( Deb.47, Vol. X11, 08-05-1992)
Col. 447

{ Need to Develop Airport at Hubli and

Bellary and Rescind the Decision of
' Closing down Air Strip at Mysore,
Kamataka (MUR 377)

{ Deb. 9, Vol. VIIL, 05-03-1992 )

Col. 551
Need to Develop Patna Airport to

¢ International Standard (MUR 377)

{ Deb. 26, Vol. X, 01-04-1992)

Col 573-74
Need to Take Steps for Early Expansion
of Cochin Airport (MUR 377)

(Deb. 21, Vol. X, 25-03-1992)

Col. 894-95

New Airport Building st Coimbeatore
( Deb. 11, Vol. IX, 09-03-1992)
Col. 261-62
Ozhar Airstrip
{ Deb. 15, Vol. IX, 13-03-1992)
Col. 315-16
Privatisation of Duty Free Shops at
Airports
{Deb. 11, Vol. IX, 09-03-1992)
Col 20203

, Proposal to Extend Length of Bangalore

Airport Runway
{Deb. {1, Vol. IX, 09-03-1992)
Col. 380-81

Ratnagiri Airport
( Deb. 19, Vol IX, 23-03-1992)
Col. 857

Representation of Airports Workers
(Deb. 24, Vol X, 30-03-1992)
Col. 377

© Revenue earned by International Airports
~ Authority of India

(Deb. 19, Vol 1X, 23-03-1992)
Col. 673
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Safety Measures st Srinagar Airport Teaming up of Vayudoot with Air India
( Deb. 29, Vol. X, 06-04-1992 ) ( Deb. 29, Vol. X, 06-04-1992)

Col. 408 | cCol 351
Scheme to Expand Terminal Facilities at | Technical facilities at Kozhikode Airport
Airports | (Deb. 19, Vol.IX, 23-03-1992)

(Deb. 6, Vol. [X, 16-03-1992)  Col 66263

Col 477-19 : ma at Acrodromes
Security Arrangements at Airports i (Deb. 19, Vol. IX, 23-03-1992)

(Deb. 11, Vol. X, 09-03-1992) | Col. 778

Col. 176-77 i Theft at Airports
Seizure of Gold at Bombay Interaational | (Deb. 19, Vol IX, 23-03-1992)
Airport ! Col. 885

(Deb. 15, Vol. IX, 13-03-1992) ! Traffic Growth a2 Gos Airport

Col. 385-86 L (Deb.39, VL XI, 27-04-1992)
Seizwre of Gold at IGl Aisport, Dethi | Col. 388-89

( Deb. 10, Vol VIIL 06-03-1992) { Tuticorin Airport

Col 429-31 " (Deb. 34, Vol. X1, 20-04-1992)
Seizure of Silver in Delhi and Bombay ~ Col. 462
Airports i Upgradation of Airstrip at Jabalpur

( Deb. 19, Vol. [X, 23-03-1992) . (Deb.43, VoL XII. 04-05-1992)

Col 293 ! Col 38889
Setting up of Airport at Hissar/Jind in | Visakhapstnam Alrport
Haryans ( Deb. 33, Vol. X1, 10-04-1992)

gleun.\u.lx. 09-03-1992) Col. 176-77

208
(Deb. 19, Vol IX. 23-03-1992
::;x:‘g Pl:np of New Airports During Col. 636 )
Alrports Autherity of ladia

(C;.:bl.ll.\iﬂ.lX.MlM) Acquisition of Land by 1AAI

mm“wm” N { Deb. 34, Vol. X1, 20-04-1992 )
irport i Col 213-14

2?;;:#’“. 20-04-1992) Aisport Authority in Graft Case

Shiftg o ‘ f— (C:b 39, Vol. X1, 27-04-1992 )
fRajkot Airport 121

(Deb. 19, Vol. IX. 23-03-1992) - Implementation of Three Language

Col. 623-24 * formuls st Bombay Airport
Smuggling at Airports/Ports | (Deb.43, VoL XIf, 0408.1992)

gb 23, Vol. X, 27-03-1992) : CnL 10203

48339 :

Semuggling of Narcotic at Aliepdl in Sale of
Sugtlin Drugs Boubzy rregularity Liquor in
(Deb. 19, Vol. 1X, 23-03-1992) (Deb.uwmn-owm)
Col. 289 Col, 30708



SUBJECT INDEX

Delicensing of Industrial Alcohol
{ Deb. 26, Vol. X, 01-04-1992 )
Col. 7981

Export of Industrial Alcohol
{ Ded. 45, Vol. XIL, 06-05-1992)
Col. 295-96

Installed Capacity of Beer Production
( Deb. 6, Vol. IX, 16-03-1992)
Col. 50203

Licences for Beer Factories
{ Deb. 6, Vol. 1X, 16-03-1992)
Col. 261-62

Manufacture of Feni
{Deb. 11, Vol. IX, 09-03-1992)
Col. 147

Manufacture of Foreign Brand Liquor
{ Deb. 18, Vol. IX, 18-03-1992)
Col. 157-58

National Liquor Policy
( Deb. 35, Vol. X1, 21-04-1992)
Col. 104-05

New Prohibition Policy
( Deb. 9, Vol. VIIL, 05-03-1992)
Col. 403-04

News item Captioned * BimBunhNuuba

Aur Tarikh Wali Sarsab Ki Botalein™
(Deb. 4, Vol. VL, 27-02-1992)
Col. 287-88

Persons Killed by Spurious Liquor
{ Deb. 4, Voi. VUL, 27-02-1992)
Col. 475-84

Production and Export of Molasses
( Deb. 31, Vol. X1, 08-04-1992)
Col. 602-08

Review of Prohibition Laws
(Deb. 9, Vol. ViI1, 05-03-1992 )
Col. 225-26

Seizure of llicit Liquor
( Deb, 31, Vol. X1, 08-04-1992)
Col. 695-96

Smoking and Drinking on Domestic !

Flights
( Deb. 19, Vol. IX, 23-03-1992)
Col. 1-3

t
!
§
{
i
|

Smuggling of Liquor in Delhi
( Deb. 32, Vol. X1, 09-04-1992)
Col. 117-19

* Supply of Alcohol to Maharashtra and
' Gu

( Deb. 36, Vol. X1, 22-04-1992)
Col. 396

! Sura Tragedy in Dethi

( Deb. 4, Vol. VIIL, 2702-1992 )
Col. 509-10

. Al India Institute of Medical Sciences
i AlIMS not equipped to Handle AIDS

(Deb. 40, Vol. X1, 28-04-1992)
Col. 131

Allotment of Quarters 1o Medical and
Paramedical Staff of AIIMS
( Deb. 30, Vol. X, 07-04-1992 )
Col. 13940
Central Laboratory Facility at AIIMS
(Deb. 7, Vol. VIIL, 03-03-1992)
Col. 404
Deaths in All India Institute of Medical
Sciences
( Deb. 30, Vol. X, 07-04-1992)
Col. 180-84

| Grants to AIIMS

(Deb. 17, Vol. IX, 17-03-1992)
Col. 254-55

' Promotion of Holistic Medical Science

( Deb. 43, Vol. X11, 05-05-1992)
Col. 93-94

! Reservation in Appointment of Doctors

: in Al India Institute of Medical Science

(Deb. 43, Vol. XII, 05-05-1992)
Col. 133-34

Al lndia Judicial Service

All India Judicial Service
( Deb. 19, Vol. IX, 23-03-1992)
Col. 87

| Al india Radio

i Air Regional News Units

( Deb. 24, Vol. X, 30-03-1992 )
Col. 390-94
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Air Swation at Tezpur, Assam
(Deb. 39, Vol. X1, 27-04-1992)
Col 90

Air Station in Tuticorin
(Deb. 43, Vol. X1I, 04-05-1992)
Col 216-17

Air Station, Kolhapur
( Deb. 34, Vol. X1, 20-04-1992)
Col. 65-66

AIR Station, Kolhapur(HAH Dis.)
(Deb. 47, Vol. X1I1, 08-05-1992)
Col. 499

Air Stations in Orissa
( Deb. 24, Vol. X, 30-03-1992)
Col. 394-95

Air Transmitiers
{ Deb. 24, Vol. X, 30-03-1992)
Col. 217

Akashwani Kendra at Aligarh
( Deb. 24, Vol. X, 30-03-1992)
Col. 257

Akashwani Kendra, Ranchi
( Deb. 43, Vol X11, 04-05-1992)
Col. 101-02

Akashwani Kendras
( Deb. 34, Vol. X1, 20-04-1992)
Col. 356-76

Akashwani Mithila (Darbhanga) Centre
(Deb. 34, Vol. X1, 20-04-1992)
Col. 216-18

Akashwani Stations in Madhya Pradesh | Opportunities

( Deb. 29, Vol. X, 06-04-1992 )
Col. 460
Autonomy
Doordarshan
{ Deb. 24, Vol. X, 30-03-1992)
Col. 14849
Broadcast of Regions! Bulletin
( Deb. 6, Vol. IX, 16-03-1992)
Col. 40708
Commercial Viability of Air Stations in
Maharashira

( Deb. 43, Vol. X1, 04-05-1992 )
Col. §32.33

to Akashwani

and ;
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| Conversion of F.M. Transmitters into
{ Relay Transmitters

¢ (Deb. 34, Vol. X1, 20-04-1992)

i Col. 215-16

| Coverage by AIR/T.V.

| (Deb. 24, Vol. X, 30-03-1992)

{ Col. 19

| Doddaballspur Air Station, Kernataka

[ (Deb.34, Vol X1, 20-04-1992)

. Col. 467

! Expansion of Air Stations in U.P.

[ (Deb.29,Vol. X,06-04-1992)

| Col 29596

i Expansion Programme of AIR and T.V.

i (Deb.39, Vol X1, 27-04-1992)

i Col 383-384

! F.M. Broadcasting Stations

' { Deb. 43, Vol. XI1, 04-05-1992)

| Col 31218

! Increase in Transmission Capacity of
| Trivandrum AIR Station

| (Deb.24, Vol X, 30-03-1992)

| Col 36364

Marsthi Programmes from Bombay
i Akashwani

i (Deb.6, Vol IX, 16-03-1992)

’ Col. 525

; News in Tulu from ATR

i (Deb.39, Vol. X1, 27-04-1992)

! Col.315-316

on  Akashvani/

Doordarshan 1o Allopathic Doctors

(Deb. 6, Vol. X, 1603-1992)

i Col. 308

i Pilot Study Stations

(Deb. 24, Vol. X, 30-03-1992)

Col. 56-$7

{ Programme Advisory Commitiee of AIR
(Deb. 43, Vol. XII, 04-05-1992)

Col. 27981

. Range of Air Station, Almora

( Deb. 34, Vol. X1, 20-04-1992 )

Col. 458

A



SUBJECT INDEX

Reconstitution of Air Programme
Advisory Committee
( Deb. 34, Vol. X1, 20-04-1992)
Col. 67-68
Reconstitution of Programme Advisory
Committee
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 661-62
Schemes Relating to Akashvani and
Doordarshan during Seventh Plan i
(Deb. 6, Vol. IX, 16-03-1992) ;
Col. 313-22 ‘
Setting up of Akashwani
Doordarshan Kendras in Rajasthan
( Deb. 43, Vol. X11, 04-05-1992)
Col. 374-75 ;
Setting up of New Radio Stations in States l
( Deb. 34, Vol. X1, 20-04-1992)
Col. 238-39
Telecast of Thirukural Quotes }
{ Deb. 34, Vol. X1, 20-04-1992)
Col. 10-13
Transmission from PU Station, Gujarmt |
{ Deb. 6. Vol. IX, 16-03-1992)
Col. 424
Underutilisation of Equipments by AIR |
Doordarshan
( Deb. 6, Vol. IX, 16-03-1992)
Col. 36-39

Al india Trade Usion Federatios
National Commission on Child and
Women Labour

{ Deb. 26, Vol. X, 01-04-1992)

Col. 50%-10 i
Aluminium Plant !
Bauxite Smelting Furnaces

( Deb. 29, Vol. X. 06-04-1992) :

Col. 194-96 ;

Expansion of NALCO
( Deb. 29, Vol. X, 06-04-1992 ) ;
Col. 332-33 {
Need to Set up an Aluminium Plant in |
Andhrs Pradesh (MUR 377) i

and

{

{ Deb. 36, Vol. X1, 2204-1992)
Col. 561
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Temporary Employees in National
Aluminium Company Limited

( Deb. 34, Vol. X1, 20-04-1992)

Col. 219
Ambedkar Awas Yojass
Allotment of Flats to Widows under
Ambedkar Awas Yojana

{ Deb. 36, Vol. X1, 22-04-1992)

Col. 129

; Priority List for Ambedkar Awas Yojana

( Deb. 26, Vol. X,0104-1992)
Col. 510

Amaesty Interaational

‘Amneaykepon

( Deb. 46, Yol. X1, 07-05-1992)

Col. 9596
Permission to Amnesty intemnational to
visit Punjab and Kashmir

( Deb. 9, Vol. V111, 05-03-1992)

Col. 503-04

! Programune of Amnesty International

( Deb. 42, Vol. XIL, 30-04-1992)
Col. 187-88
Report of Amnesty intemational
( Deb. 37, Vol. X1, 23-04-1992)
Col. 186-87
Suggestion from Amnesty International

! for Research on Human Rights

( Deb. 46, Vol. XII, 07-05-1992)
Col. 150-51

Aadaman and Nicobar Isiands

; Assemblies for Andaman and Nicobar and

Lakshadweep Islands
(Déeb. 9, Vol. V1L, 05-03-1992 )
Col. 305

© Auction of Agricultural Land

{ Deb. 32, Vol. X1, 09-04-1992)
Col. 101-02

| Change in the Name of Port Blair

(Deb. 27, Vol. X, 02-04-1992)
Col. 89

Common Junior Accounts Officers

Examination

( Deb. 32, Vol. X1, 09-04-1992)
Col. 15960
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Coustruction of Break Water and Jetry at
Car Nicobar

(Deb. 5, Vol. VIIL 28-02-1992 )

Col. 185
Declaration of Andaman and Nicobar
islands as Free Port

( Deb. 10, Vol. VIIL, 06-03-1992)

Col. 406

Development of Beach Resorts in |

Andamen and Nicobar Islands

(Deb. 12, Vol. IX, 10-03-1992)

Col 9%
Development of Sports in Andaman and
Nicobar Islands

(Deb. 12, Vol. IX, 10-03-1992)
Col. 333

Development of Tourism in Andaman and

Nicobar Islands
( Deb. 24, Vol. X, 30-03-1992)
Col. 65

Direct Receiving Sets in Andaman and |

Nicobar Islands
(Deb. 19, Vol. IX, 23-03-1992)
Col. 589-90
Encroachment of Forest Lands by

Government Employees inA & N Islands :

(Deb. 25, Vol. X, 31-03-1992)
Col. 75
Expenditure incurred in Generation of
Power through NCES inA & N Isiands
( Deb. 19, Vol. IX, 23-03-1992)
Col. 851-53
Facilities at General Hospital in Andaman
& Nicobar islands
{Deb. 17, Vol. IX, 17-03-1992)
Col. 723
Fish Products Units in A & N Islands
( Deb. 6, Vol. IX, 16-03-1992)
Col. 271-12
ICMR Cenire st Andaman & Nicobar
Islands

( Deb. 25, Vol. X, 31-03-1992)
Col. 135-38

1]

LOK SABHA

j Infiltration by Foreign Poachers into
| Andaman and Nicobar islands
( Deb. 9, Vol. Viil, 05-03-1992)
Col. 504-05
Installed capacity of power generation in
A & N islands
( Deb. 19, Vol IX, 23-03-1992)
| Col. 853
I {nstitute of Ocean Development in
| Andaman & Nicobar
i (Deb.26, Vol X,01-04-1992)
¢ Col. 236-37
| Migration from Andaman and Nicobar
: Islands
(Deb. 14, Vol. [X, 12-03-1992)
Col. 259-60
Minor lrrigation Projects of A&N Islands
( Deb. 34, Vol. X1, 20-04-1992)
. Col. 380
i Navodays Vidyalayas in Andaman &
Nicobar islands
{ (Deb.25, Vol. X, 31-03-1992)
i Col 131
A Need to provide more ships to the
i Andaman & Nicobar Islands - MUR 377

( Deb. 31, Vol. X1, 08-04-1992)
Col. 742

; Posts lying Vacant in Andaman and

\NMIMAMMM

(Deb. 4, Vol. VIIL, 27-02-1992)
Col. 7892

| Price of Milk in Andaman snd Nicober
 Islands

(Deb. 22, Vol. X, 26-03-1992)

i Col.275-T

Pmcwmm?ruoflxemdwym
AndmmndNioohM

{ Deb. 25, Vol. X, 31-03-1992 )

i Col. 210

Wmofmmmu

: Nacobu islands

(Deb. 27, Vol. X, 02-04-1992 )
Col. 258-%9



SUBJECT INDEX

Safeguarding interest of Tribals in
Andaman & Nicobar Isiands
(Deb. 7, Vol. VIIL 03-03-1992 )
Col. 235
Scheme to Encourage Tourism in
Andaman and Nicobar
{ Deb. 43, Vol. XII, 04-05-1992)
Col. 249-50

Transport Subsidy to Andaman and
Nicobar Islands

(Deb. 18, Vol.IX, 18-03-1992)

Col. 302

Vacancy of Teachers in Andaman & 7:

Nicobar Islands
(Deb. 17, Vol. IX, 17-03-1992)
Col. 274
Andhra Pradesh
Acquisition of Land for Defence
Factories in Andhee Pradesh
( Deb. 10, Vol. V111, 06-03-1992)
Col. 198-200
Agricultural Projects in Andhra Pradesh
with intemational Assistance
( Deb. 37, Vol. X1, 23-04-1992)
Col. 257
Allocation for Vocational Courses in
Andhra Pradesh
(Deb. 7, Vol. VIIL, 03-03-1992)
Col. 473-74

Allocation of Funds to Handloom Sector
of Andhra Pradesh

(Deb. 5, Vol. VIll, 28-02-1992)

Col. 111-12
Alternative Sources of Energy

(Deb. 24, Vol X, 30-03-1992)

Col. 21213
Alumina Piant in Vizag

(Deb. 18, Vol. IX, 18-03-1992)

Col 11112
Amount sanctioned for Rural
Electrification Corporation in Andhra
Pradesh

(Deb. 19, Vol. 1X, 23-03-1992)
Col. 753

]
{
|
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| Anniversary Celebration of Hyderabad
i City
( Deb. 12, Vol. IX, 10-03-1992)
Col. 142
Anpars Thermal Power Project
( Deb. 19, Vol. IX, 23-03-1992)
Col. 723-24
Approval of Textile GO. 2816 lssued by
Andhra Pradesh
( Deb. 28, Vol. X,03-04-1992)
i Col. 257
i Assistance by NABARD to Andhra
Pradesh
(Deb. 15, Vol. IX, 13-03-1992)
Col. 9091
. Assistance to Andhra Pradesh for
; lrrigation and Flood Control
| (Deb.24, Vol X,30-03-1992)
Col. 4344
! Assistance to Andhra Pradesh under
i Housing Project
: (Deb. 13, Vol {X, 11-03-1992)
i Col. 470
i Availability of Minerals in Srikakulam

i (Deb. 11, Vol. [X, 09-03-1992)

Col. 222-23
! Bank Branches Damaged in Andhra
! Pradesh

(Deb. 5, Vol. V111, 28-02-1992)

Col. 311-20
Bauxite in Visakhapatnam Area,
Andhra Pradesh

( Deb. 34, Vol. X1, 20-04-1992)
! Col 254-55
i Bio Gas Plants inA.P.
' (Deb.39, Vol. XL, 27-04-1992)
| Col 208
1 Book Bank Scheme for SC/ST Students
* in Andhra Pradesh
i (Deb.9, Vol. VIIl, 05-03-1992)
‘ Col. 19899
! Circular Railways in Hyderabad
(Deb. 41, Vol. XH, 29-04-1992)
Col. 221
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Closing of Post Offices in Andhra Pradesh | Development of Cashew Plantation
(Deb. 19, Vol. IX, 23-03-1992) ( Deb. 32, Vol. X1, 09-04-1992)

Col. 757-59 Col. 167-68
Coal Production at Singareni Collieries | Development of Gas Based Projects in
(Deb. 13, Vol. IX, 11-03-1992) | Southern Regions
Col. 423 I (Deb. 34, Vol. X1, 20-04-1992)
Coal Projects ! Col 380-81
(Deb. 41, Vol. XIl, 29-04-1992) : Development of Hospitals in Andhra
Col. 31-32 . Pradesh
Cold Storage Plants in Andhra Pradesh ,  (Deb, 12, Vol. IX, 10-03-1992)
(Deb. 31, Vol. X1, 08-04-1992) | Colol
Col. 689-94 | Development of Hyderabad and
Commercial Broadcasting Station at Vizag, § Secunderabad
A-P. ! (Deb.4S, Vol XIL, 06-05-1992)
( Deb. 39, Vol X1, 27-04-1992) | Col 128
Col. 371372 :
i Arcas of Andhra
00 1o Di P due Development of Remote
1o Midhani Factory in A.P. | Pradesh
(Deb. 38, Vol. XL 24.04-1992) 2?5.61@::7}5:.&%43 1992)
Col. 9697
Construction of Flyover Across Guntur- | Development of Shum Areas in Hyderabed
Tenali Railway Line { (Deb.8, Vol. VIIL, 04-03-1992)
(Deb. 21, Vol. X, 25-03-1992) i Col. 8283
Col. 163 : Development of Tribal Areas in Andhra
Cost of Generation of Powes by NTPC | Pradesh
(Deb. 34, Vol. X1, 20-04-1992) i (Deb.4, Vol. VIIL, 27-02-1992)
Col. 289 P Col. 512-14
Cost of Power Generation in Andhra | Dicsel Power Stations in Andhra Pradesh
Pradesh © (Deb.34, Vol. XL, 20-04-1992)
(Deb. 43, Vol. i1, 04-05-1992) | Col 243-44
Col. 509-10 I
¢ Drinking Waser to Rayalaseema, Andhm
Crude Reservoirs in Karim Nagar | Pradesh
( Deb. 27, Vol. X, 02-04-1992 ) L (Deb.41, Vol. X1I, 29-04-1992)
c ‘;"* 23; c g | OO 37878
yclone Warning Centres in A : "
Pradest om::wwwvm
(Deb. 13, Vol. X, 11-03-1992) (et oy, VoL XL 08-04-1962)
Col. 380 ;
Dealer of SAIL , Drought Prone Arca Authority of Andhra
(Deb. 34, Voi. XL, 20-04-1992 ) | Pradesh
Col. 313-14 | (Deb.21, Vol. X, 23.03-1992)
Declaration of Communitics as Tribals in | CO- 652-83
Plain Arcas of Andhes Pradesh | Drug for Trestment of AIDS
( Deb. 22, Vol. X, 26-03-1992) i (Deb.35, Vol X1, 21:0-1992 )
Col. 385-99 i Col 24344
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Dutch help for Drinking Water Projects |
of Andhra Pradesh

( Deb. 31, Vol. X1, 08-04-1992)

Col. 264-66
Electronic Exchanges in Andhra Pradesh |

( Ded. 29, Vol. X, 06-04-1992)

Col. 280
Electronic Telephone Exchanges in
Andhra Pradesh

{Deb. 29, Vol. X, 06-04-1992)

Col. 414-15
Eradication of Poverty

(Deb. 26, Vol. X, 01-04-1992)

Col. 14142
Excise Revenue in Andhra Pradesh

(Deb. 15, Vol. IX, 13-03-1992)

Col. 431
Export Processing Zone, Vishakhapstnam

( Deb. 33, Vol. X1, 10-04-1992)

Col. 374
Extraction of Coal from Andhra Pradesh

{ Deb. 18, Vol. IX, 18-03-1992)

Col. 184 ‘
Financial Assistance o Andhra Pradesh |
for Research and Training to Scheduled |
Castes

( Deb. 9, Vol. V1il1,05-03-1992)

Col. 314-15 :
Financial Assistance 10 Andhra Pudesh

State Minorities Corporation
{ Deb. 27, Vol. X, 02-04-1992)
Col. 7

Flight from Sharjah to Hyderabad
(Dob. 43, Vol, XI1, 04-05-1992)
Col. 103

Food Processing Tachnology for Grapes
(Deb.43, Vol XII. 04.05-1992)
Col. 251-52

Funds to Andhra Pradesh undeu
TRYSEM

(Deb, 13, Vol. IX, 11-03-1992)

A

Col. 471 {
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Galeru-Nagiri Canal and Handu Neera

' Projectin A.P.

( Deb. 6, Vol. IX, 16-03-1992)
Col. 302
Gas based power
! Andhra Pradesh
( Deb. 43, Vol. XiI, 04-05-1992)
Col. 505-08
(Deb. 11, Vol. IX, 09-03-1992)
Col. 301-03
Growth Centres in Andhra Pradesh
( Deb. 8, Vol. VIIL, 04-03-1992)
Col. 284-85

Projects in

. HDFC Branches of Andhra Pradesh

( Deb. 31, Vol. X1, 08-04-1992)
Col. 600-602

' Housing Scarcity in Vijayawada

( Deb. 31, Vol. X1, 08-04-1992)
Col. 317-18

* 1.5.DJS.T.D. Booths in Andhra Pradesh

( Deb. 11, Vol IX, 09-03-1992)
Col. 38790

" immunization Programme in Andhra

Pradesh

( Deb. 35, Vol. XI, 21-04-1992)
Col. 235-36

\ Industrial Sickness in Andhra Pradesh

( Deb. 31, Vol. X1, 08-04-1992)

Col. 252-53
Investment by Financial Institutions in
* Andhra Pradesh

( Deb. 38, Vol. X1, 24-04-1992)

Col. 385-86

Investment by LIC and GIC in

: Andhra Pradesh

( Deb. S, Vol. VU1, 28-02-1992)
Col. 434-35

Issue of NRI Bonds by Andhra Pradesh
{ Deb. 47, Vol. XIl, 08-05-1992)
Col. 237

Japanese Aided Equipment for Quii-Quiub

| Shah Diagnostic Centre, Hyderabad

(Ded. 25, Vol. X, 31-03-1982)
Col. 11$
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Kendriya Vidyalaya in Andhra Pradesh
( Deb. 30, Vol. X, 07-04-1992)
Col. 156-57
Killing of Frogs and other Animals in
Vijayawada
( Deb. 12, Vol. [X, 10-03-1992)
Col. 454

KVIC Sponsored Agro based Industries :

in Andhra Pradesh
(Deb. 21, Vol. X, 25-03-1992)
Col 687-88

L.P.T. transmission Centre at Nirmal ;
Mandal in Andhra Pradesh ;

{ Deb. 39, Vol. X1, 27-04-1992))
Col. 247-248

Light Rail Transit System in Andhra i
i (MUR3TT)

Pradesh
{ Deb. 4S5, Vol. X1, 06-05-1992)
Col. 339

Loan Assistance to Andhra Pradesh

(Deb. 38, Vol. X1, 24-04-1992)
Col. 360

Loan Assistance to Machilipatnam Port

in Andhrs Pradesh
( Deb. 38, Vol. X1, 24-04-1992)
Col. 201-202

Losses by Pragya Tools Limited
{ Deb. 31, Yol. X1, 08-04-1992 )
Col. 261-62

Mail Box Scheme in Hyderabad
( Deb. 34, Vol X1, 2004-1992)

i

Col. 427
Microwave Coanection of Rajkot LA
Centre with Ahmedabad

(Deb. 39, Vol. X1, 27-04-1992 )

Col. 137-138
Minecrals Exploited for Export in
Andhra Pradesh '

( Deb. 19, Vol. IX, 23-03-1992)

Col. 207-16
Modemisation of Slaughter House

(Ded. 46, Vol. X1, 0705-1992)
Col. 255-56

Y

": Need 10 Open
"C.EL
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{ Museum at Vijayawada in Andhra

( Deb. 25, Vol. X, 31-03-1992)

Col. 122-23
Need for Setting up a National University
at Kuppam, Chittoor District,
; Andhra Pradesh for the Development of
DmndunCulm (MUR377)

(Deb. 40, Voi. X1, 28-04-1992)

Col. 398-99
Need to Clear Pending lrrigation Project
of Rayalascema Region, Andhra Pradesh

( Deb. 38, Vol. X1, 24-04-1992)

Col. 463464

lNeedtoDeclmtheanhewand

Bolhnun Arcas of Medak District as
‘Highly Polluted industrial Zones’

(Deb. 37, Vol. X1, 23-04-1992)
Col. 357-58

; Need 10 Ensure Remunerative Prices and
" Sufficient Order to Hindustan Shipyard

Lid. Visakhapatnam for its Products
(MUR3T?)

( Deb. 29, Vol. X, 06-04-1992 )

Col. 560-61

Need 10 Give More Cooking Gas Outlets

; in Rampet Parliamentry Constituency

Andhra Pradesh (MUR 377)
( Deb. 41, Vol. X1, 29-04-1992)
Col. 447
Need to 1ssue Letter of Intert for Setting
up Sugarcane Factory st Kothakota in

. Visakhapatnam District, Andhra Pradesh

{MUR 377
{Deb. 43, Vol. X1, 05-05-1992)
Col. 379
More Purchase Centres of
in Adilabad District,
Andhra Pradesh (MUR 377)
(Deb.41, Vol. X1, 2904-1992)
Col. 450

. Need 10 Provide Financial Assistance o
. Arogystam Medical

Madesupalti, Andhrs Pradesh (MUR 377)

Centre of

( Dob. 45, Vol. XI1, 06-05-1992)
Col. 49192
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Need to Provide Financial Assistance !
to the Government of Andhra Pradesh |
for Improving the Facilities at King ;
George Hospital, Visakhapatnam, i
Andhra Pradesh (MUR 377)

(Deb. 49, Vol. XII, 1205-1992)

Col. 97
Need to Recognise Fishermen of Andhra
Pradesh as Scheduled Tribes

{ Deb. 32, Vol. X1, 09-04-1992)

Col. 24142
Need to Replace Manual Telephone
Exchange by an Electronic Exchange in
Rajampet, Andhra Pradesh (MUR-377)

( Deb. 33, Vol. X1, 10-04-1992)

Col. 433
Need to Safeguard the Interests of
Sugarcane Growers of Andiva Pradesh
(MUR 377)

(Deb. 9, Vol. V11, 05-03-1992)

Col. 555
Need 10 Set up an Aluminium Plant in |
Andhra Pradesh (MUR 377)

{ Deb. 36, Vol. X1, 2204-1992)

Col. 561
Neod to Set up an Electronic Telephone
Exchange st Nellore, Andhra Pradesh
(MUR 377) ;

( Deb. 45, Vol. X1, 06-05-1992)

Col. 49293
New Passport Office at Vijayawada

{ Deb. 22, Vol. X, 26-03-1992)

Col. 410
NTPC Projects in Counstal Districts of
Andhra Pradesh

(Deb. 43, Vol. X1, 04-05-1992)

Col. 9596
ODA Loan for Rajshmundary Municipal !
Committee

{ Deb. 13, Vol. I1X, 11-03-1992)

Col. 233
Pedderu Reservoir Scheme

(Deb. 29, Vol. X, 06-04-1992)

Col. 49798
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Pending Irrigation Projects of A.P.
(Deb. 11, Vol. X, 09-03-1992)
Col. 110-16

i Pension-cum-lnsurance for Agricultural
. Labour

(Deb. 26, Vol. X, 01-04-1992)
Col. 217-18

Performance of CCBs and RRBs in

'Andln!'ndesh

( Debd. 19, Vol. [X, 23-03-1992)
Col. 495-500

Podu Cultivation
{ Deb. 14, Vol X, 12-03-1992)
Col. 29192

Polavaram Irrigation Project in A.P.
( Deb. 6, Vol. IX, 16-03-1992)
Col. 117-18

Pollution Control

Devices in

. Visskhapatnam

( Deb. 21, Vol. X, 25-03-1992 )

Col. 20102
Post Metric Scholarship to SC/ST
Students in Andhra Pradesh

( Deb. 4, Vol. VIII, 27-02-1992)

Col. 98-100
Poverty Alleviation Scheme of A.P. for
World Bank Assistance

( Deb. 26, Vol. X,01-04-1992)

Col. 14243
Power Generation by Private Sector

( Deb. 43, Vol. XI1, 04-05-1992)

Col. 89-90
Pre-cxamination Coaching Centres for
SC/ST in Andhra Pradesh

( Deb. 4, Vol. VIIL, 27-02-1992)

Col. 373-80
Prieeof FCV Tobacco

( Deb. 38, Vol. X1, 24-04-1992)

Col. 163

 Priyadarshini Jurala Power Project in
" Andhra Pradesh

(Deb. 39, Vol. X1, 27-04-1992)
Col. 34748
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Processing Project in Andhra Pradesh
(Deb. 6, Vol. IX, 16-03-1992)
Cal. 475-17
Production of Colour Picture Tubes
{Deb. 13, Vol. IX, 11-03-1992)
Col. 231
Production of
Andhra Pradesh
{ Deb. 46, Vol. X1, 07-05-1992)
Col. 236-37
Proposal for a Nature Park in
Andhra Pradesh
( Deb. 7, Vol. VIiL,03-03-1992)
Col. 246
Purchase of Drugs by Central Medical
Store Depots, Hydersbad
{Deb. 43, Vol. X1, 05-05-1992)
Col. 14546
Rail Projects in Andhra Pradesh
{ Deb. 30, Vol. X, 07-04-1992)
Col 121-22
Receipt of Foreign Contribution by
AWARE
{ Deb. 32, Vol. X1, 09-04-1992)
Col. 74-76
Representation from Andhra Pradesh in
Ceutral Services
( Deb. 8, Vol. V1I1,04-03-1992 )
Col. 237-38
Request for Helicopters for Ais-Borne
Asssult on Naxalites in Andhra Pradesh
{ Deb.42, Vol. XII, 30-04-1992)
Col. 29697
Resentment in Andhrs Pradesh over
Low Prices for V.F.C. Tobacco - C.A.
( Deb. 39, Vol. X1, 27-04-1992 )
Col. 512,516-18

{ Deb. 39, Vol. X1, 27-04-1992)
Col. 509-537

Royalty to Andhra Pradesh on
Natural Gas

(Deb. 46, Vol. XI1, 07-05-1992)
Col. 139

Sugarcane

in:
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i Rural Development schemes
{ (Deb.41, Vol XII, 29-04-1992)
| Col 320-22
' SC/ST Employees in A.P. Circles
! (Deb.43, Vol. XIL, 04-05-1992)
Col. 381-82
Setting up of Environment Training
. Centre at Hyderabad
© (Deb. 12, Vol.1X, 10-03-1992)
Col. 224
Seventh and Eighth Plan Allocations 0
Andhra Pradesh
(Deb. 41, Vol. XIi, 29-4-1992)
Col. 234-36
Sharing of Surpius Waser of Krishna River
(Deb. 11, Vol. IX, 09-03-1992)
Col. 273-75
| Sommsila Projectin A.P.
 (Deb.43, Vol XII. 04-05-1992)
Col. 98
* Special Courts uader Protoction of Civil
Rights Act in Andhra Pradesh
( Deb. 4, Voi. Vi1, 27-02-1992 )
Col. 379-90
. Spurious Pesticides in Andiws Pradesh
( Deb. 37, Vol. X1, 23-04-1992)
Col. 169-70
. Sri Sailam Left Bank Canal
| (Deb.34, VoL XL, 20-04-1992)
! Col 14143
| Sriram Sagar Canal, A.P.
( Deb. 29, Vol. X, 06-04-1992 )
Col. 6263
Studio st Vijaywada
( Deb. 39, Vol. X1, 27-04-1992)
. Col. 5051
 Super Thermal Stations in U.P. and A.P.
{ (Deb.43, Vol XIl. 04-03-1992)
i Col. 183-84

B SIS

. Supply of Cotton Yar to Weavers of

: Andhrs Pradesh

(Deb. 47, Vol. X11, 08-05-1992)
Col. 97
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Supply of Gas to Industries in
Andhre Pradesh

( Deb. 32, Vol. X1, 09-04-1992)

Col. 204
T.V. Transmitter at Karimnagar,
Andhra Pradesh

{ Deb. 29, Vol. X, 06-04-1992)

Col. 40708
Term Loan Assistance 1o Small Scale
Industries in A.P.

{ Deb. 28, Vol. X, 03-04-1992)

Col. 75-76
Thermal Projects in Andhea Pradesh

{ Deb. 21, Vol. X, 25-03-1992)

Col. 745-47
Tyre Factory in Managagiri Andhra
Pradesh

{ Deb. 41, Vol. XI1, 29-04-1992)

Col. 236-37

ummmmm

(nw.zl.ux.zs-os-tmy
Col. 201
Upgradstion of Nizam Instinse of Medical
Scieoces, HHydersbad
( Deb. 30, Vol. X,07-04-1992)
Col. 318-19
Upgradation of Post Offices in
Andhra Pradesh
( Deb. 34, Vol. X1, 20-04-1992)
Col. 345-46
Vamsadhars Projoct Phase-i1
(Deb. 43, Vol. XN, 04-05-1992)
Col. 303-03

Visskhapatram Airport
( Deb. 33, Vol. X1, 10-04-1992)
Col. 176-T7

Voluntary
Andhra Pradesh

( Deb. 4, Vol. VILL, 2702-1992)
Col. 511-12

Wind Energy

Andhra Pradesh
( Deb. 11, Vol. IX, 09-03-1992)
Col. 277-78

Organisations in

Programme in

|

3
h
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World Bank Aid for AIDS

( Deb. 2, Vol. VI, 25-02-1992)

Col. 218-19
World Bank Assistance for Tube-Wells
in A.P. and Rajssthan

( Deb. 29, Vol. X, 06-04-1992)

Col. 307-09

w

Anganwadi Kendras in Kamatska
( Deb. 12, Vol. IX, 10-03-1992)
Col. 85

Anganwadi Services
(Deb. 17, Vol. IX, 17-03-1992)
Col. 170-71

Food Supplied in Anganwadis
( Deb. 2, Vol. VT, 25-02-1992)
Col. 24-25

Need to Look into the Demands of

{ Anganwadi Workers
( Deb. 25, Vol X, 31-03-1992)

Col. 343
Regulsarisation of Anganwadi Workers
{ Deb. 2, Vol. VI, 25-02-1992)

Col. 85-86

Salaries of Anganwadi Employees
( Deb. 7, Vol. V1L, 03-03-1992)
Col. 447

Anglo-Indians

. Population of Anglo-Indians

( Deb. 14, Vol. IX, 12-03-1992)
Col. 379-80

Anisal Husbandry

Animal Husbandry
( Deb. 22, Vol. X, 26-03-1992)
Col. 38283

} Cross Breeding of Sheeps

2
k

{ Deb. 46, Vol. XI1, 07-05-1992)
Col. 51-82
i Development of Animal Husbandry
(Deb. 37. Vol. X1, 23-04-1992)
Col. 255
Development of Animal Husbandry in
! Tamil Nadu
(Deb. 14, Vol. IX, 12-03-1992)
Col. 658
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Gouat Population Astiques

( Deb. 32, Vol. X1, 09-04-1992) Smuggling of Jain Idols

Col. 129-32 { Deb. 32, Vol. X1, 09-04-1992)

. R . Col. 9899
Indian Veterinary Council Act )

(Deb. 46, Vol. XIL, 07-05-1992) Theft of Antiques

Col. 31 (Cgeb.so.mx,m‘oum)
International Conference on Goats :

( Deb. 32, Vol. XL, 09-04-1992) | Ao ::"‘"""“"

Col. 163-64 ; Programeme

i (Deb, 26, Vol X,01-04-1992)

Live-Stock Development Programme i Col. 527

(Deb. 22, Vol. X, 26-03-1992 ) | Apartheid

Col. 54-58 ! Emergence of Ethnic Chauvinism in World
Promotion of Animal Husbandry in .  (Deb.42, Vol. XIl. 30-04-1992)
Uttar Pradesh ’ Col. 159

( Deb. 42, Vol. X11, 30-04-1992) | Apiary

Col 24344 Bee Keeping Scheme
Regional Research Instituse for Biack Gost ( Deb. 45, Vol. Xil1, 06-05-1992)

(Deb. 9, Vol VIIL,05-03-1992) Col. 427-28

Col. 318-19 Appointment on Compansioaste Gronad
Sheep Broeding Development Projects - Appointment in CIL. on Compassionate

(Deb. 37, Vol. X1, 23-04-1992) Grounds

Col. 257 { Deb. 45, Vol. X18, 06-05-1992)
Vaccine for Rinderpest ~ Col 34042

( Deb. 46, Vol. XI1, 07-05-1992) : Employment on Compassionaie Ground

Col 39 ; in Jhansi and Bhopal Division
Ansewari Systems : {Deb. 17, VoL IX, ‘7-03-’”2)

Need to Remove the Condition of : . Col. 2627
Annewari System of Determining Non- | Examinastion for Employment on
Wilful Defaulters below Rs. 10,000 under - Compassionste Grounds

Debt Relief Scheme, 1990 (MUR 377) (Deb. 12, Vol. IX, 10-03-1992 )
( Deb. 8, Vol. VIIL, 04-03-1992 ) Col. 331
Col. 49495 - Appresticeship

Aatarctics Apprenticeship in Technical Degroes

Antarctica Expedition i (Deb.41 Vol XII, 29-04-1992)
(Deb. 21, Vol. X, 25-03-1992 ) ¢ Col. 12833

Antarctica Expedition ; Aqmndm in Maharsshtra
(Deb. 26, Vol. X, 01-04-1992 ) i (Deb.27, Vol. X, 02-04-1992 )
Col. 44446 i Col, 29192

Cost of Amtarctica Expedition ; Break water of Aquaciusre
(Deb. 8, Vol. VIIL, 04-03-1992) i (Deb.42, Vol. X}, 30-04-1992)

Col. 436-38 i Col. 24445



SUBJECT INDEX

Arab Countries
Visit by P.L.D. Chief
(Deb. 14, Vol. [X, 1203-1992)
Col. 30203
Aravali Hils
Environment and Eco-System of Anv:lu
Hills
(Deb. 12, Vol. IX, 10-03-1992)
Col. 81

Arbitration
Decision on the Awards given by Bocrd
of Arbitration (JCM)

( Deb. 18, Vol. 1X, 18-03-1992)

Col. 309-10

Archacological Survey of India
( Deb. 35, Vol. X1, 21-04-1992)
Col. 100-102
Excavation Work in itkori, Bihar
{ Deb. 28, Vol. X, 31-03-1992)
Col. 163-65
Historical Building in Burhanpur
{ Deb. 40, Vol. X1, 23-04-1992)
Col. 34243
Maintenance of Historical Places
(Deb. 35, Vol. X1, 21-04-1992)
Col. 136-76
Need for Earty Completion of Excavation ;
Work Started a2 Ballal Dhipi Nadia District,
West Bengal (MUR 377)
{ Deb. 43, Vol, X1, 05-05-1992)
Col, 380
NM&MQ‘.SImeTqM
Rencwal Project under a Coordinated :
Authority (MUR 377)
( Deb. 35, Vol. X1, 21-04-1992)
Col. 328
Site Museuns at Jaipur in Orissa
{ Deb. 35, Vol. X1, 21-04-1992)
Col. 11112
Work Undertaken by ASl
Madkys Pradesh
(Deb. 25, Vol. X, 3103-1992)
Col. 16162

in

!
i
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Arecanut
Area under Arecanut Cultivation

(Deb. 42, Vol. Xil, 30-04-1992)
Col. 299-302

; Arecanut Production
( Deb. 42, Vol. XII, 30-04-1992)
Col 28889
Market Price of Arecanut

(Deb. 42, Vol X11, 30-04-1992)
Col. 327

i i Production of Arecanut

(Deb. 42, Vol. X1, 30-04-1992)
Col 180-84

Support Price of Arecanut
( Deb. 42, Vol. XI1, 30-04-1992)
Col. 271-72

Armed Forces

1 AIDS in servicemen

l
1

¢
!
i

{ Deb. 23, Vol. X, 2703-1992)

Col. 30102
Alleged Gang-Rape by Assam Rifle
Jawans

{ Deb. 4, Vol. VIIL, 27-02-1992)

Col 125-26
Assistance of Army to Tackie Law and
Order Situtation

( Deb. 32, Vol. X1, 09-04-1992)

Col 179

Batlot Papers for Armed Foroes Personnel

( Deb. 5, Vol. V1IL, 28-02-1992)

Col. 10507
Deployment of Armed Forces of Madhya
Pradesh in States

(Deb. 14, Vol. IX, 12-03-1992)

Col. 235-37
Exodus of MNS Cadre Officers from Army

( Deb. 47, Vol. XI1, 08-05-1992)

Col. 176

{nclusion of more Categories in Benefit

_ to Cases of Desth and Disability

{ Deb. 33, Vol. X1, 10-04-1992)
Col. 152
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Joint Working of Indo-US Marine
Scientists

(Deb. 18, Vol. 1X, 18-03-1992)

Col. 122-23
Naming of Army Regiments

(Deb. 5, Vol. VIIL, 28-02-1992 )

Col. 436-37
Need to Revive Ajmer Regiment and to
Recruit more People from Ajmer-Merwara
Area in Army (MUR 377)

( Deb. 38, Vol. X1, 24-04-1992)

Col. 464-65

Need to withdraw Ban on Recruitment in |
Army and other Para-Military Forces in |

Punjab (MUR 377)
(Deb. 48, Vol. XIL, 11-05-1992)
Col 86

Permanent Residences for Army

Personnel in Kota Cantonment

( Deb. 5, Vol. VIIL 28-02-1992)
Col. 44648

Promotion of Firemen in Indian Ais Force .

Station Chakeri
( Deb. 38, Yol. X1, 24-04-1992)
Col. 38990
Recruitment Centres
{ Deb. 38, Vol. X1, 24-04-1992 )
Col. 174-75
Spying and Espionage Activities of Army
Personnel
{ Deb. 23, Vol. X, 27-03-1992 )
Col 123-24
Training Exercises by Armed Forces
(Deb. 28, Vol. X, 03-04-1992 )
Col. 187-38
Violation of Human Rights by Armed
Forces
(Deb. 15, Vol. 1X, 13-03-1992)
Col. 9394
Arms sad Amewsities
Carrying of Weapons by Tribals

( Deb. 40, Vol, X1, 28-04-1992)
Col. 254-56

LOK SABHA

Chemicat Weapons by Pak
| (Deb.37, Vol XI, 23-04-1992)
; Col. 241-42
i Explosion in Kirkee Arms and Ammunition
Factory
t (Deb. 38, Vol. XI, 24-04-1992)
’ Col 249-50
- Export of Arms
© (Deb.33, Vol X1, 10-04-1992)
Col. 215-16
( Deb. 37, Vol. X1, 23-04-1992)
Col. 133-35
| Impont of Arms and Ammunition from
i USA
| (Deb.28, Vol. X, 03-04-1992)
Col. 285
% Indo-Pak Agreement on Chemical
- Weapons
( Deb. 22, Vol. X, 26-03-1992 )
Col. 54749
. Internationsl Convention on Chemical
{ Weapons
i (Deb.37, Vol. XL, 23-04-1992)
; Pakistan’s Nuclear Capability
+ (Deb. 4, Vol VL, 2702-1992)
., Col. 51920
{ Permission 1o States o Import Modem
é Wespouns
i (Deb.27,Vol X, 02-04-1992 )
i

Col. 151
i Production of Pistols and Revolvers
( Deb. 32, Vol. X1, 09-04-1992)
Col. 106-07
; Purchase of Arms from U K.

(Deb. 15, Vol. 1X, 13-03-1992)
Col. 442

| Supply of Arms from USA

| (Deb. S, Vol. VUL 28.02-1992)
Col 26667
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Aromatic Project
Clearance to Aromatic Project of Tamil
Nadu
( Deb. 27, Vol. X, 02-04-1992)
Col. 290
Artand Culture
Art Auctioneer of U K.
(Deb. 43, Vol. X11, 05-05-1992)
Col. 314-15
Ant of Yakshagana
(Deb. 17, Vol. 1X, 17-03-1992)
Col. 394-95
Assistance for Cultural Development |
Project
{ Deb. 12, Vol. IX, 10-03-1992) ?
Col 331
Assistance to Old Folk Dances md
Singers
{ Deb. 43, Vol. X1, 05-05-1992)
Col. 43
Cultural Exchange Programmes §
( Deb. 43, Vol X11, 05-05-1992) !
Col. 37-38 i

i

Folk Arts of Kerala !
( Deb. 43, Vol. XI1, 05-05-1992) i
Col 184 ?

History of Indian Science, Philosoplyy snd !
( Deb. 21, Vol. X, 25-03-1992)

Col. §1-52

indo-US Sub-Conmumission on Education

and Culture
{Deb. 9, Vol. V111, 05-03-1992)
Col. 319

Setting up of Indian Culture Centre
( Deb. 14, Vol 1X, 12-03-1992)

Col. 40506

Telecast of Tribal and Folk Dances of

Cartwal
( Deb. 34, Vol. X1, 20-04-1992)

Col. 89

Artifacty

Discovery of Artifacts near Babri Masjid
( Deb. 30, Vol. X, 07-04-1992)

Iy

1

3

Culture i
l

Y

s

Col. 31415

37

Artificial Limbs Manufacturing

ofindia

Artificial Limbs

Corporation of India

( Deb. 46, Vol. X11, 07-05-1992)
Col. 86

Artificial Raia

Manufacturing

( Deb. 36, Vol. X1, 22-04-1992)
Col. 253-54

Artist

i Appointment of Artists

( Deb. 30, Vol. X, 07-04-1992)
Col. 294-95

‘; Folk Arts of Bihar

( Deb. 25, Vol. X, 31-03-1992)
Col. 88

! Border Dispute between Assam and
i Arunachal Pradesh

{ Deb. 9, Vol. VIIL 05-03-1992)
Col. 495-96

;. Gramt of Indian Citizenship to Chakma
! Refugees in Arunachal Pradesh

( Deb. 4, Vol. VIIL, 27-02-1992)
Col. 293-94

! Grant of Indian Citizenship to the Chakma
. and Hazong Tribals of Arunachal Pradesh

(Pet)
(Deb. 13, Vol.IX, 11-03-1992)
Col. 577

IAS, IPS and IFS officers for Arunchal

¢ Pradesh Cadre

{ Deb. 26, Vol. X, 01-04-1992)

Col. 188-89
Need for Early Completion of National
Highway-52 in Arunachal Pradesh
(MUR3TY)

{ Deb. 12, Vol. IX, 10-03-1992)

Col. 503
Tourism Potential in Arunachel Pradesh
and North Eastern Region

( Deb. 19, Vol. IX, 23-03-1992)

Col. 762
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ArvaSeeai ! Financial Assistance from ADB
Freedor Fighters 1o Arya Sermej Movement | (1, 7, Vol VIL 03-03-1992)
(Deb.46, VoL XIL, 07-05-1992) |  Col- 46768
Col. 62-63 §lnan&omAshnDeveloputhby
Ashram Pathshales | oNac

Ashram Pathshalas

( Deb. 30, Vol. X, 07-04-1992)
Col. 53-54

Asia
Strengthening Relations with South and
East Asia
( Deb. 4, Vol. VIIL, 27-02-1992)
Col. 514-15
US's Proposal for a New Security Package
for South Asia
( Deb. 37. Vol. X1, 23-04-1992)
Col. 107
Asian Development Bask
ADB Aid
( Deb. 47, Vol. X1, 08-05-1992)
Col. 297

ADB Assistance for Distribution System |

in Karnataka
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 867

ADB Loan for Power Sector
(Deb. 43, Vol. XI1, 04-05-1992)
Col. 39495

ADB Loan for Rosds
( Deb. 47, Vol. XIL, 08-05-1992)
Col. 242

Aids Study on Health Population and ;

Development
( Deb.43, Vol. X1I, 05-05-1992)
Col. 303
Amount
Development
Development
(Deb. 11, Vol. X, 09-03-1992)
Col. 399-400

Asian Development Bank Assistance for | :

Power Plants
(Deb. 43, Vol X1, 04-05-1992)
Col. 500-501

(Deb. 6, Vol. X, 16-03-1992)
Col. $22.23

sanctioned by Asian |
Bank for Energy ;

( Deb. 4, Vol. VIIL, 27-02-1992)

i Col. 65-70

{ Projects Funded by ADB

| (Deb.28, Vol. X,03-04-1992)

| Col 34243

§ Asiatic Society

| Need to release Grant to the Asiatic
Society, Bombay (MUR 377)

f (Deb. 12, Vol IX, 10-03-1992)

i Col. 504

Assam

| Air Station &t Tezpur, Assam

g ( Deb. 39, Vol. X1, 27-04-1992)

;. Col 90

! Allotment of Plots of Government of

: Assam

( Deb. 26, Vol. X,01-04-1992 )

© Col 139

i

i Border Dispute between Assam and

! Arunachal Pradesh

[ (Deb.9, Vol. VIIL05-03-1992)

i Col 495-96

f Cancer Pronc Area of Assam

{  (Deb.43, Vol XII, 05-03-1992)

| Col 13436

| Central Investment Subsidy 1o Assam

i (Deb. 41, Vol. XII, 2904-1992)

: Col. 75-76

‘ Central University, Assam

( Deb. 30, Vol. X, 07-04-1992 )

Col. 273

iCmionomeuw
| in Assam
L (Deb.38, Vol X1 24-04-1992)

Col. 389



SUBJECT INDEX
i Industrial Licences to Assam

Conversion of Guwahati-Tinsukia Section
(Deb. 17, Vol. IX, 17-03-1992)
Col. 379
Development of ‘Char’ Areas i
( Deb. 26, Vol. X, 01-04-1992) |
Col. 155-56 H
Development of National Highway in
Assam
{ Deb. 33, Vol. X1, 10-04-1992)

Col. 151-52 5

Development Schemes in Assam
{ Deb. 36, Vol. X1, 22-04-1992)
Col. 275

Drug Smuggling in Assam
{ Deb. 33, Vol. X1, 10-04-1992)
Col. 3713

Explosion in Oil Well near Nitgarh Dikom !
Tes Estate

39

(Deb. 45, Vol. X11, 06-05-1992)
Col. 238-39

Industrial Projects of Assam
( Deb. 31, Vol X1, 08-04-1992)
Col. 175-77

 Irrigation and Soil Erosion Projects in

(Deb. 19, Vol. IX, 23-03-1992)
Col. 780-81

i Measures to Solve Bodo Problem

(Deb. 14, Vol IX, 12-03-1992)
Col. 211
Militant Outfits in Assam in Contact with
ForeignCouuries
( Deb. 46, Vol. X1I, 07-05-1992)
Col. 90

. Modemisation of Tea Auction Centre,

( Deb. 46, Vol. X1, 07-05-1992)
Col. 118-19 :

Export of Assam Tea ’
( Deb. 28, Vol. X, 03-04-1992) !
Col. 330-31

Floods in Assam
(Deb. 46, Vol. XI1, 07-05-1992) !
Col. 119-20

Food Processing Industries in Assam
(Deb. 29, Vol. X, 06-04-1992)
Col. 118-20

Forest Resesrch Institute in Assam
(Deb. 12, Vol. IX, 10-03-1992)
Col. 141

Funds for Repair of Roads in Assam
( Deb. 10, Vol. VILL, 06-03-1992)
Col. 365-66

Gas Cracker Complex in Assam
( Deb. 26, Vol. X, 01-04-1992)
Col. 520-21

Gas Flaring Reduction Projects
( Deb. 14, Vol. 1X, 12-03-1992)
Col. 211-12

Gas Reserves in Tripura and Assam
( Deb. 32, Vol. X1, 09-04-1992)
Col. 72

! Guwahati
i
;
i

( Deb. 28, Vol. X, 03-04-1992)
Col. 331

i Modemisation of Telephone Exchange in
{ Assam

(Deb. 43, Vol X11, 04-05-1992)

Col. 310-11
Need for Construction of a Foot Bridge
along the Railway Bridge over the River
Dhansiri, Assam (MUR -377)

( Deb. 32, Vol. XL, 09-04-1992)

Col. 245
Need for Exploration of Oil and Natural
Gas in Barak Valiey, Assam (MUR 377)

{Deb. 22, Vol. X, 26-03-1992 )

Col. 616-17
Need o Fill up Vacancies in the North
Eastern Regional Centre of National
institute of Small Extension Training
Guwahati (MUR 377)

( Deb. 49, Vol. XI1, 12-05-1992)

Col. 98
Need to Introduce Boeing Service to
Litabari, Assam (MUR 377)

( Deb. 26, Vol. X, 01-04-1992)

Col. $71-T2
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Noed to Protect the Interest of Labourers i Steel Plant in Assam
ofMa;tnehunmdShiwhhchu:Tu } ( Deb. 34, Vol. X1, 20-04-1992)

Gardens in Karimganj District, Assam |  Col. 157-58
R X 02041952 ! Supply of Boiled Rioe to Assam
(Dt 20 WLk 2 ) | (Deb 35, Vol XL 2104-1992)
Need (o0 take for the Developmeu i .
of szcncultu:q:\ Barpeta District in ; Tea Industry in Assam
Assam (MUR 377) [ (Deb.S, Vol VIIL 28-02-1992)
{ Deb. 19, VoL IX, 23-03-1992) | Col 97
Col. 958 ! Tension on Assam-Nagaland Border
New Post Offices in Assam | (Deb.32, Vol. X1, 09-04-1992)
( Deb. 24, Vol. X, 30-03-1992) Col. 91-92
Col. 102-03 ; Terminal Facifities at Guwahati
Occupation of Land by Bangiadesh | (Deb.17, VoL IX, 17-03-1992)
( Deb. 32, Vol. X1, 09-04-1992) :  Col 37980
Col. 198 i Tinsukia-Saikhowa Railway Line (Assam)
Power Deterioration inAssamdue toNon- | ( Deb. 43, Vol XIL, 05-05-1992)
Avaitability of Spare Parts - Col.237-39
(Deb. 11, Vol. IX, 09-03-1992) " ULFA's Struggie for Independent Assam
Col. 216 : (Deb.46, Vol. X1, 07-05-1992)
Public Sector Undertakings in Assam | Col 218-19
( Deb. 31, Vol. X1, 08-04-1992) , Upgradation of Treatment in Cancer
Col. 300-304 i Institute of Guwahati
Repair of Defence Roads in Assam : (Deb.35, Vol. X1, 21-04-1992)
(Deb. 19, Vol. 1X, 23-03-1992) i Col7s
Col, 383-84 ! Voluntary Organisations in NLM
Report of Experts Committee on BODO | (Deb. 21, Voi. X, 25-03-1992)
Problem . Col. 157-58
{ Deb.9, Vol. V1L, 0503-1992) - Welfare Programmes for Tribals in Aseam
Col. 430-31  (Deb.30,Vol. X,07.04-1992 )
Rolfing Mills in Assam {  Col 34344
(Deb. 11, Vol. [X, 09-03-1992) i . Assam  ledustrisl Development
Col 324-26 ; Corporation Limited

. . oucmcmmm
Roral Devefopment Projects of Assam |
° . (Deb.26, Vol X, 01-04-1992 )

(Deb. 21, Vol. X, 25-03-1992 ) ‘

(De ' Col 52021
Silk Weavers of Assam AS&ANSm

{ Deb. 28, Vol. X, 03-04-1992 ) j ( Dob. 19, Vol. (X, 23-03-1992

! )

ca::zfo-m ] | Col 309-10
Starting of Kanchenjungs Express from | { Aseun’s Declarstion of Sectoral Dislogue
o | " Sk

(Db 17 992) i (Deb. 9, Vol. VIR, 05-03-1992 )

Col. 310
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Trade with ASEAN Countries

{ Deb. 47, Vol. XU, 08-05-1992) :

Col. 49 :
Asylam
Indians seeking Asylum Abroad

{ Deb. 14, Vol. IX, 12-03-1992)

Col. 83-85
Atmosphere
Biosphere Reserves

( Deb. 7. Vol. V1L, 03-03-1992)

Col. 207
Atomic Power
Atomic Power Plant

(Deb. 41, Vol. X11, 29.04-1992)

Col. 118-19
Atomic Power Plant in U.P. and Supply of
Power in Rural Areas from Narora Plamt

( Deb. 31, Vol. X1, 08-04-1992)

Col. 285-86
Copied Versions of Canadian Atomic
Power Reactor Model

( Deb. 45, Vol. X1, 06-05-1992)

Col. 36-44 _
Disposal of Radio Active Substances from -
Atomic Power Reactors

{ Deb. 31, Vol. X1, 08-04-1992)

Col. 585-86

B

institution Tounded by Department of

Atomic Encrgy regarding Cancer

Research
(Deb. 31, Vol. X1, 08-04-1992 )
Col. 14142

Rajasthan Atomic Power Station
(Deb. 41, Vol. X1, 2004-1992)
Col. 29193

Use of Atomic Eaergy in Agricultire
{ Deb. 31, Vol. X1, 08-04-1992))

Atrocities againgt Women
(Deb. 32, Vol. X1, 09-04-1992 )
Col. 30-37

41
Afrocities on Agricultural Labour

{ Deb. 45, Vol. XII, 06-05-1992)

Col. 29193

. Austerity Measures
" Economy Measures in the Ministry

( Deb. 24, Vol. X, 30-03-1992)
Col P9
Austrsiia
Supply of Peliets to Japan and Australia
( Deb. 29, Vol. X, 06-04-1992 )
Col. 59
Trade agreement with Australia
( Deb. 23, Vol. X, 27-03-1992)
Col. 9192
Automebile
Authorised Dealers of Maruti in
Maharashtra
( Deb. 45, Vol. Xil, 06-05-1992)
Col. 211-14
Battery Operated Cars
( Deb. 21, Vol. X, 2503-1992 )
Col. 19-22
Collaboration of Hindustan Motors with
General Motors of USA
{ Deb. 31, Vol. X1, 08-04-1992)
Col. 670

Collaboration with Germany for Motor

f Cycles

( Deb. 8, Vol. VIIL.04-03-1992)

Col. 94
Committee to Review Motor Vehicle
Act, 1988

( Deb. 23, Vol. X, 27-03-1992)

Col. 251-54

. Complaints to MRTP against Sipani
" Automobiles Limited

( Deb. 23, Vol. X, 27-03-1992)
Col. 284-85

. Concession/Assistance to Moped

Col. 120-2] ; manufacturers

Atrocities 1 .

( Deb. 38, Vol. X1, 24-04-1992)
Col. 51-53

é Deatership of Maruti Cars

( Deb. 36, Vol. X1, 2204-1992)
Col. 21020
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Dealership of Manati Cars | Low Cost Cars
(Deb. 31, Vol. X1, 08-04-1992) ( Deb. 31, Vol XL 08-04-1992)
Col. 121
Col. 318 B
Decline in Export of Maruti (,::; ‘ Wl("g::fl:l;:u&s 103.1992)
g:b.m\:ol.n 2204-1992) | (Dl
Defects in Montena Cars i Maruti Csrs for Handicapped
n :
. (Deb.8. Vol V11, 04-03-1992)
(Deb. 36, Vol XL 2204-1992) ? O s |
D;:d’?: o Veticles Abroad | Maruti Udyog Limited and Grindiays
ol L-omme broad | gorks Tie-Up
(Deb. 28. Vol. X, 03-04-1992) ( Deb. 45, Vol X1, 06-05-1992)
Col. 4445 Col. 42829
( Deb. 21, Vol X, 25-03-1992) (Deb. 21, Vol. X, 25-03-1992)
Col. 763-64 . Col. 52426
Export of Cars/Jecps | Mini Two Seaser Car
Col. 290

Col. 47
Export of Maruti Cars to European . | National Automobile Poticy

Countries i (Deb.29. Vol. X,06-04-1992 )
(Deb. 31, Vol. XL, 08-04-1992) © o Col. 174-75
Col. 162 . ] ! Orders for Manai Cars and Vans
Exportof Maruti Cars 1o Yugoslavia  © ), g vy, Vi1, 04-03-1992)
( Deb. 8, Vol. VI, 04-03-1992 ) ~ Cob 120
Col. 95100 { Price of Maruti Cars
Foreign Collaboration for Cars  (Deb.31, Vol X1, 08-04-1992)
( Deb. 31, Vol. X1, 08-04-1992 ) L Col. 6167
Col. 681-82 . Production and Export of Mansti Cary/
Foreign Exchange on Impon of Mansti | yane
Components L (Deb.26, Vol. X.01-04-1992)
{ Deb. 45, Vol. X11, 06-05-1992) { Col 34142
Col. 200-202 . Production of Automobiles
Fucl Efficient Cary i (Deb.41, Vol. X11, 29-04-1992)
{ Deb. 45, Vol. X1l, 06-05-1992) Col. 63-64
Col. 61 _ ‘ ¢ Production of Scootes
tmport Contents in Mansti (Deb. 13, Vol, IX, 11-03-1992)
(Deb. 21, Vol. X, 2503-1992) i Col. 190
Col. 577-78  Production of Vehicles
Insurance Scheme for Motor Vehickes (Db, 21, Vol. X, 25-03-1992 )
( Deb. 23, Vol. X, 27-03-1992 ) . Col. 702
Col. 489 i purchase of Auto Components by
Liceming for Passenger Cars | Jupanese Automobile Companies
(Deb. 45, Vol. XH, 06405-1992) - (Deb. 28 Vol. X,03-04-1992)

Col. 430-31 i Col. 8536
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Purchase of Land by Maruti Udyog | Concession to Industries in Backward

Limised Areas
{ Deb. 45, Vol. X1I, 06-05-1992) (Deb. 13, Vol. [X, 11-03-1992)

!
§
{
:
!

Col. 286-87 | Col. 215
Representation Regarding Inquiry in . Criteria for Backward Areas
Maruti Udyog Limited . (Deb.18. VoL X, 18-03-1992)
g:b‘;;.\ﬂ X1, 06-05-1992) : Col. 117-18
Sale of Forcian C. ' Educstionally Backward Districts in M.P.
ign Cars :
( Deb. 28, Vol. X, 03-04-1992 ) L (Deh S0, Vol XL, 28041992)
Col. 149-52 : ) - .
S fing of Vi Cars :d‘d?naullywomoﬂ‘ml
24-04- :
8{".‘3&2‘? Xt 1992) i (Deb.43, Vol. XIL, 05-05-1992)
Spurt Car . Col 298-300
{ Deb. 35, Vol. XL, 21-04-1992) ’ Growth Centres in Backward Areas
Col. 236 | (Deb.8, Vol. VIll,04-03-1992)
Tax on Vehicles Causing Pollution | OO 224
( Deb. 38, Vol. X1, 24-04-1992 ) ! Growth Centres in Sultanpur
Col. 53-54 : (Deb. 18, Vol. X, 18-03-1992)
Avard i Col. 25868
Pension to Arjun Award Winners ; Industrial Backwardness due to Non-
( Deb. 35, Vol. X1, 21-04-1992) ! Availability of Electricity
Col. 288-90 i (Deb.24, Vol. X, 30-03-1992)
National Comnitiee on Babri Masjid-Ram | Industrialisation of Backward Areas of
Janam Bhoomi lssue . Orissa
( Deb. 4, Vol. VL, 27-02-1992 ) i (Deb. 8. Vol.1X, 18-03-1992)
Col. 354-38 [ Col315
Backward Ares | industrially Backward Districts of Gujarat
Backward Districts in Gujarat : ( Deb. 18, Vol. IX, 18-03-1992)
{ Deb. 18, Vol IX, 18-03-1992) ; Col. 227-28
Col. 243-44 ;

i Information and Mass Education CELL
Backward Districts under ‘C’ Category  : for Weaker Sections in Keraia
{ Deb. 45, Vol. X1l, 06-05-1992) ( Deb. 27, Vol. X, 02-04-1992)

Col. 9495 | Col. 69-70
Central Investment in Backward Districts % Integrated Infrastructural Development
of Kerala i Schemes in Backwand Districts
( Db, 26, Vol X, 01-04-1992) | (Deb.8. Vol. VIIL 04-03-1992)
Col. 32728 ! Col. 308
Central Subsidy Scheme for Backward | \gi: Growth Centres
Areas [ (Deb.18,Vol.IX, 18-03-1992)
(Deb 18, Vol. X 18:03-192) | ol

Col. 287
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Need to Declare Bijnore District, Uttar | Influx of Persons from Neighbouring
Pradesh as an lndustrislly Backward | Countries

District (MUR 377) ( Deb. 9. Vol. VIII, 05-03-1992)
( Deb. 39, Vol. XL, 27-04-1992) ‘ Col. 511-12 .
Col. 540 l Influx of Refugees from Myanmar into
Projects for Integrated infrastructural | Bangladesh ‘
Schemes i {Deb.42, Vol. XIL, 30-04-1992)
( Deb. 41, Vol. Xil, 29-04-1992) Col. 193-94
Col. 323 Need to hold Negotiations with
- Bangladesh for ensuring Repatristion of
Da-“mk'.“ CC"'Iamu hn.““ and " IHegal Immigrants to that Country
Loans by Backward Class Finance and | (MUR377)
d i © (Deb.43, Vol Xil, 05-05-1992)
Development Corporation ot 382 N
( Deb. 42, Vol. X1I. 30-04-1992) )
Col 177-78 . Occupation of Land by Bangiadesh
( Deb. 32, Vol. X1, 09-04-1992)
B Bhawan  co 1o
( Deb. 21, Vol X, 25-03-1992 ) - Refugees from Foreign Countries
Col 328-38 »_ ::Zcbz;l:.;ol Xi, 0705-1992)
Coal from North Eastern States  Repatriation of Infilrasors
( Deb. 26, Vol X, 01-04-1992 ) g:b}:}\bl Vill,05-03-1992)
Col. 321 .
Gas from Bangladesh to West Bengal | Sharing of Ganga Water between india
R L e
7-11 y . S8,
me::smm fom Bangledesh | CoL 33334
Col. 260-61 ! Border
; Deb. 46, Vol. XII, 07-05-1992
Immigrants from Bangladesh ! oy 25‘:‘ )
(Deb. 37, Vol. X1, 23-04-1992) ting of ¥ from T %
Cot. 813 - Smugg oodgrains from Tripurs
{ Deb. 9, Vol. VIIL, 05-0)-1992 ) . Col. 96
Col. 363-64 .Suﬂoﬂ fian Airfines st Che and
indo-Bangla Smuggling Network i Kabul
{ Deb. 27, Voi. X, 62-04-1992 ) ! (Deb. 11, Vol.1X, 09:03-1992)
Col. 286-87 C o Col 22428
Indo-Bangladesh Talks on Sharing | Visit by Diplomats of Pakisten and
River Water Bangladesh
(Deb. 43, Vol X1, 0405-1992) | (Deb, 37, Vol X1, 23-04-1992)

Col. 39293 © Col. 124
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Bank | Bank Branches damaged in Andhra Pradesh
‘ADB Assistance for Distribution System § ( Deb. S, Vol. VIIL, 28-02-1992)
in Karnataka . Col.311-20
(Deb.19.VoL 1X. 303-1992) | Bany Credie
: ' . 38. Vol. 4-04-1
N -t -
{ Deb. 33, Vol. X1, 10-04-1992) : ..
¢ Bank Dacoities
Col. 271-94
— - Deb. 5, Vol. 28-02-1992
Agitation by Bank Employees E?ol, 233—86 Vi, )
e X 13:03-1992) Bank Deposits and lnvestment in Hilly
i . Areas of Uttar Pradesh
Aid Disbursemeat by NHB ( Deb. 10, Vol. VIIL, 06-03-1992 )
(Deb. IS, Wl IX. 13-03-1992) 733030
Col. 2 f Bank Fnuds
Alleged Irregulsrities in State Bank of |
Bikancr and tipr o (Deb. 10, Vol. VIIL 06-03-1992)
(Deb. 5. Vol Vill, 28-02-1992) . Col. 28389
Col. 325-28 ¢ Bank Loans to Farmers
Alleged Misuse of Banking Channels for ©  ( Deb. 15, Vol IX, 13-03-1992)
Tax Evasion ; Col. 1947
( Deb. 23, Vol. X, 27-03-1992 ) : Branches of indian Banks in Kathmandu
Col. 92-94 © (Deb.S. Vol. VIII, 28-02-1992)
Amendment in National Housing Bank : Col. 236-37
Act . Branches of Urban Cooperative Banks in
( Deb. 28, Vol. X, 03-04-1992 ) | Goa
Col. 102-03 i (Deb.28, Vol X,03-04-1992)
Amount given by Financial institutions ’ Col. 24748
W Projects sanctioned by NSFDC . C.B.l. Raids on Premises of Bank
( Deb. 32, Vol. X1, 09-04-1992) : Employees
Col. 20506 . (Deb.19,Vol.IX, 23-03-1992)
Amount Spet on Propegation of Hindi { Col. 358-59
in Banks ! Cluster and Sateflite Offices of Banks
Col. 304-05 ; Col 265. o
AP?:;» 19, \:enx. oniony) | Commercial Loans 23.03.1992
4375 | (D19, 2305-198)
A'ppoit_um«kof ' Heads of Banks and g Committee on Security Personnel in
Financial Institutions !

. 15, Vol 13031992 :
((.":bllg Vol X ) . {Deb. 28, Vol. X, 03-04-1992)
Assistance by NBH under scheme of | Col. 137-38
Land Development and Shetter Projects Credit Card System for Farmers
(Deb. 47, Vol. X11, 08-05-1992) } ( Ded. 28, Vol. X,03-04-1992)
Col. JOV ¢ Col 116-18
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Credit Cards Scheme in Banks i Efficiency in Nationalised Bank
{ Deb. 33, Vol. X1, 10-04-1992) i (Deb, 19, Vol.1X, 23-03-1992)
Col. 218-20 i Col 291-93
Credit Deposit Ratio in Uttar Pradesh | Embezziement Cases in Banks
( Deb. 15, Vol. X, 13-03-1992) ' (Deb. 33, Vol. X1, 10-04-1992)
Col. 167-72 Col. 240-4!
Credit Deposit Ratio of Bank _ Enquiry against Bank Officers
( Deb. 10, Vol. V1L, 06-03-1992 ) ( Deb. 33, Vol. X1, 10-04-1992)
Col. 465-34 Col. 174
Credit to Cooperative Banks by NABARD  Exchange Rates in Banks
in Maharashira . ( Deb. 28, Vol. X.03-04-1992)
( Deb. 19, Vol. 1X, 23-03-1992) . Col. 323-24
Col. 155-57 . Expansion of RRBs Activities in New
Credit-Deposit Ratio of Banks in U.P.  : Areas
( Deb. 33, Vol. X1, 10-04-1992) i (Deb. 10, Vol. Viil, 06-03-1992)
Col. 228-31 Col. 378-9
Credit-Deposit Ratio of Nationalised . Extension of Banking Services in North-
Banks in Kamataka . Eastern Region
( Deb. {5, Vol. IX, 13-03-1992) v (Deb. 19, Vol. 1X, 23-03-1992)
Col. 26569 ~ Col. 330-32
Credit/Deposit Ratio of State Bank of : Fake Special Bearer Bond
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( Deb. 28, Vol. X, 03-04-1992) ! Col. 107-08
Col. 319-22 ! Filling up Vacant Posts by Banks
Customer Service Commitice . (Deb. 28, Voi. X.03-04-1992 )
( Deb. 5, Vol. VIIL, 28-02-1992 ) ¢ Col 29091
Col. 5165 ' © Finance Assistance under SEEUY
Customer Service Committee inBanks = ( Deb. 47, Vol. XIf, 08-05-1992)
{ Deb. 28, Voi. X, 03-04-1992 ) © Col. 262
Col 209300 Financial Assistance by NABARD 10 Goa
Detinking of Associate Banks fromS.B.1. ( Deb. 19, Vol 1X, 23-03-1992)
{ Deb. 5, Vol. ViiL, 28-02-1992) Col. 190-92
Col. 42728 " Floor Level Cash Reserve Ratio
Deposits in Banks . (Deb.33, Vol. X1, 10-04-1992)
( Deb. 23, Vol. X, 27-03-1992) © Col. 310
Col. 4146  Foreign Banks
{ Deb. 10, Vol. VIii, 06-03-1992 ) - (Deb, 38, Voi. X1, 24-04-1992 )
Col. 283-84 . Col 106-14
Deposits in NHB - Foreign Currency (Non-Resident)
{ Deb. 28, Vol. X, 03-04-1992 ) " Accowt Scheme
Col. 152-54 (Deb. 15. Vol 1X, 1303-1992)
Deposits of Resident Indians in Banks in . Col. 80-81
Switzeriand . Functioning of Banks in Haryans
( Debx. 33, Vol. X1, 10-04-1992 ) C {Deb. 1S, Vol IX, 13-03-1992)

Cot. §73-74 Cal. 213-18
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Functioning of ICICI |
(Deb.47, Vol. X1, 08-05-1992) |
Col. 48 i

Functioning of Banks in U.P. ;
( Deb. 28, Vol. X, 03-04-1992)
Col. 86-88

Gold Bank
( Deb. 19, Vol. X, 2303-1992)
Col. 185-86

Government Borrowings from Banks
( Deb. 19, Vol. X, 23-03-1992)
Col. 408-09 ,

Grievance Procedure Machinery in Banks -
( Deb. 28, Vol. X, 03-04-1992)

Col. 324-25

HDFC Branches of Andhra Pradesh
(Deb. 31, Vol. X1, 08-04-1992)

Col. 600-602

lmplemuuon of Official Language

Policy in Nationalised Banks ;
( Deb. 5, Vol. VIIL, 28-02-1992)
Col. 104-05 i

import of Gold by State Bank of India
{ Deb. 47, Vol. X11, 08-05-1992)
Col. 91 :

Incentives for Bank Deposits
( Deb. 10, Vol. Vi1, 06-03-1992))
Cot. 433-34
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Col. 309-14
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Col. 381-82 ;
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Col. 420-21
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| Interest Rates in Banks

(Deb. 10, Vol. Viil, 06-03-1992 )
Col. 207-13

Investigation of Case by Central Bureau
of Investigation

( Deb. 46, Vol. X1, 07-05-1992)
Col. 147

. Investment by IDBI in States

( Deb. 23, Vol. X, 27-03-1992)
Col. 213-14

Legal Advisors in Nationalised Banks
{ Deb. 15, Vol. 1X, 13-03-1992)
Col. 316

Loans Advanced by Public Sector Banks

* inGujarat

( Deb. 5, Vol. V1iL, 28-02-1992)
Col. 177-84

. Loans Advanced by Public Sector Banks

in Karnataka

( Deb. 38, Vol. X1, 24-04-1992)
Col. 86-88

Loans Advanced to Companies/Firms by

! Banks and Financial Institutions in
: Maharashtra

(Deb. 15, Vol. 1X, 13-03-1992)
Col. 365-66

':' Loans Advanced to SC/ST and Farmers

by Nationalised Banks
( Deb. 10, Voi. VIiL, 06-03-1992)
Col. 158-60

Loans and Advances by Banks
( Deb. 23, Vol. X, 27-03-1992)
Col. 423-38

' Loans Disbursement by Public Sector
Financial Institutions in Bihar

( Deb. 10, Vol. VIIL. 06-03-1992)
Col. 19495

! Loans from South Korean Exim Bank

{ Deb. 5, Vol. V11, 28-02-1992)
Col. 225

Loans given by Nationalised Banks for

Agricultural snd Rural Development
(Deb. $, Vol VitL, 28-02-1992)
Col 1162
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Loans Given by State Bank of indore | Opening of Bank Branches in Bihar

( Deb. 28, Vol. X,03-04-1992) ! { Deb. 38, Vol. X1, 24-04-1992)

Col. 14748 . Col. 9596
Losses in Banks Opening of Branches of Urban

( Deb. 23, Vol. X, 27-03-1992) { Cooperative Banks

Col. 322-24 " (Deb. 15, Vol. IX, 13-03-1992)
Losses in Banks in Maharashira Cf*“"”

( Deb. 38. Vol. X1, 24-04-1992) i Opening of RRBs Branches

Col. 318 ( Deb. 23, Vol. X, 27-03-1992)
Mahila Banks . Col 34550

(Deb. 47, Vol X1I, 08-05-1992) ' Operation of Account by Skipper Vikar in

Col. 230 i Union Bank of india

. N : ( Deb. 15, Vol. IX, 13-03-1992)

Mahila Banks in Karnataka ; Col. 12627

(Ded. 33, Vol. X1, 10-04-1992)

- Operation of Mutual Fund by City Bank

CoL 13— . . . (Deb.23, Vol. X, 27-03-1992)
Maruti Udyog Limited and Grindlays | ol 4748
Banks Tie-Up  Operation of SBI Factors and Commercial
(Deb 45, VoL XL, 06-05-192) | grvioes Limaed
Col. 428-29 ' (Deb. 10, Vol. VIIL, 06-03-1992 )
Nationalised Banks ' Col. 195
(Deb. 5. Vol. VII1, 28-02-1992 ) " Pension for 1.D.B.1. Employees
Col. 130-34 [ (Deb.38, Vol X1, 24-04-1992)
( Deb. 28, Vol. X. 03-04-1992 ) : Col. 33889
Col. 37-38 Performance of Bank(s)
New Branches of Foreign Banks ¢ (Deb.23,Vol. X, 27403-1992))
(Deb. 5, Vol. VIl 28-02-1992) Col. 10508
Col. 464-66 . Personal Banking Scheme
New Format for Bank Balance Sheetsand . ( Deb. 3, Vol. VIl 28-02-1992 )
Accounts i Col 16667
(Deb. 5, Vol. V11, 28-02-1992 ) ! Posting of Stff in Bank Branches in
Col. 450-51 | Punjab
NHB’s Assistance for Construction of :  ( Deb. 5, Vol. VIIL, 28-02-1992)
Houses i Col 173-74
(Deb. 28, Vol. X, 03-04-1992 ) | RBI Commitice on Utban Cooperative
Col. 161 | Banks
Non-performing Advances of Banks | (Deb. 33, Vol. X1, 10-04-1992)
( Deb. 33, Vol. X1, 10-04-1992)) ,  Col. 11719
Col. 264-70 : RBI's .Tnnuc:ion with Banks for
Non-performing Assets in Banks ; Receiving Foreign Currency Deposits
(Deb. 33, Vol XL, 1004-1992) | {Deb.33 Vol X1, 10-04-1992)
Col. 355-60 © Col. 383
Opening of Bank Branct m@dmmmum
( Deb. 28, Vol. X, 03-04- " Units
ol 20420 1992) | (Deb. 28, Vol, X, 03.04.1992)

Col. 378.77
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Recovery of Loans by 1DBI

(Deb. 23, Vol. X, 27-03-1992)

Col. 277-M9
Refinance Facilities by NHB to Kamnataka
State Agricultural Rural Development
Bank

(Deb. 15, Vol. IX. 13-03-1992)
Col. 8990
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Remittances from Indians living in Gulf |

Region
{ Deb. 33, Vol. XL, 10-04-1992)
Col. 239

Report on Regional Rural Banks

( Deb. 10, Vol. Vil 06-03-1992)
Col. 16162
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Setting up of Rural Banking Subsidiaries
( Deb. 10, Vol. VI, 06-03-1992)
Col. 485
Settlement of Cash Compensatory
Support Claims
( Deb. 15, Vol. IX, 13-03-1992)
Col. 109-10
Share Capital of RRBs
{ Deb. 10, Vol. V11, 06-03-1992 )
Col. 364-65
Sick Banks
( Deb. 23, Vol. X, 27-03-1992)
Col. 418-19
Single Window Loan Scheme
( Deb. 23, Vol. X,27-03-1992)

Restructuring of Industrial Development Col. 463-64

Bank of India
( Deb. $. Vol. VIl 28-02-1992)
Col. 419

Retumn of Deposits by B.C.C.1.
{Deb. 15. Vol. 1X, 13-03-1992)
Col. 34547

S.B.1. Regional Office in Orissa
{ Deb. 23, Vol. X, 27-03-1992)
Col. 189

Safety of Banks
{ Deb. 10, Vol. V1L 06-03-1992)
Col. 315-17

Sale of Shares by Financial Instintions
( Deb. 28, Vol. X, 03-04-1992)
Col. 75

Savings Bank Accounts
( Deb. 28, Vol. X, 03-04-1992)
Col. 24042

SCs/STs in tDBI

{ Deb. 19, Vol. X, 23-03-1992)
Col. 170-712
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Single Window Loan Scheme through
Private Sector Banks

( Deb. 38, Vol. X1, 24-04-1992)

Col. 233-34
Status of Bank Managers

( Deb. 10, Vol. V1L, 06-03-1992)
Col. 255

~ Term Loans by Financial Institutions

( Deb. 33, Vol. X1, 10-04-1992)
Col. 26162

: Token Strike in Banks

( Deb. 15, Vol. IX, 13-03-1992)
Col. 29798
Transaction by PSUs with Foreign Banks
( Deb. 38, Vol. X1, 24-04-1992)
Col. 315-16

, Urban Cooperative Banks
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( Deb. 47, Vol. X1, 08-05-1992)
Col. 185

Utilisation of Amount Collected under
National Housing Bank (Voluntary

Selection of Sporamen in Nationalised | Deposit) Scheme

Banks
( Deb. 10, Vol VUL, 06-03-1992)
Col. 39496

Setting up of Eye Donation Banks
{ Deb. 2, Vol. VL, 2502-1992 )
Col. 128-36
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{ Deb. 28, Vol. X,03-04-1992)

Col. 53-56
Violation of R.B.l. Directives by
Commercial Banks

( Deb. 33, Vol. X1, 10-04-1992)

Col. 119
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Violation of Rules by Banks

{ Deb. 47, Vol. X1, 08-05-1992)

Col. 283
Waiving of Bank Loans of 1984 Riot
Affected Persons

{ Deb. 19, Vol. IX, 23-03-1992)

Col. 305-06

Withdrawal of Interest on Cooperative

Bank Loans
{ Deb. 28, Vol. X, 03-04-1992)
Col. 385-86

Withdrawals under Terms Deposit |

Scheme

(Deb. 15, Vol. IX, 13-03-1992)

Col. 164-65
World Bank's Recommendations on Rural
Banking System

( Deb. 5, Vol. VIIL, 28-02-1992 )

Col 90-91
Zonal/Regional Offices of Banks

( Deb. 33, Vol. X1, 10-04-1992)

Cot 32742

Baakiag Reform
Recommendstions of Narasimham
Commitiee
( Deb. 10, Vol. VIIL, 06-03-1992 )
Col. 271-12
Report of Basel Commitiee
{ Deb. 33, Vol. X1. 10-04-1992)
Col. 14244
Banking Service Commission
Banking Service Commission
( Deb. 28. Vol. X, 03-04-1992)
Col. 103
Battery
Batiery Manufacturers in Bihar
{ Deb. 36. Vol. X, 22.04-1992 )
Col. 87-89

Bay of Beagal

Development of Tourism in Istands of Bay :

of Bengal
( Deb. 43, Vol. X, 04-05-1992)
Col. 7879
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; Disappearance of Islands on the Coast
. Line of Bay of Bengal
. (Deb.43, Vol. XIl, 04-05-1992)
| Col.535-36
; Drilting of Oil and Gas Wells on Coast of
: Bay of Bengal
| (Deb. 32 Vol. X1, 09-04-1992 )
Col. 188
. Oil Slick in Bay of Bengal
£ (Deb. 12, Vol. IX, 10-03-1992)
Col. 464

Beedi
' Beedi Factories closed due to High Price
. of Tendu Leafl

( Deb. 21, Vol. X, 2503-1992)
. Col 671-12
: Welfare Measures for Beedi Workers

( Deb. 45, Vol. X1l, 06-05-1992)

Col. 326-28

Welfare of Child Labourers in Beedi

! Industries
. (Deb. 8, Vol. VIIl, 04-03-1992 )

¢ Col. 383
| Beggar
. Induction of tnnocent Persons into
' Beggary

( Deb. 37, Vol. X1, 23-04-1992 )

Col. 264-65
- Bemgal Potteries Lad.
" Rehabilitation of Bengal Potieries
{ Deb. 41, Vol. X11, 29-04-1992)
Col. 232-33

| Betel Development Board
i {Deb. 42, Vol XIL 30-04- 1992 )
. Col. 150-81
" Betel Loaf
* Export of Betel Leaves
(Deb. 15, Vol. IX, 13-03-1992)
Col. 114
(Deb. 9. Vol. VIIL 05-03-1992 )
Col. 37981
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Research on Betel Leaf

(Deb. 9, Vol. VIIL, 05-03-1992)
Col. 208

Beverages

Injurious Impurities in Beverages
{ Deb. 40, Vol. X1, 28-04-1992)
Col. 120-21

Bhabhsa Atomic Research Centre

Bhabha Atomic Research Centre Reactors !

( Deb. 8, Vol. VIiI, 04-03-1992)

Col. 255
Cobalt Plant by Bhabha Atomic Research
Centre

{ Deb. 26, Yol. X, 01-04-1992)

Col. 354-56
Memorandum by Bhabha Atomic
Research Centre Employees

( Deb. 13, Vol. IX. 11-03-1992)

Col. 70
New Technology by Bhabha Atomic
Research Centre to Check Seepage

{ Deb. 36, Vol. X1, 22-04-1992)

Col. 84-85
Bharat Alamininm Company Limited
Bidhan Bag Unit of BALCO

( Deb. 34, Vol. X1, 20-04-1992 )

Col. 234

Employment by BALCO

{ Deb. 24, Vol. X, 30-03-1992)

Col. 53-60
Korba Project of Bharat Aluminium
Cormnpany Limited

( Deb. 34, Vol. X1, 20-04-1992)

Col. 195-96
Bharat Coking Con! Lisited
CredivDebit with Bharat Coking Coal
Limisod and Central Coalfields Limited

( Deb, 26, Vol. X, 01-04-1992)

Col. 26264

News item Regarding Cheating by

8.CCJ.

( Deb. 21, Vol. X, 2503-1992)
Col. 678-79
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| Persons removed from Service in Bharat
| (Deb.41, Vol. XII, 29-04-1992)
L ColL9s
| Scandal in Bharat Coking Coal Limited
( Deb. 31, Vol X1, 08-04-1992)
\ Col. 69395
5 Shortage in Stocks of Coal in BOCL
| (Deb.45, Vol. XIL, 06-05-1992)
. Col 330-31
i Bharat Electrouics Limited
Bharat Electronics Limited Unit at
' Kakanad
( Deb. 10, Vol. V1IL, 06-03-1992 )
~ Col. 198
© Production at Bharat Electronics Limited,
i Ghazisbad
" (Deb.5, Vol VIIL, 28-02-1992)
Col 127-28
Production of Picture Tubes by BEL
( Deb. 47, Vol. XIi, 08-05-1992)
Col. 216
Bharat Heavy Electricals Limited
Alleged Corruption Charges against
Officers of BHEL
(Deb. 18, Vol. IX, 18-03-1992)
Col. 371-12
Andhra Pradesh
(Deb. 18, Vol. IX, 18-03-1992)
Cot. 256
Dectline in Exports by BHEL
(Deb. 13, Vol. IX, 11-03-1992)
Col. 498
! Electric Engines by BHEL
! (Deb.8, Vol VIIl, 04-03-1992 )
i Col. 18485
! Electrical Items for Kolab Power Project
! by Bharat Heavy Electricals Limited
| (Deb.26, Vol. X,01-04-1992)
Col. 10203
Engine Contract by BHEL
( Deb. 41, Vol. X11. 29-04-1992)
Col. 281
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Export by BHEL
( Deb. 31, Vol. X1, 08-04-1992)
Col. 611-14

Export by BHEL to Cyprus
{ Deb. 26, Vol. X, 01-04-1992)
Col. 439-40

ExponofDefquqwbyBHEL l

( Deb. 13, Vol. [X, 11-03-1992)
Col. 144
Fimancial Crisis in BHEL
(Deb. 18, Vol. IX, 18-03-1992)
Col. 328-29
Functioning of BHEL
(Deb. 13, Vol. [X, 11-03-1992)
Col. 229
Gandhar Power Project
(Deb. 43, Vol. X1, 04-05-1992)
Col. 3740
Merger of Diesel Engine Plant,
with BHEL
( Deb. 28, Vol X, 03-04-1992 )
Col. 130
New Strategies by BHEL
{ Deb. 41, Vol. XI1, 29-04-1992)
Col. 293-94
Restructuring of BHEL
(Deb. 41, Vol. XII, 29-04-1992)
Col 376
SC/ST Quota in BHEL
(Deb. 8, Vol. VIil,04-03-1992 )
Col. 217-19
SCs/STs in BHEL Bhopal
( Deb. 21, Vol. X, 25-03-1992)
Col 565-66
Thyrister Control Locomotives
{ Deb. 45, Vol. X1, 0605-1992)
Col. 62-63
Two Scater Aircraft by BHEL
(Deb. 41, Vol. X11, 29404-1992)
Col. 379
Unit of BHEL in Eastern Region
{ Deb. 26, Vol. X, 01-04-1992)
Col. 154-55
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( Deb. 13, Vol. IX, 11-03-1992)
Col. 469
Bhopal Gas Tragedy
| Absorption of Officials engaged in
| Connection with Bbopal Gas Tragedy
i (Deb.35,Vol. XL, 21-04-1992)
. Col. 287-88
Chaims of Bhopa! Gas Victims
L (Deb.21, Vol X, 25-03-1992)
i Col27-33
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! Carbide
{ (Deb.46, Vol. X1, 0705-1992)
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: ICMR Research on Bhopal Gas Tragedy
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{ Memorandum by Bhopal Gas Peedit
| Mabhila Udyog Sangathan
) { Deb. 21, Vol. X, 25-03-1992)
i Col. 29-30
i Modalities  for Compensation
¢ Disbursement to Bhopel Victims
| (Deb. 26, Vol. X,01-04-1992)
i Col. 20304
i Need w take Concrete Sicps o Hasten
! the Procedure for giviag Compensation
! 10 cach Claimant of Bhopsl Gas Tragedy
| (MUR377)
' {Deb. 17, Vol. IX, 1703-1992)
I Col. 77071
{ Opening of Claims Tribunals for Bhopal
; Gas Victims
. (Deb. 8, Vol. VIIL0403-1992)

Col. 44546

I (Deb. 14, VoL IX, 1203-1992)
;. Col. T2.73



SUBJECT INDEX 53

Chucka Hydel Electric Project in Bhutan l Assistance to Bihar for Drinking Water
( Deb. 29, Vol. X, 06-04-1992 ) ! ( Deb. 18, Vol IX, 18-03-1992)
Col. 331-32 i Col. 318

Bikar AWMWS&MTW

A Central Team 10 Review the Working of | Corporation
Self-Employment Scheme in Jahanabad ( Deb. 33, Vol. X1, 10-04-1992)
Parliamentary Constituency, Bihar |  Col 199-200

(MURT7) z £
Amloﬂudloomlndlmy Bihar
(Deb. 35, Vol. XL 21-04-1992) 3 ( Deb. 38, Vol. XI, 24-04-:992?
Col. 332 . Col 36770
Afforestation Programme in Bihar . i
; Authorised Dealers of Maruti Ud
(Deb. 7, Vol. VI1, 03-03-1992) i Limited in Bihar 78

Col. 354 'f. {Deb. 13, Vol. IX, 11-03-1992)
Agreement of West Bengal and Bibarby | Col. 357
Power generated from D.V.C. é

| Battery Manufactures in Bihar
(Deb. 34, Vol. X1, 20-04-1992) i (Deb.36, VoL XI, 22-04-1992)
Col. 156-57 L ol 8789
Agricutture Farm st Bhabwa, Bihar ~ © Bihar  Industrial  Development
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Col 333-54 . (Deb.26, Vol X,01-04-1992)
Akashwani Kondra, Ranchi . Col. 221
( Deb. 43, Vol. XI1, 04-05-1992) Blind Persons in Bihar
Col 10102 . (Deb.30, Vol X, 07-04-1992)
Akashwani Mithila (Darbhanga) Centre < Col. 317-18
(Deb. 34, Vol. X1, 20-04-1992) | Branch Post Office in Madhubani District,
Col. 216-18 | Bihar
Allocation 10 Bihar for Minimum Needs | ( Deb. 39, Vol. X1, 27-04-1992)
(D-b.ll.\bl.m. 08-04-1992) . Branch Post Offices in Giridih, Bihar
Col. 219 i (Deb.34, Vol. XL, 20-04-1992)

Allotment of Out of Tur Petrol/Diesel | Col. 33244
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( Deb. 4, Voi. VIiL, 2702-1992) | Bihar
Col. 78 © (Deb.24. Vol. X, 30-03-1992)

Applications for Industries in Bihar . Cob 1112
( Deb, 13, Vol IX, 11-03-1992)  Bridge ncar Jhanjharpur Station
Col. 331 ; ( Deb. 12, Vol. IX. 10-03-1992)

Col. 268

Appointments in the Universities of |

Biber i Bridges in Monghyr Ghat and Bhagalpur
( Deb. 25, Wol. X, 31-03-1992) | (Deb.2, Vol VI, 25-02-1992)
Col 15738 } Col. 2627

Arreurs of NTPC due to Biher g Buddhist Tourist Centers in Bibas
{ Dob. 19, Val. IX. 23-03-1992) i (Deb.24, Vol X, 30-03-1992)
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Bye-Pass on N.H. No. 33 at Ranchi
{ Debd. 19, Vol. IX, 23-03-1992)
Col. 147
CGHS Dispensaries in Bihar
( Deb. 7, Vol. VIIL 03-03-1992)
Col 277-T8
Captive and Isolated Coal Mines in Bihar
( Deb. 41, Vol. X1, 29-04-1992)
Col. 119
Cases registered by CB1 in Bihar
( Deb. 45, Vol. X1, 06-05-1992)
Col 103-04
Cash Crops Produced in Bihar
{ Deb. 22, Vol. X, 26-03-1992)
Col 332-33
CBI lavestigation on Assassination of
JMM Leader in Bihar
{Deb. 14, Vol. IX, 12-03-1992)
Col. 73
Ceantral Assistance for Power Projects in
Bihar in Sth Five Year Plan
{ Deb. 43, Vol. XI1, 0405-1992)
Col. 373
Central Assistance to Bihar
{Deb. 28, Vol. X, 03-04-1992)
Col 327-28
Central Assistance 10 Bibar for National
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( Deb. 25, Vol. X, 31-03-1992)
Col 167-68
Central Investment in Industrial Sector of
Bihar

(Deb. 18, Voi. IX, 13-03-1992)
Col. 317-18

Claims of Handling Charges by Rice Mitls !

( Deb. 43, Vol. XH, 05-05-1992)
Col. 206
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(Deb. 13, Vol. X, 1103-1992)
Col. 417
Closure of Food Processing Industries of
Co-operstive Sector in Bihar
(Deb. 29, Vol. X, 06-04-1992 )
Col 50607
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Closure of Mica Mines in Bihar
( Deb. 34, Vol. X1, 20-04-1992)
Col. 80-81
Closure of Sugar Mills in UP and Bihar
( Deb. 2, Vol. VIIL, 25-02-1992)
i Col. 62
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(Deb. 13, Vol IX, 11-03-1992)
Col. 469
Coal Projects in Bihar
(Deb. 21, Vol. X, 25-03-1992)
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Col. 396
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Col. 18990
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(Deb. 8, Vol. Vi1, 04-03-1992)
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{ Construction of Rura! Roads in Bihar
{  (Deb.13, Vol IX, 11-03-1992)
i Col9s
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i Col 76463
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Darbhanga Airport

( Deb. 28, Vol. X, 03-04-1992)

Col. 9293
Deposits of Coal, Aluminium and Bauxite
in Rohtas Babua District, Bihar

(Deb. 11, Vol. [X, 09-03-1992)

Col. 359-60
Development of CRPF in Bihar

( Deb. 9, Vol. ViIL, 05-03-1992 )

Col. 222

Deveclopment of National Highways in
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(Deb. 23, Vol. X, 27-03-1992)
Col. 440-54
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{ Doubling of Chhapra-Shahganj Line

( Deb. 2, Vol. Vi1, 2502-1992)
Col. 216-17
Doubling of Patna-Gaya Railway Line
( Deb. 17, Vol. IX, 17-03-1992)
Col. 259-60
Drinking Water to Workers
( Deb. 31, Vol. X1, 08-04-1992)
Col. 314
Economic and Geographic Study of Bihar
. (Deb. 21, Vol. X, 25-03-1992)
Col. 203-04
Educationaily Backward Districts of Bihar
{ Deb. 30, Vol. X, 07-04-1992))
Col. 128-32

{ Debd. 10, Vol. VIIL 06-03-1992)
Col. 517-18

UBS Scheme
{ Deb. 8, Vol. V111, 04-03-1992)
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Dhan Sinhtoli Water Reservoir Scheme
of Bihar
(Deb. 11, Vol. IX, 09-03-1992)
Col. 395-96
Digging Wells in Bihar
( Deb. 18, Vol. IX, 18-03-1992)
Col. 222-2¢
Disparity in Post Office in Bibar
{Deb. 11, Vol. IX, 09-03-1992)
Col. 225-28
Dispute between General Electric
Company and Bihar State Electricity
Boerd
{ Deb. 43, Vol. X11, 04-05-1992)
Col. J09-11
Diversion of Funds meant for Power
Generation in Bihar
{ Deb. 11, Vol. IX, 09-03-1992)
Col. 399
Doordarshan Kendra st Godds in Bihar
{ Deb. 29, Vol. X, 06-04-1992)
Col. 348 '

)

i
]
i
i
{

i Effects of Jharkhand Bandh

1
!
¢
{
i

3
!
j
¢
3

i EEC Assistance for Agriculture Projects
| inBihar
Development of Towns of Bihar under |

( Deb. 9, Vol. VIIL, 05-03-1992 )
Col. 421

(Deb. 41, Vol. XII, 29-04-1992)
Col. 34041

i Encephalitis and Kala-Azar in UP and

Bihar

( Deb. 17, Vol. IX, 17-03-1992)
Col. 176-19

Ex-Servicemen Rehabilitation Centres in
Uttar Pradesh and Bihar

(Deb. 19, Vol. X, 2303-1992)

Col. 412-18
Excavation Work in Itkori, Bihar

{ Deb. 25, Vol. X, 31-03-1992)

Col. 163-6S

i Expansion of Lac Research Institute at

Ranchi

( Deb. 22, Vol. X, 26-03-1992)
Col. ST2-14

Expansion of Telephone Exchanges in
: Biwr

( Deb. 29, Vol. X, 06-04-1992 )

Col. 327:29
Exploration of Oil and Natural Gas in Bihar

( Deb. 46, Vol. X11, 07-05-1992)

Col. 61
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Express Train from Kiul to Gaya
(Deb. 7, Vol. V1L, 03-03-1992)
Col. 363
Extension of DVC in Bihar
( Deb. 34, Vol. X1, 20-04-1992)
Col 37577
Extension of Postal Services in Bihar
( Deb. 34, Vol. X1, 20-04-1992)
Cot 391-93
FCI1 Office in Gaya
{ Deb. 2, Vol V1L, 25-02-1992)
Col 383-86
Facilities provided to Weavers in Bihar
(Deb. 15, Vol. IX, 13-03-1992)
Col. 233-35
Facilities to SC/ST in Bihar
( Deb. 4, Vol. VIIL 27-02-1992 )
Col. 372
Financial Assistance Weifare Associstion |
Institutions in Chhotanagpur and Santhal |
Parganas (Bihar)
{ Deb. 4, Vol. VIIL, 27-02-1992 )
Col. 319-20
Fire in Jharia Coalfields
( Deb. 8, Vol. VIIL 04-03-1992)
Col. 369-20
Flyover at Chandwa-Tori Station in Bihar
( Deb. 21, Vol. X, 25-03-1992 )
Col. 367-68
Folk Arts of Bihar
{Deb. 25, Vol. X, 31-03-1992)
Col. 88
Food Aid under World Food Programme |
( Deb. 46, Vol. X1, 07-05-1992)
Col. 89

Fruits and Vegetable based Industries in |
Darbhanga, Araria and Madhubani in |

Bibar
(Deb. 11, Vol. [X, 09-03-1992 )
Col. 13940

( Deb. 24, Vol. X, 30-03-1992 )
Col 179

LOK SABHA

Funds for Upgrading Land Records in
Bihar
' (Deb. 18, Vol. IX, 18-03-1992)
Col. T2
Funds sanctioned by National
Cooperative Development Corporation to
Bihar for Development of Fishery
i (Deb.32, Vol. XI, 09-04-1992)
. Col. 73-74
 Generation of Power in Bihar
{ Deb. 24, Vol X, 30-03-1992 )
| Col 21718
::Govemmcm Advertisement
: Newspapers Published in Bihar
( Deb. 24, Vol. X, 30-03-1992)
Col. 191
i Gram Shiksha Karyskram in Bihar
(Deb. 17, Vol [X. 17-03-1992)
Col. 308-09
i Granis to Educational Institutions in Biher
{ Deb. 25, Vol. X, 31-03-1992)
Col. 244

i HUDCO Losn 10 Bihar Housing Agoncies
( Deb. 26, Vol. X, 01-04-1992 )

5‘ Col. 259-61
Improvement of Slums in Bihar

. (Deb.21, Vol. X, 2503-1992)

§ Col. 574
lmwumo(DooduﬁnnKudum

,Munﬁpwnilm

3 (Deb. 24, Vol. X, 30-03-1992 )

i Col.377-78

E

for

Indira Gandhi Medical Instituse, Patns
(Deb. 12, Vol. IX, 10-03-1992)
Col. 4

i Industrisl tavestment in Bihar

| (Deb. 36, Vol X1, 2204-1992)
Col. 268-74

§
|
i industrialisation of Backward Areas of
f
i

(Dab.l.\bl.Vlll.MJ-l”Z)
Col. 453-54
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Industrially Backward Districts in Bihar
( Ded. 8, Vol. VTIL, 04-03-1992)
Col. 4546
( Deb. 8, Vol. V1L, 04-03-1992)
Col. 34346
Industries in Bihar
( Deb. 31, Vol. X1, 08-04-1992)
Col. 259-60
installation of Computers for Dak '
Services in Bihar
{ Deb. 34, Vol. X1, 20-04-1992)
Col. 401-02
Institutions for Handicapped in Bihar
( Deb. 14, Vol. I1X, 1203-1992)
Col. 64

lwauubenwwmini

(D&.IZ,\H.IX. 10-03-1992)
Col. 342

integrated Tribal Development Project in .
Biwr

(Deb. 9, Vol. VUL, 05-03-1992)

Col. 249

Investment by LIC in Bihar
( Deb. 10, Vol. V111, 06-03-1992)
Col. 381-84
lnvemmmdcm&hnOuomeul
Funds
(Deb. 28, Vol. X, 03-04-1992)
Col. 115
lrrigation Projects in Bihar
( Deb. 24, Vol. X, 30-03-1992)
Col. 159-60
(Deb. 34, Vol. X1, 20-04-1992)
Col. 222-24
Jobs 10 Drought affected People of U.P.
and Bihar
(Deb. 9, Vol. VII{,0503-1992)
Col. 513-14
Kadban Reservoir Project
{ Deb. 34, Vol. X1, 20-04-1992 )
Col. 143-44
Kamia Balan Dam in Bibar
{ Deb. 39, Vol, X1, 27-04-1992)
Col. 244

57
Kutir Jyoti Yojana in Bihar
( Deb. 6, Vol. X, 16-03-1992)
Col. 49192
Large/Medium/Smail/Tiny, Units in Bihar
( Deb. 21, Vol. X, 25-03-1992)
Col. 492-94
! Legal Aid Assistance to Bihar
| (Deb.47, Vol. XIL, 08-05-1992)
Col. 295
Legll Aid Assistance to Social Action
Group in Orissa, UP and Bihar
( Deb. 10, Vol. V111, 06-03-1992)
. Col 36163
x Loans Disbursement by Public Sector
Financial Institutions in Bihar
| ( Deb. 10, Vol. V1i1, 06-03-1992)
i  Col. 19495
! Loans for Development Projects in Bihar
€ (Deb. 15, Vol. IX, 13-03-1992)
. Col. 6465
;1 Loans to Bihar under ARDS
' (Deb.S, Vol VIN, 28-02-1992)
i Col. 24344
! Lok Adalats in Bibar
. (Deb. 10, Vol VIi1,06-03-1992 )
Col. 390-91
i Manufacturing of Coaches/Wagons in
Jamalpur Locomotive Workshop
¢ (Deb. 21, Vol. X, 25-03-1992)
{  Col. 476
Migration of Poor People from Bihar
( Deb. 26, Vol. X, 01-04-1992)
Col. 9798
Minersls in Bihar
( Deb. 43, Vol. XIl, 04-05-1992)
Col 235-37
Model Villages in Darbhanga , Bihar
{ Deb. 13, Vol. IX, 11-03-1992)
Col. 271
inBibar
{ Deb. 21, Wol. X, 25-03-1992)
Col. 4547
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Modervnisation of Stations in Bihar !
{ Deb. 2, Vol. V1L, 25-02-1992)
Col 85

Mmmof‘feleptphomeqm!

(Deb. 19, Vol. [X, 23-03-1992) ‘
Col. 718-22 i
Monuments in Bihar

(Deb. 21, Vol. X, 25-03-1992)

Col. 368-89
NCDCWNWM
in Bihar

(Deb. 14, Vol. I1X, 12-03-1992)

Col. 67-68
NeadhElﬂyCouplamofDuﬂnnp-
Farbesganj Lateral Road in North Bihar
(MUR 377)

(Deb. 7. Vol. VITL, 03-03-1992)

Col. 524

Koshi Irrigation Project, Bihar
{ Deb. 18, Vol. IX, 18-03-1992)
Col. 44142
Need for Early Completion of Muiti-
Purpose Project st Kamia and Bagmati :
Rivers, Bihar (MUR 377)
( Deb. 19, Vol. IX, 23-03-1992)
Col. 960
Need for Early Completion of remaining
660 Megawatt Thermal Power Project at g
Kanti in Muzaffarpur District, Bihar !
(Deb. 43, Vol. X11, 05-05-1992)
Col. 379-80
Need for Early Construction of a Laters! ;
Road in Sitamachi District, Bihar
(MUR37Y) :
(Deb. 33, Vol. X1, 10-04-1992) *
Col 435
Need for Early Construction of an Over- ?
Bridge ot Pali Gumari Crossing, Biber
(MUR 3™

( Deb. 28, Vol. X, 03-04-1992 )
Col. 453-36

[P NP —
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Need for Early Conversion of Samastipus-

5 Darbhangn-Smmuhi-Nuhuylnm

; Metre Guage Railway Line into Broad
GUG(MURJ'")

( Deb. 40, Vol. X1, 28-04-1992)

Col. 402

Needtotumoemnlr-‘mdsmd\cs:w

! Government of Bihar for Proper
: Development of Buxar and Bhojpur

! Districts (MUR 377)

( Deb. 14, Vol. IX, 12-03-1992)
Col. 463-64

* Need 1o connect Saharsa, Bihar with Air

{ Service

( Deb. 9, Vol. VI, 05-03-1992)

Col 553-54
Need to convene a Meeting of Chief
. Ministers of UP, Bihar and Madbys

‘_Pmieshtomm implementation of
Rihand Water Agreement for finding an

Early Solution to the Water Dispute

Need for Early Completion of Gandsk snd = (MUR377)

( Deb. 36, Vol. X1, 22-04-1992)
Col. 563

i Need to convert Masnsi-Saharsa-

; Forbesganj and Saharsa-Madhepurs-

! Katihar Railway Lines into Broad Guage
(mm:m)

( Deb. 37, Vol. X1, 23-04-1992 )
Col. 355-56

: ;. Need 10 Convert Putng University into s

Central University (MUR 377)

(Deb. 12, Vol. IX. 10-03-1992)
Col. 504

. Need 10 Demarcae the Boundary of Buxar

; Airport. Bihar and to Modernise it
[ (MUR3IT

(Deb. 47, Vol. X11. 08-05-1992)

Col. 447
Need to Develop Patna Airport to
| lmermational Standerd (MUR 377)

( Deb. 26, Wol. X, 01-04-1992 )

Col. $73-24

 Need for Early Completion of Lilajan

| Hydro Project in Bihar (MUR 377)

( Deh. 30, Voi. X, 07-04-1992 )
Col. 40607
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Need to Grant Licence for Setting up
of Sugar Mills at Tariyani in Sitamarhi
District and Patahi in East C
District of Bihar (MUR 377)
(Deb. 49, Vol. X1, 12-05-1992)
Col. 100

Need to Include Punpun-Dardha
frrigation Project, Bihar in the Eighth Plan
(MUR 377)

{ Deb. 8, Vol. VI, 04-03-1992)

Col. 497

]
i
Need 10 include Santhal Pargana, North !
and South Chhota Nagpur Area in ]
Centrally Spoasored Well Construction !
Scheme, Bihar (MUR 377) ;
(Deb. 12, Vol. IX, 10-03-1992) i
Col. 505 ;
Need 1o Introduce Direct Train between |
North Bihar and South india (MUR 377) |
{ Deb. 47, Vol. XI1, 08-05-1992)
Col. 446

Need to provide Funds to Bihar !
Government to Solve the Problem of |
Scarcity of Drinking Waler and Ebanuty
in Ranchi District (MUR 377)

{ Deb. 45, Vol. XII, 0608-1992)

Col. 493-94

Need to provide more Funds 1o Bihar |
Government for Modemisation of Sone |
Caml

( Deb. 30, Vol. X, 07-04-1992 ) :

Col. 407 ‘
Need 10 provide more Funds to the State i
Goverament of Bihar for Proper :
Devdowmlofwmmmhr
{(MURITY)

( Deb. 18, Vol. IX, 18-03-1992)

Col. 43940
Need to *Rajbhar” Caste w0,
Uttar Pradesh and Bihar as Scheduled |
Caste (MUR -37T)

{ Deb. 32, Vol. XL, 09-04-1992)

Col. 244
Need w0 relemse Funds alrendy Sanctioned
for Earty Completion of s Powes Grid i |
Jagdishpur, Bhojpur District, Bihar

{ Debs. 9, Vol V111, 05-03-1992)

Col. §%4-53

BN o
.
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Need to review the Budget Allocation to
Bihar for the Current Annual Plan
(MUR377)

( Deb. 4, Vol. V1il, 27-02-1992)

Col. 588-39
Need to set up a High Power TV
Transmitter in District Saharsa and Low
Power Transmitter at Sapaul, Bihar
(MUR377)

( Deb. 13, Vol. IX, 11-03-1992)

Col. 580
Need 1o set up Gas based Power Plants in
Bihar (MUR 377)

{ Deb. 35, Vol. X1, 21-04-1992)

Col. 331-32

i Need to set up Industries in Kodarama,

. Bihar (MUR377)
(Deb. 27, Vol. X, 02-04-1992))
Col. 34445

| Need to take Steps for Solving Boundary

Dispute betwoen Bihar and Uttar
Pradesh (MUR 377)
{ Deb.49, Vol. X11, 1205-1992)
Col. 101

| Need to Undertake a Survey for Laying
i down an Alternative Rail Route to Reduce

the Heavy Load of Rail Traffic at
Mughalsarai Junction of Eastern Railway

| (MUR3TD

{ Deb. 39, Vol. X1, 27-04-1992)
Col. 54142

New Weaving Mills in Bihar

( Deb. S, Vol. VIIL, 28-02-1992)
Col. 225-26

iuomymmmm

{ Deb. 13, Vol. 1X, 11-03-1992)

Col 529
North Karnpur Super Power Project in
Bibar

( Deb. 43, Vol. XIi, 04-05-1992)

Col. 227-28
Oficers from Bihar nn All indinand Central
Services

( Deb. 26, Vol. X. 01-04-1992)

Col. 352-53
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Oil Exploration in Bihar
{ Deb. 42, Vol. XIL, 30-04-1992)
Col. $3-54
0Oil Schemes/Projects
(Deb. 37, Vol. X1, 23-04-1992)
Col M
Opening of Bank Branches in Bihar
{ Deb. 38, Vol. X1, 24-04-1992)
Col. 95-96
Opening of Divisional Office by LIC in Bihar
(Deb. 23, Vol. X, 27-03-1992)
Col. 455-57
Opening of New Regional Passport
Offices at Siliguri and Ranchi
( Deb. 9, Vol. VIIL, 05-03-1992 )
Col 315-16
Operstion Black Board in Bihar
( Deb. 35, Vot. X1, 21-04-1992)
Col. 131-34
Overbridge at Chainpur (Bihar)
{ Deb. 21, Vol. X, 25-03-1992)
Col. 153-54
Overdraft by Government of Bihar
(Dedb. 47, Vol. X1, 08-05-1992)
Col. 191
Passenger Facilities at Stations in Bihar
(Deb. 2, Vol. VIiI, 25-02-1992)
Col 186-87
Pay Phones to0 Scheduled Tribes in Bihar
( Deb. 19, Vol. IX, 23-03-1992)
Col. 801
PCO facility in Post Offices, Bihar
(Deb. 39, Vol. X1, 27-04-1992)
Col. 27829
PCOs in Villages of Bihar

(Deb. 24, Vol. X, 30-03-1992
Col. 194

Petroleum and Nstural Gas Industries in |
Bibar !

( Deb. 32, Vol. X1, 09-04-1992)
Col. 0-72

Pollution around Bokaro
(Deb. 17, Vol. 1X, 1703-1992)
Col. 3778

LOK SABHA

Population Growth in Bihar
(Deb. 35, Vol. X1, 21-04-1992)
Col. 193-204

Post and Telegraph Offices in Bihar
( Deb. 19, Vol. IX, 23-03-1992)
Col. 777-78
( Deb. 29, Vol. X, 06-04-1992 )
Col. 67-84

: Post Offices in Bihar

! (Deb.34, Vol. XI, 20-04-1992)

¢ Col. 158-62

| Power Generation in Bihr
(Deb. 43, Vol. XII, 04-05-1992)
Col 232-34

Power Supply in North Bihar
( Deb. 24, Vol. X, 30-03-1992 )
Col. 273.74

. Primary Health Centres in Chhotanagpur,
Biher

i

| (Deb.7,Vol VIIL 03-03-1992)

{ Col 200

f Production of Sugar

i (Deb.12,Vol.IX, 10-03-1992)

! Col 338

i Production of Textiles in Bihar

‘' (Deb.23, Vol. X, 27-03-1992)

;  Col. 28283

{ Promotion of Industries in Bibar

[ (Deb.4S, Vol. XIl, 06-05-1992)
Col 119-20

| Proposal for Development of Sports in
Bibar

]

i (Deb.12, VoL IX, 10-03-1992)

. Col. 358

| Proposals for Railway Projecs in Bihar
; (Deb.43, Vol X11, 0505-1992)

| Col 10408

{ Public Sector Undertakings in Biher

[ (Deb. 13, VoL IX, 11-03-1992 )

| Col.288

i

(Deb. 18, Vol X, 18031992 )
Col. 60
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Purchasing of Cable in Ranchi, Bihar | Rehabilitation Centres for War Widows
(Deb. 6, Vol. 1X, 16-03-1992) | inBibar
Col. 267 | (Deb.23, Vol X, 2103-1992)
Rag Pulp basod Industry in Bihar | Colsi6SIs
Cot. 26162 | (Debu; Vo;xL 20-04-1992)
e | S
o aor08. | Renaming of Samrba Station

. L Deb. 17, Vol. IX, 17-03-
Railway Projecis in Bihar and Madhya (Col 390 X, 1992)

Pradesh |
; Renewal of Tracks in Orissa and Bihar

(Deb. 7. VoL VIIL03-03-1992) | (Deb. 17, Vol IX, 17-03-1992)
Col. 210-13 Col 174

Railway Projects in Bihar Repair of GT. Road
{ Deb. 38, Vol. X1, 21-04-1992) } (Deb. 19, Vol. IX, 23-03-1992)
Col. 68-74 ! Col. 18990
( Deb. 25, Vol. X, 31-03-1992) ! Repair of Kamnasha-Dehri-on Sone N.H.
Col. T2-74 ! inBihar

Raniganj Coalfields - (Deb.19, Vol IX, 23-03-1992)
( Deb. 26, Vol. X, 01-04-1992) : Col 151-52
Col. 4849 | Repair of NH in Bihar

RE: Alleged Threat 10 the Life of |  (Deb.47, Vol XiL, 08-05-1992)
Chief Justice of Patna High Count by the | Col. 127

Chief Mimister of Bihar ! Repeir of Railway Bridges in Bihar
( Deb. 43, Vol. X1, 05-05-1992) (Deb. 17, Vol. IX, 17-03-1992)
Col. 33243 i Col637-38

Reconstruction of House damaged in | Reporton Development of Cities of Bikar

Biber Floods 1 ( Deb. 36, Vol. XI, 22-04-1992)
(Deb. 36, Vol. X1, 22-04-1992) {  Col 18592
Col 13536 | Reservoir Schemes of Bihar
Recovery of ITDC Hotel ducs from Bihar 1 ( Deb. 39, Vol X1, 27-04-1992)
Bhawan i Col. 402403
( Deb. 24, Vol. X, 30-03-1992) Rural Development Projects in Bihar
Col 368-70 . (Deb.B, Vol VL, 04-03-1992)

Regarding Sharing of Electricity from | Col 14041
Maurakshi Dam by Bihar and West 3 Rural Electrification in Bihar, Uster Pradesh

Bengal ! and Orissa
( Deb. 34, Vol. X1, 20-04-1992) © (Deb.34, Vol XI, 20-04-1992)
Col. 44446 { Col 14042

Regional Super Computer Centre | Rural Telephones Exchanges in Bihar
{ Deb. 26, Vol. X, 01041992 ) | . (Deb.34, Vol X1, 20-04-1992)
Col. 22021 | Col.9196
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Safety Boots for Workers of Sweel Plants
(Deb. 34, Vol. XL, 20-04-1992)
Col. 97-98

Samastipur-Darbhanga B.G Line
{Deb. 2, Vol. V11, 25-02-1992)
Col. 197
Sanskrit Schools in Bihar
(Deb.21. Vol X, 25-03-1992)
Col. 148
SC/ST Employees in Telecom Department
of Bihar
{Deb. 39, Vol. X1, 27-04-1992)
Col. 344-346

Setting up of Cancer and Silicosis

Research Centre at Rajmahal, Bihar
(Deb. 21, Vol. X, 25-03-1992)
Col. 24749
Setting up of Cotion/Cotton Yarn Mills
in Cooperative Sector in Bihar
{ Deb. 10, Vol. Vi1, 06-03-1992)
Col. 34647
Setting up of New Factories ia Bihar
{Deb. 8, Vol. V111, 04-03-1992)
Col. 420

Setting up of Relay Ceatre in Rajmahal

Region in Bihar
( Deb. 24, Vol. X, 30-03-1992)
Col 336-37
Setting up of Steel Plard in Bihar
( Deb. 6, Vol. IX, 1603-1992)
Col. 107
Silk Production in Tribal Aress of Bihar
(Deb. 23, Vol. X, 27.03-1992 )

Col. 515-516
Smuggling of Pulses from Raxsul, Biher
(Deb.47, Vol. X1, 08-05-1992)

Col. 147

Solar Energy in Bihar
(Deb. 29, Vol X, 06-04-1992 )
Col. 124-34

Sone Canal Project

(Deb, 39, Vol. X1, 27-04-1992 )
Col 78

LOK SABHA

Special Category States
( Deb. 26, Vol. X, 01-04-1992 )
Col. 81-82
Special Courts for Cases of Killings of
| Scheduled Castes in Bihar
i (Deb. 14, Vol.1X, 12-03-1992)
Col. 387
Statement by Minister - Death of
Shri Hemant Shahi, MLA, Bihar
(Deb. 27, Vol. X, 02-04-1992 )
. Col 388400
| STD facilities in Bihar
i (Deb. 11, Vol IX, 09-03-1992)
Col. 161-66
. Stock Position of Edible Oils in Bihar
( Deb. 45, Vol. XII. 06-05-1992)
: Col. 311-14
! Strike by Workers of Coal Mines in Bibar
¢ (Deb.45, Vol XII. 06-05-1992)
- Col. 157
© Suburben Railway in Patas
(Deb.21, Vol X, 25-03-1992)
. Col. 18738
, Sugar Mills in Bihar and Utter Pradesh
i (Deb. 12, Vol.IX, 10-03-1992)
: Col. 144
{ Superfast Train between Sshibganj and
| Ranchi

(Deb. 21, Vol. X, 2503-1992)
i Col 4ss
* Supply of Coal 10 Private Parties
( Deb. 21, Vol. X, 25-03-1992 )
i Col, 499-504
¢ Supply of Suphals and KRIBHCO Ures
; to Bihar
{ Deb. 14, Vol. IX, 12-03-1992)
Col. 40304

| Survey for Connecting Bodh Gaya with
( Deb. 21, Vol. X, 2503-1992)
Col. 200
Survey of Bairajgarh in Biber
(Deb. 7, Vol. VINE, 03.03-1992)
Col. 40405
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T.V. Relay Centres at Patna Urjagram Yojana
(Deb. 24, Vol. X, 30-03-1992) | (Deb.19,VoL [X, 23-03-1992)
Col. 236-37 | Col 127
Take-over of New Sick Textile Mifls in | ( Deb. 34, Vol. X1, 20-04-1992)
Bihar ) ! Col 446-56
(Deb. 10, Vol. VIII, 06-03-1992)  ; Utilisation of River Waters in Bihar
Col. 329 ! (Deb.6, Vol IX, 16-03-1992)
Telephone Bills in Dhanbad, Biher L Col 12627
{ Deb. 24, Vol. X, 30-03-1992) ; Vehicles in Chitra Coal Mines
Col. 246-50 | (Deb.26, Vol X, 01-04-1992)

Telephone Connection in Bihar and - Col. 29396

Orissa Violation of GPD Guidelines by Bihar
( Deb. 24, Vol. X, 30-03-1992) " Water and Sewage Board
Col. 451-54 (Deb. 17, Vol [X, 17-03-1992)
Telephone Connections from MPs Quota | Col. 14748
in Bihar | Wagons for Bihar
{ Deb. 39, Vol. X1, 27-04-1992) (Deb. 21, Vol. X, 25-03-1992)
Telephone Exchanges in Darbhanga, | wax Industry in Bihar
Bibar (Deb. 21, Vol X, 25-03-1992)
(oauzz.\«;tx. 06-08-1992) Col. 133
Col. 116-11 )
. . . Widening of GT. Road in Sasaram
Tolephone Systorm in Arariyn, Biar | s o) i 28.00-1992)
Col. S0 i
Ba ! Workers in Chitra Collicry (Bihar)
Toll Tax B © (Deb.21, Vol X, 25-03-1992)
( Dob. 37, Vol. X1, 23-04-1992) L ol 64748
Col. 149 ; i
ourist Lodges. Hotel Houe | Workshop in Bihar
IZomthhBiht e Rox { (Deb.21, Vol X, 25-03-1992)
! 266-67
(Deb. 19, Vol.IX, 23-03-1992) | ColL 26667
Col. 582-83 | World Bank Aided Projects in Bihar
Teain Accident near Mahadelys Nagar ( Deb. 33, Vol. XL, 10-04-1992)
(Deb. 12, Vol IX. 10-03-1992) . Col. 4852 o
Col. 354 ; World Bank Aided Projects in Gaya and
Triba! Sub-Plan in Biler Champaran Districts
( Deb. 22, Vol. X, 26-03-1992) . (Deb. 10, Vol. VHL, 06-03-1992)
Col. 432-36 i Col. 464-66

Tunnel between Ratanpur snd Jamalpor { Bikar ladustrial Development

( Db 12, Vol IX, 10-03-1992)

Col. 3% Col. 221

&%ux' B9 . Bihar  Industrial  Development
- G ; | Corporation
* Grants to Universities in Biter
O s v . | - (Deb.26,VoL X, 01-04-1982)
3_
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Bilt

Advocates {Amendment) Bill (Insertion
of New Section 24 B) by Shri Dattatraya !

Bandaru-int.

( Deb. 15, Vol. IX, 13-03-1992)
Col. 604

Advocates (Amendment) Bill-Int.
(Deh 1. Vol. VHIL, 24-02-1992)

Agnmmubom(sqwm for Men
and Women) Bill by Shrimati Surya Kanta

Patil-Int
( Deb. 47, Vol. XIL, 08-05-1992)
Col 454

Air Corporations (Transfer

Undertakings and Repeat) Bill, 1992
( Deb. 43, Vol. XI1, 04-05-1992)
Col. 562-607

Air Corporations (Transfer

Undertakings and Repeal) Bill, 1992
( Deb. 43, Vol. XIL, 04-05-1992)
Col. 562-614

Air  Corporations (Transfer

Undertakings and Repeal) Bill, 1992 - int.

(Deb. 43, Vol. X11, 04-05-1992)
Col. 562614

AH India Council for Techmical Education :
(W}Bﬂ(wm i

10) by Shri Anna Joshi-Int
(Deb. 47, Vol. XII, 08-05-1992)
Col. 448

Appropriation {No.2)

1992-ins., Consid. & Pass
{Deb. 41, Vol. XI1, 2904-1992)
Col. 569-586

Appropriation (Railways) Bill 1992
(Deb. 17, Vol. LX, 1703-1992)
Col. 951-54

(Railways) No. 2 Bill, 1992-

i -
Int, Consid. & Pass
(Deb. 17, Vol. IX, 17-03-1992)
Col. 954-57

Appropriation (Vote on Account)
Dﬂ&mﬁd.&m

(Deb. 22, Vol. X, 26-03-1992)
Col. 749-52

Anny (Amendment) Bidl-int.
( Deb. 40, Vol. X1, 28-04-1992)
Col. 397

Bill®

LOK SABHA

Bhopal Gas Lesk Disaster (Processing of
Claims) Amendmeat Bill - introduced
( Deb. 39, Vol. X1, 27-04-1992)
i Col 537-538
r'Bdls Pending for President's Assend
i (Deb.42, Vol XU, 30-04-1992)
:  Col 19698
i Borrowing (Fixation of Limit) Bill-int. by
. Shri Chitta Basu
(Deb. S, Vol. VIIi, 28-02-1992)
Col. 559-60
: Cess and Other Taxes on Minerals
i (Validation) Bifl-Consid.
| (Deb.25, Vol X.3103-1992)
ofz Col. 37781
i Cess and Other Taxes on Minerals
(WM)B&IHM.
( Deb. 12, Vol. IX, 10-03-1992)
Col. 500
Chief Election Commissioner (Conditions
i of Service) Bill by Shri Chitta Basu -
{ withdrawn
( Deb. 23, Vol. X, 27-03-1992)
Col. 661-62
. Chief Election Commissioner (Conditions
. of Service) Bill-lnt. by Shri Chitta Basu
( Deb. 5. Vol. VHL, 28-02-1992)
Col. 563-64
* Citizenship (Amendment Bill) -lnt.
{ Deb. 10, Vol. VII1, 06-03-1992)
Col. 578
i Civil Disturbance Victims Compensation
’ | Bil-Int.
! (le g , Vol. X, 27-03-1992 )

of

of

Codeof(jvdm(ww
4(Am¢ndmnl of Section S1)-iat.-
¢ Shri P.P. Kali
( Deb. $. Vol. VUL, 28-02-1992)

Col. $55-3%6

! Code of Civil Procodure (Amendrmen) Bill
! {Substitution of New Section for Section

f 115) by Shri Sriballav Panigrahi-int.

i (Deb. 47, Yol X1, 08-05-1992)

i Col. 450

§(‘ollegc£dumiou8mbym P. Vailel

! Peruman-int

i (Deb 47, Vol XI1. 08-05-1992)

i Col 450



SUBJECT INDEX

Compulsory Voting Bill-Ine.

{ Deb. 23, Vol. X, 27-03-1992)

Col. 657-58
Compulsory Voting Bill-Int.-by
Shri R. Surender Reddy

( Debd. 5, Vol. V1L, 28-02-1992 )

Col. 553 {

Constitution (Amendment) Bill -

{Amendment of Article 155) - Int.
{ Deb. 38, Vol. X1, 24-04-1992)
Col. 484-85

Coastitution (Amendment) Bill - |

{Amendment of Article 158) - Int. i
{ Deb. 38, Vol. X1, 24-04-1992)
Col. 485

Constitution (Amendment) Bill -

(Amendment of Article 371) - it
( Deb. 38, Vol. X1, 24-04-1999)
Col. 490491

Constitution (Amendment) Bill - i

(Amendment of Eighth Schedule) - |

Conaid.
{ Deb. 38, Vol. X1, 24-04-1992)
Col. 486-90

Coastitution (Amendment) Bill -
(Amendment of Eighth Schedule) -
Consid.

( Deb. 38, Vol. X1, 24-04-1992)

Col. 491-527
Constitution { Amendment) (Insertion of
New Part X1A) - Consid.

( Deb. 33, Vol. X1, 10-04-1992)

Col. 472-530 i
Constituwtion (Amendment) Bill !
(Amendment of Article 16)-Int.-Shri P.P. |
Kaliaperumal

{ Dobs. 5. Vol. VL1, 28-02-1992)

Col. 557
Constitution (Amendmeant) Bill | '
{Amendmont of Article 174)-Int.-by |
Shri Moban Singh ‘

{ Deb. S, Vol VIIL, 28-02-1992) i

Col. 563 E

3Comtitution (Amendment)
: (Amendment of Article 292) by Shri Syed

¢ Constitution (Amendment)
i (Amendsnent of Eighth Schedule) - Contd

65

Constitution (Ameadment) Bill

" (Amendment of Article 269E, etc.) by
'{ Shri Arjun Charan Sethi - Int.

( Deb. 23, Vol X, 27-03-1992 )
Col. 660

Bill

i Shahabuddin

(Deb. 23, Vol. X, 27-03-1992)
Col. 661-62

Constitution (Amendment) Bili

! (Amendment of Article 311)-Int.
; Shri Chitta Basu

(Deb. 5, Vol. VIII, 28-02-1992)

Col. 564
Constitution (Ameondment) Bill
(Amendment of Article 348)-Int-by
Shri Yashwantrao Patil

(Deb. 5, Vol. V111, 28-02-1992)

Col. 557
Constitution (Amendment) Bill
(Amendment of Article 356) by Shri Sudhir
Giri-Negatived

(Deb. 15, Vol. IX, 13-03-1992)

Col. 553-604
Constitution (Amendment)
{Amendment of Article 365)-Consid.

( Deb. S, Vol. VIiL, 28-02-1992)

Col. 565-609
Constitution (Amendment) Bill
{Amendment of Articles 84 and 173) by
Shri R. Surender-Int.

(Deb. 15, Vol. IX, 13-03-1992)

Col. 552

Constitution

Bill

(Amendment) Bill

! (Amendment of Eighth Scheduile) - Contd

( Deb. 38, Vol. X1, 24-04-1992)
Col. 533-34

{ Deb. 38, Vol. XI, 24-04-1992)

Col. 530-33
Consli!uuon (Amendment) Bill
(Amndmentof Eighth Schedule)-Int.

( Deb. 5, Vol. VIi1, 28-02-1992)

Col. 610



66

Constitution (Amendment) Bill |
(Amendment of Eighth Schedule) by
Shriznati Dil Kumari Bhandari-Coasid.
( Deb. 47, Vol. XI1, 08-05-1992)
Col. 455-96

Constitution (Amendment) Bill |

(Amendment of Eighth Schedule)-Int.- |

Shri Sharad Dighe
( Deb. 5, Vol. V1IL, 28-02-1992)
Col. 554
Constitution

(Amendment) Bill

(Amendment of Eighth Scbedde)-lm.- !

Shri Yairma Singh Yamnam
( Deb. 5, Yol. VL, 28-02-1992)
Col. 555

Constitution (Amendment) Bill (Insertion

of New Article 31) by Shri R. Surender
Reddy-lat.

{Deb. 15, Vol. IX, 13-03-1992)

Col. 551
Constitution (Amendment) Bill (Insestion |
of New Part X1 A): by Shri Chitta Basu-
Consid.

{Deb. 23, Vol. X, 27-03-1992)

Col. 662-84

Constitution {Amendment) Bill (Insertion | .

of New Part X1A)

(Deb. 33, Vol. X1, 10-04-1992)
Col 472.77

Constitition (Amendmeat) Bill (Insertion |
of New Part X1A) by Shri Chitta Basw-iat. |

(Deb. 15, Vol. IX, 13-03-1992)

Col. 604
Coastitution ( Amendment) Bill (Omission !
of Article 44)-int.-by Shri Bhagwan
Shankas Rawat

(Dcb. §, Vol. VIiL, 28-02-1992)

Col. 561-62
Constitution (Amendment) Biil
{Substitution of a New Article 347, esc.) - |
Int.

(Deb. 23, Vol. X, 27-03-1992)

Col. 653-59
Constitution (Amendment) Bill -
{Amendment of Article §58)- Int.

( Deb. 38, Vol. X1, 24-04-1999)

Col. 48586

LOK SABHA

¢ Constitution (Amendment) Bill -
; {Amendment of Article 371)- Int.
| (Deb.38, Vol. X1, 24-04-1992)
¢ Col. 49091
! Constitution (Ameandment) Bill -
| . (Amendment of Eighth Schedule) by
Shrimati Dit Kumari i Consid.
i (Deb. 38, Vol. X1, 24-04-1999)
t Col. 48690, 491-534
; Constitution (Amendment) Bill-
i(AuandlmmofAmckISS) int.
( Deb. 38, Vol. X1, 24-04-1999)
: Col 484-485
¢ Constitution (Amendment) Bill-int. and
+ Consid.
( Deb. 24, Vol. X, 30-03-1992)
Col. 585-608
5 Commum (Scheduled Castes) Ovders
| (Amendment) Bill-Int.-Shri George
Fmﬁes

(Deb. 5. Vol. VIll, 28-02-1992)

Col. 560
- Constitution (Schedulod Castes) Orders
; (Amendment) Bill-int.-Shri Rajnath
SonkuShmn

( Deb. 5, Vol. VIII, 2802-1992)

Col. §54-55
; Constitution (Scheduled Tribes) (Uitwar

! Pradesh) Ocder (Amendment) Bill

{Amendment of the Schedule)-tat.-Shri
Bhagwan Shankar Rawst

(Deb. 5, Vol. VIH, 2802-1992)
1 Col. 562
. Constitution (Scheduled Tribes) Ovder
i (Amendment) Bill (Insertion of New Para

i 2A) -tnt.-by Shri Lalit Oraon

i (Deb.S, Vol VIIL, 28-02-1992)
g Col. 561
| . Constitution {Seventy-Sixth Amendment)
; Bill, Amendmens of Articles $4 and 239AA
! (As passed by Rajys Sabha) -Pawsed
 (Deb.46, Vol. X1I, 0705-1992)
Col. 357434

-onstruction Workers (Regulstion of
mwmcmam;
Bill by Stri Haonen Mollah-fnt.
{ Deb. 47, Vol. Xi1, 08-03-1992 )
Col. 45}

(
2
!
i
t
i
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SUBJECT INDEX

Copy Right (Amondment) Bill-introduced
( Deb. $, Vol. VIII, 28-02-1992)
Col. 50708
Destructive Insects and Pests:
(Amendment and Validation) Bill-lot.
{ Deb. S, Vol VI, 28-02-1992)
Col. 510

Disapproval of the Public Liability

i

l
\
;
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Finance Bill, 1992 - Coasid.
(Deb.43, Vol. X1, 05-05-1992)
Col. 383

Finance Bill, 1992 - Consid.

( Deb. 45, Vol. X11, 06-05-1992)
Col. 534-85

| Finance Bill, 1992 - Pass.

Insurance (Amendment) Ordinance(Res.)-

Withdrawn and Public Li
(Amendment) Bill-Consid. and Pass
(Deb. 13, Vol. 1X, 11-03-1992)

Col. 583-662

Lisbility Insurance . coooe il 1992 -Consid.

Disapproval of the Representation of °
People (Amendment) Ordinance, and

Representation

of the People

{Amendment) Bill-As Passed by Rajya

Ssbha

(Deb. 17, Vol. IX, 1703-1992)

Col 1000-30
Doctors and Engineers (Regulation of '
Migration to Foreign Countries) Bill by
Shri Kashiram Rana-Int.

( Deb. 47, Vol. X1, 08-05-1992)

Col. 449
Employeces Provident Funds and
Miscellaneous Provisions (Amendment)
Bill { Amendmem of Soction 6A) by Shri
Kashiram Rana-int.

{ Deb. 47, Vol. XUI, 08-05-1992)

Col. 452
Employmem of Teachers Bill-by Shri
Mobhan Singh-lat.

{Deb. 15, Vol. I1X, 13-03-1992)

Col. 552-53
Ex-Tea Garden Labour Welfare Bill by
Shri Dwarka Nath Das-int.

(Deb. 47, Vol. X1, 08-05-1992)

Col. 453
Family  Planning
Shrimati Basava Rejeswari

( Deb. §, Vol. VUL, 28-02-1992)

Col, 564
Finance Bill, 1992 - Consid.

(Deb, 43, Vol. XI1, 04-05-1992)
Col. 625-72

Bill-int. -by

{ Deb. 45, Vol. Xil, 06-05-1992)
Col. 660-72

(Deb. 45, Vol. X1, 06-05-1992)
Col. 51221

Finance Bill, 1992 Coasid.
( Deb. 45, Vol. XII, 06-05-1992)
Col. 496672

Finance Bill, 1992-Consid.

( Deb. 42, Vol. XI1, 30-04-1992)
Col. 393400

| Finance Bill, 1992-Consid.

i
i
!
§
i
{
1
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(Deb. 45, Vol. XI1, 06-05-1992)
Col. 586-658
{ Finsnce Bill, 1992-int.
( Deb. 6, Vol V1L, 29-02-1992)
Col. 58
Govermnors (Emoluments, Allowances snd
Privileges) (Amendment) Bill-int.
(Deb. 7, Vol. VIl 03-03-1992)
Col. 517
High Court st Guwahati (Establishment
of a Permanent Bench at imphal Biill by

| Shri Yaima Singh Yumnam-Withdrawn

( Deb. 47, Vol X1L, 08-05-1992)
Col. 456

i High Court of Andhra Pradesh

! (Establishenent of a Permanent Bench at

| Vijayawada) Bill-Int.-by Shri Dattatraya
Bandaru

{Deb. 5, Vol. V1L, 28-02-1992)

Caol, 558
i High Court of Madhys Pradesh
(Establisbment of Permanent Bench of
Bhopal) Bill-int.-Dr. Laxminarayan
Pandeys

{ Deb. 5, Vol. VI, 28-02-1992)

Col. $56-57
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Indian Citizens Abroad (Voting Right at l Manipur Appropriation Bill, 1992 -

Elections) Bill-Int.-Shri E. Ahamed | Consid. and Pass
(Deb. 5, Vol. VII, 28-02-1992) | (Deb.23, VoL X, 27-03-1992)
Col. 556 " Col. 653-55
indian Red Croas Socicty (Ameadment) | Model Rent Bill
(Deb. 5, Vol. VIIL, 28-02-1992) - (Deb.36, Vol. XI, 22-04-1992)
Col. 508-09 b Col 83
. s .« | Motor Vehicles (Amcndmea!) 8ill
:ndun Succ?[snon gAx;le?)d-?:nt) Bill | { by i of S 166) -Indd.
(Deb. 15, Vol. [X, 13-03-1992) ¢ (Deb.33, Vol XL, 10-04-1992)
Col $50-53 ; Col. 471-72

infant Milk Substinstes, Feeding Bottles and © National Commission for Minorities Bill
Infant Foods (Reguiation of Production, j ( Deb. 43, Vol. X1l, 04-05-1992)

Supply and Distribution) Bill-int Col. 56}
(Deb. 47, Vol. XHI, 08-05-1992) National Commission for Minoritics Bill-
Col. 431 . Consid.
Jamemuand Kashmir Appropristion Bill, ;  ( Deb.48, Vol XIi, 11-05-1992)
1992- Consid. and Pass i Col 90-208
( Deb. 23, Vol. X, 27-03-1992) | Nationa! Commission for Minorities Bill-
Col. 626-28 ¢ Consid. and Pass
Sammu and Kashmir Appropristion (Vote . ( Deb. 49, Vol XII, 12-05-1992)
on Account) Bill. Consid. and Pass - Col. 105
( Deb. 23, Vol. X, 27-03-1992) National Popuiation Policy Bill-Presented
Col. 624-26 . (Deb.33, Vol XL, 10-04-1992)

Joint Committee on Constitution- Col. 470
Seventy-Third (Amendment) Bill, 1991- | National Waterway (Kollam-Kottapuram
Motion-Re-Extension of Time for ' Siretch of West Coast Canal and

Presentation of Report " Champeksrs and Udyog-Mandal Canals)
(Deb. §, Vol V111, 28-02-1992) _ Bill-introduced
Col. 50607 ( Deb. S, Vol. VIIl, 28-02-1992)

Jute Manufactres Development Council | Col. 509-10
(Amendment) Bill by Shri Ashok Gehlot-int. = Official Residence for Dignitaries Bill by

(Deb. 15, Vol. IX, 13-03-1992) : Shri Kashiram Rans-ini.

Col. 491 . (Deb.47, Vol. Xil, 08-05-1992)
Kerals Women's Commussions Bill, 1991 . Col. 452

(Deb. 14, Vol. IX, 12-03-1992) imﬁmwwdw

Col. 80-81 :(W’?‘“‘ e
lxgd;i;rzvaMm(Mm) : wm‘)’ (Res.) “
Bill, 1992-As Passed by Rajya Sabha  © * 15y, 13 \oi IX, 1803-1992)

( Deb. 9, Vol. VIIL, 05-03-1992 ) §_ Col, 44265

Col. 550
: Parliament (Prevention of
Manipur Appropristion ( Vot on Account) | Disqualification) Amendement Bil}-Cormid
Bill, 1992- Consid. and Pass | and Puss ’ T
(Deb. 23, Vol. X, 27-03-1992 ) i Deb. 49, Vol. X11, 12-05-1
Col. 651-53 3 E.. 19 - et
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Parliament (Prevention of ! Rehabilitation of Dependents of Victims

Disqualification) Amendment Bill-Int | of Naxalite Acts of Terrorism Bill-Int -
(Deb.u.\tot.xu, 1105-1992) Shri Dattatraya Bandaru
Col. &4 | (Deb.S, Vol. VIIL 28-02-1992)

I Col 559
Payment of Boaus (Amendmeat) |
(Amendment of Section [)-Int. 'by’ Representation of People (Amendment)

Sharad Bill (Amendment of Section 77) by
su:oe“ ::‘:m.u-oz 1992 ; Shri Chitta Bagu-ox.
el -1992) (Deb. 15, Vol. IX, 13-03-1992)
Col Col. 553

Payment of Gratuity (Amendment) Bill ‘ Representation of the People
(Amendment of Section I)-It.- | (Amendment ) Bill- (Amendment of

Shri Sharad Dighe ! Section 7) - Intd.
(Deb. 5, Vol. V11, 28-02-1992) % (Deb. 33, Vol. X1, 10-04-1992)
Col. 553 | Col 47071
Population Control Bill by Shri Bhagwan | Representation of the People
Shankar Rawat-int | (Amendment) Bill, 1992 - As Passed by
(Deb. 23, Vol. X, 27-03-1992) * Rajya Sabha-Laid
Col. 660-61 ; (Deb. 15, Vol. X, 13-03-1992)

Pre-Natal Diagnostic Techmqncs‘ Col. 483

; Reservation of Posts for Scheduled
e oand Prevention of M""", Castes and Scheduled Tribes( In

(Deb. 4, Vol. VIIL, 27-02-1992) ; Goverment Servioes) Bll by Dr. P. Vlla

Col. 583-34 ' (Deb.47, Vol. XIL. 08-05-1992)
Prevention of Jasult to National Honour ! Col. 450
(Amendment) Bill (Insertion of New | gegervation of Posts in Government
Section) by Shri Syed Shahabuddin - Int | Services (For Blind and Disabled
( Deb. 23, Vol. X, 27-03-1992) Persons) Bill - Int.
Col. 659-60 { Deb. 23, Vol. X, 27-03-1992)
Prevention of Insult %0 National Honour Col. 658
{(Amendment) Bill (Substitution of New | Rubber (Amendment) Bill-int.
Section for Section 3) by Shri Reneshwar ( Deb. 14, Vol [X, 12-03-1992)

i

Patidar-im. Col. 458-59
{ Deb. 15, Vol. 1X, 13-03-1992) ! Securities and Exchange Board of India
Col. $51 ! Bilkto
Protection of Civil Rights (Amendment) ( Deb. 7, Vol. V1L, 03-03-1992)
Bifl-int.-by Shri Moban Singh s lCO'- 5‘: b Cof the
VI 28-02-1992 olution Re: Disapproval of t
é:bs:sw " ) é .;‘nym gW)m%u.:opx
Public Liability Insurance (Amendment) ! Pm" Bt ( o H-Cousid.
8-t (Deb. 17, Vol. IX, 17-03-1992)
(Deb. 7, Vol. VIIL, 03-03-1992) Col. 960-1000
Col. 517 | Special Educational Facilitics (for Children
Public Lisbility Insursnce (Amendment) | of Fconomicaily Backward Parents) Bill
Ordinance, 1992 by Shri Kashiram Rans-Int.
( Deb. 7, Vol. VIIL, 03-03-1992) + (Deb.47, Vol. XTl, 08-05-1992)

Col. $17 Col. 449
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Statutory Resolution Re: Disapproval of | Unorganised Labour Welfare Bill by
the Cess and Other Taxes on Minerals | Shri Dwarka Nath Das-lnt.
(Validation) Ordinance and Cessand Other | (Deb, 47, Vol. X1, 08-05-1992)
Taxes on Minerals (Validation ) Bill-Consid. ' Col. 453

e by - 3001982 | Unorganised Labour Welfare Fund Bill-
o * Int.-by Shri R. Jecvarathinam
Stunaocy Resolution ﬁpwl“l the | (Deb. 5, Vol. VIIL 28-02-1992)
and Validation) Ordinance, 1992 and _ CoF 538
Destructive insects and Pests (Amendment - .
and Validation) Bill-Consid. and Pass Need to Ensure ) Pro_lectlfm _and
( Deb. 12, Vol. IX. 10-03-1992) ; Cotmmoflheﬂwbglulw
Col. 506-80 in Mahandragiri, Orisse (MUR 377)
Statutory Resolution Re: Disapproval of (Deb. 21, Vol. X, 25-03-1992)
the Indian Red Cross Society Col. 895-96
(Amendment) Ordinance and Indian Red . Bio-technology
Cross Socicty (Amendment) Bifl (Res.) : Bio-Technological Products
(Deb. 18, Vol. [X, 18-03-1992) i (Deb.36,Vol. X1, 22-04-1992)
Statutory Resolution Re: Disapproval of | gi. 1
the Indian Red Cross Society | ’“N"'"z'",'"“” X.02:04.1992
(Amendment) Ordinance, and Indian Red | ( Deb. 27, - )
Cross Socicty (Amendment ) Bill- Consid. ;| Col. 151-52 )
(Debd. 18, Vol. IX, 18-03-1992) ; Biotechnology Park in Kerala
Col. 520-25 : (Deb. 18, Vol. IX, 18-03-1992)
Statutory Resolution Re: Disspprovalof | Col. 154-55
the Securities and Exchange Board of | Development of Bio-Technology
India Ordinance and §ecuriﬁet uul e (Deb. 31, Vol. X1, 08-04-1992 )
Exchange Board of India Bill- Int.. Consid. i Col. 6-10

and Passed ‘ .
( Deb. 24, Vol. X, 30-03-1992) ‘ Exposure 1o Bio-Technology
Col 494-553 ' (Deb. 13, Vol X, 1103-1992)

The Constitution (Seventy-First § Col. 341
Amendment) Bill (Amendment of Articles | Indo-USSR Bio-technology Products
81,582,170 and 327) (as passed by Rajya | Manufacturing Programme

Sabha Referred to a Select Commitiee) | ( Deb. 45, Vol. XL, 06-05-1992)
(Deb.46, Vol XIL, 0705-1992) i Col. 15960
Col. 334-57 : }

. ; Research in Molocular and Celluler Bio-
The Foreign Trade (Development and i Technology

Regulstion) Bill {
(Deb. 28, VoL X, 03-04-1992 ) ; g"’s&;"“‘"‘ 06-05-1992)
Col. 453-54 i Biographins
The University Grants Commission | _
(Amendment) Bill (Insertion of New | Publishing of Biographies of Freedom
Section 12 etc.) f Fighters

(Deb. 23, Vol. X, 27-03-1992 ) % (Deb. 29, Vol. X, 06-04-1992 )
Col. 667 | Col 44344
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Black Market
Black Marketing of Palmolein
(Deb. 18, Vol. IX, 18-03-1992)
Col. 352-53
Dehoarding of Foodgrains
( Deb. 26, Vol. X, 01-04-1992 )
Col. 398400
Hoarding of Foodgrains
( Deb. 45, Vol. XII, 06-05-1992)
Col. 193
Persons Detained under Black Marketing
( Deb. 45, Vol. X11, 06-05-1992)
Col. 251-63
Black Moaey
Conversion of Black Money into White
{ Deb. S, Vol. VIii, 28-02-1992)
Col. 29-37

(Deb. 5. Vol. Vi1, 28-02-1992)
Col. 333-34
Effects of Black Money

( Deb. 28, Vol. X,03-04-1992)
Col. 34344

Mopping up Black Money
{Deb. 15, Vol. IX, 13-03-1992)
Col. 364-65

Rewards to Informers of Black Money
( Deb. 38, Vol. X1, 24-04-1992)
Col. 203-204

Biloed Bank

Blood Banks
( Deb. 43, Vol. XIL, 05-05-1992)
Col. 16-17

(Deb. 25, Vol. X, 3103-1992 )
Col. 53-58

{Deb. 21, Vol. X, 25-03-1992)

Col. 2I19-22
Board for Indusirial and Financial
Recoastruction
Board for Industrial and Financial
Reconstruction

(Deb. 27, Voi. X, 27-03-1992)

Col, 529-530

$
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Establishment of Bench of BIFR in
Calcutta

( Deb. 38, Vol. X1, 24-04-1992)

Col. 267
Sick Industrial Companies Referred to
BIFR

(Deb. 23, Vol. X, 27-03-1992)

Col. 299-301
Vacant Posts in BIFR

(Deb. 15, Vol. IX, 13-03-1992)

Col. 14548

Board of Coutrol For Cricket in India

! Auditof B.C.C.1

( Debd. 33, Vol. X1, 10-04-1992)
Col. 24-28
Return of Deposits by B.C.C.1.

(Deb. 15, Vol. IX, 13-03-1992)
Col. 345-47

i
i
; Bode Lamd

Recommendation of Expert’s Committee
on Bodo Problem
( Deb. 42, Vol. XII, 30-04-1992)
Col. 200
Talks on Bodo Land Issue
( Deb. 4, Vol. V1L, 27-02-1992)
Col. 51-53
Bofors
Bofors by Investigation
( Deb. 24, Vol. X, 30-03-1992)
Col. 560-61
Bofors Gun Deal Investigation (DUR 193)
{ Deb. 26, Vol. X, 01-04-1992)
Col. 583-723
Progress of Investigation into the Bofors
Case - St
{ Deb. 26, Vol. X, 01-04-1992)
Col. 577-83
Re: Adjournment Motion
( Deb. 36, Vol. X1, 22-04-1992)
Col. 508-55
Re: Prime Minister’s Statement on Bofors
Investigation
( Deb. 37, Vol. X1, 23-04-1992)
Col. 295-346
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Bokaro Indastrial Area Development
Authority
Supply of Raw Materials by SAIL/BSL
{ Deb. 39, Vol. XL, 27-04-1992)
Col. 392-393
Boads
India Development Bonds
( Deb. 10, Vol V11T, 06-03-1992)
Col. 493-94
Issue of Bonds by State Government
( Deb. 33, Vol. X1, 10-04-1992)
Col. 24243
Issue of Global Bonds to Indian
Companies
{ Deb. 10, Vol. Vil1, 06-03-1992)
Col. 34849
New Financial Instruments
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 165
Response to Power Bonds
{ Deb. 29, Vol X, 06-04-1992)
Col. 383-84
Road Bonds
{ Deb. 28, Vol X, 03-04-1992)
Col. 4546
Beok
Grants for Purchase of Hindi Books
{ Deb.25. Vol X, 3103-1992)
Col. 200
Imports of Books
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 194
Law Books in Hindi
(Deb. 15, Vol. IX, 13-03-1992)
Col. 48-56
Publication of Foreign Books in indian
Languages
(Deb. 12, Vol. X, 10-03-1992)
Col. 337
Rise in Prices of Books
( Deb. 25, Vol. X, 3103-1992)
Col. 34-35
Supply of Printing Papers for Text Books
{ Deb. 7, Vol. Vi1, 03-03-1992 )
Col. 247-52

| Text Book Presses
i ( Deb. 26, Vol. X, 01-04-1992)
b Col. 16263
| Book Bank Yojaua
| Book Bank Yojana
i (Deb.22, Vol. X, 26-03-1992)
: Col. 17-27
| Border Area
i Arrangements for Flood-Lighting on
! indo-Pak Border
i (Deb.27, Vol X, 02-04-1992)
| Col 4849
{ Border Area Development Programane
Border Area Development Programme in
| Rajasthan
{ Deb. 4, Vol. VI, 27-02-1992)
* Col. 4344
| Border Dispute
| Border Dispute between Assam and
; Arunachal Pradesh
( Deb. 9, Vol. V1ii, 05-03-1992)
Col. 495-96

: Need 10 Solve Expeditiously the Border
i Dispute between Maharashtra and
: Kamataka {(MUR 377)
: ( Deb. 39, Vol. X1, 27-04-1992 )
! Col. 538
! Tension on Assam-Nagaland Border
{ (Deb. 32 Vol X1, 09-04-1992)
- Col. 9192
| Border Rond Orgaainstion
! Casual Workers in Border Roads Task
| Force
. (Deb.S, Vol. VIl 28-02-1992)
4 Col. 210-11
| Berder Roads Development Board
¢ Construction of Roads and Bridges by
. BRDS.

( Deb. 28, Vol. X, 03-04-1992)

Col. 255-56
! Boenzil
i Comference of Enviromment Ministers of
§ SAARC Countries
i (Deb.43, Vol. XI1, 0505-1992)
;. Col. 17



SUBJECT INDEX

Brick Kiln
Rakes for Bricks Kiln Industry
( Deb. 43, Vol. XI1, 05-05-1992)
Col. 135-36
Tripartite Committee on Brick Kiln
industry
(Deb. 45, Vol. XI1, 06-05-1992)
Col. 248-50
Wagons for Brick Kiln Industry
(Deb. 17,Vol. IX, 1703-1992)
Col. 66768
Bridge
Assistance from International Financial
Institutions for Construction of Roads/
Bridges in Maharashtra
( Deb. 10, Vol. V111.06-03-1992)
Col. 284-85
Bridge at Rajkumars Mills
(Deb. 12, Vol. IX, 10-03-1992)
Col. 284
Bridge near Jhanjharpur Station
(Deb. 12, Vol. 1X, 10-03-1992)
Col. 268
Bridge over Gandak River
(Deb. 7, Vol. VIIL, 03-03-1992)
Col. 264
Bridge over Kanhar River
(Deb. 5, Vol. Vi, 28-02-1992)
Col. 443
Bridge over Kholsp and Indravati Rivers
( Deb. 38, Vol. XL, 24-04-1992)
Col. 132-133
Bridge over Yamuna near Naini
{Deb. S, Vol. VIiL, 28-02-1992)
Col. 294-95
Caving in of Nizamuddin Bridge
( Deb. 47, Vol. Xil, 08-05-1992)
Col. 324
Coeastruction of Bridge st Parulia in Orissa
{ Deb. 33, Vol. X1, 10-04-1992)
Col. 21617
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Construction of Bridge on Ghaghar River
(Deb. 19, Vol. IX, 23-03-1992)
Col. 214-15
Construction of Bridges in Goa
(Deb. 15, Vol. IX, 13-03-1992)
Col. 379-80

: Construction of Bridges in Uttar Pradesh
i

( Deb. 38, Vol. X1, 24-04-1992 )
Col. 105-106

Construction of Bridges near Gunpur
i Town in Orissa

oot i i w3 < o,

£
i

!

( Deb. 47, Vol. XI1, 08-05-1992)
Col. 259

Construction of Bridges on NH No. 49
(Deb. 47, Vol. XTI, 08-05-1992)
Col. 250

Construction of Bridges over Ganga
( Deb. 15, Vol IX, 13-03-1992)
Col. 230-31

Construction of Flyover Across Guntur-

Tenali Railway Line

(Deb. 21, Vol X, 25-03-1992)

Col. 163
Construction of Flyover over Seelampur
Railway Crossing

{ Deb. 13, Vol. [X, 11-03-1992)

Col. 270

| Construction of Over-Bridges on N.H.

No. 24
( Deb. 7, Vol. VIIL, 03-03-1992)
Col. 20203

Construction of Railway Over Bridges
(Deb. 17, Vol. IX, 17-03-1992)
Col. 581-82

Construction of Roads and Bridges by

BRDSB.
( Deb. 28, Vol. X, 03-04-1992 )
Col. 255-56

Construction of Roads/Bridges
( Deb. 47, Vol. XIl, 08-05-1992)
Col. 46

Coustruction of Shahdara Fiyover
(Deb. 15, Vol. IX, 1303-1992)
Col. 269-T1
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Construction of Varapuzha Bridge in
Cochin

{ Deb. 5, Vol. V1L, 28-02-1992)

Col. 44546
Flyover at Chandwa-Tori Station in Bihar

(Deb. 21, Vol. X, 25-03-1992)

Col 367-68
Funds for Bridges of Railway Safety
Funds

(Deb. 17, Vol IX, 17-03-1992)

Col 384-86
Need for Earty Construction of an Over-
Bridge at Pali Gumari Crossing, Bihar
(MUR3TT)

( Deb. 28, Vol. X, 03-04-1992)

Col. 455-56
Need for Early Construction of Jaipur

Keonjhar Road Over Bridge in Orissa |

(MUR 377)
( Deb. S, Vol. VIII, 28-02-1992)
Col. 513

Need to Construct an Over-Bridge at

Shikohabad Railway Crossing, Uttar | i

Pradesh (MUR 377)
( Deb. 46, Vol. X1, 07-05-1992)
Col. 329-30
Overbridge at Arakkonam
( Deb. 7, Vol. VII1,03-03-1992 )
Col, 353
Overbridge at Chainpur (Bihar)
( Deb. 21, Vol. X, 25-03-1992)
Col. 153-54
Overbridge st Randia
{ Deb. 12, Vol. IX, 10-03-1992)
Col 357
Overbridge in Ambalspuzha
(Deb. 7, Vol. V111, 03-03-1992)
Col. 131
Projects/Scherne from Kersla
(Deb. 19, Vol. [X, 23-03-1992)
Col 504-06
Proposals for Railwsy Bridges in
Karnstaks

(Deb. 12, Vol. IX, 10-03-1992)
Col. 164

Raitway Bridges in U.P.
(Deb. 21, Vol. X, 25-03-1992)
Col. 190

Railway Over-Bridge at Karimganj
( Deb. 12, Vol. X, 10-03-1992)
Col. 147

Renovation of Bridges
(Deb. 7, Vol. VIIL, 03-03-1992)
Col. 191-93

* Repair of Railway Bridges

{  (Deb.40, Vol. X1, 28-04-1992)
Col. 4243

Repair of Railway Bridges in Bihar
(Deb. 17, Vol. IX, 17-03-1992)

! Col. 637-38.

¢ Repair of Railway Bridges in Gujarat

; ( Deb. 40, Vol. X1, 28-04-1992)
. Col 114
i BRITCO
{ Registration of BRITCO
! (Deb.28, Vol X, 03-04-1992)
| Col 9899
W{Guaﬂ)-l”m
Genenl Budget 1992-93 General
i Discussion Demands for Grants
i on Account (General) 1991-92
i Supplementary Demands for Graats
i (General) 199192
| (Deb. 22, Vol. X, 26-03-1992)
| Col. 626-748
. General Budget, 199293 - General
. Discussion Demands for Grants on
{ Account (General) 1992-93 And
i Supplementary Demands for Grants
: (Geuul) 199192

{Deb. 21, Vol. X, 2503-1992)

Col. 900-966, 9851090
General Budget, 1992-93-Presented
i (Deb.6, Vol. VIIL, 29-02-1992)
t Col. 10-57
i General Budget-1992.93-Presentation
( Deb. 7, Vol. Vitl, 29-02-1992 )
Col. 10-37

H
i
¢
!
l

1
]
H
i



SUBJBCT INDEX

Budget (Jommu and Kashmir)-1992-
1993

Jammu and Kashmir Budget, 1992-93-
Presented

(Deb. 11, Vol. IX, 09-03-1992)

Col. 44142
Jammmu and Kashmir Budget-1992-93
Demands for Grants on Accounts (Jammu |
and Kashmir)-1992-93 and Supplementary
Demands for Grants (Jammu nnd!
Kashmir)- 199192 :

( Deb. 23, Vol. X, 27-03-1992)

Col. 587

Buadget (Manipur)-1992-1993

Manipur Budget, 1992-93-Presented
(Deb. 11, Vol. IX, 09-03-1992)
Col. 442

Manipur Budget-1992-93

Demands for Grants on Accounts .

(Manipur)-1992-93 and
Supplementary Demands for Graats .

(Manipur)-1991-92
( Deb. 23, Vol. X, 27-03-1992)
Col.

Budget (Raiiway)-1992-93 i
MW!M&JWM
Recommendation of the Railway :
Convention Commitiee :
Demands for Grants (Railways) '
Supplementary Demands for Grants .
(Raitways) -1991-92 :
(Deb. 15, Vol. IX, 13-03-1992)
CnL 492-549 H

Raitway Budget 199293 General Discussion |
Recommendations of the Railway '
Convention Committee
Demands for Grants (Railway) 1992.93 |
Supplementary Demands for Gnms
(Railways) 199192

( Deb. 6. Vol IX, 16-03-1992)

Col. 583-821
MWIMMM
Resolution Re: Recommendations Railway |
Convention Commitee; |
Demand for Grants-Railway 1992-93; and i

3
i

Supplementary Demands for Grants |
(Railways) 199192
( Deb. 14, Vol. IX, 12-03-1992) :
Col. 464.650 i
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Railway Budget 1992-93-General
Discussion;
Resolution: Recommendations of the
Railway Convention Committee
Demands for Grants (Railways), 1992-93
Supplementary Demands for Grants
(Railways), 199192

( Deb. 17, Vol IX, 17-03-1992)

Col. 773954

Railway Budget-1992-93,
Recommendations of Railway Convention

. Committee (Res)

Demands for Grants (Railways), 1992-1993
and

Supplementary Demands for Grants

' (Railways), 1992-1993

(Deb. 13, Vol X, 11-03-1992)
Col. 666-74

Budget Proposals
" Alleged Disclosure of Budget Proposal
. to World Bank and Contempt of the House

. by the Finance Minister

( Deb. 2, Vol. VI, 25-02-1992)
Col. 459-508
Alleged Leakage of Budget for
1992-93 to the Worid Bank by the
Government
( Deb. 6, Vol. VIIL, 29-02-1992)
Col. 19
: Budget Proposals
( Deb. 7, Vol. VUL, 29-02-1992)
Col. 19
Building Coastruction
Construction Projects Undertaken under
! Laurle Baker Technology
( Deb. 18, Vol. 1X, 18-03-1992)
Col. 63
. National Building Organisation
{ Deb. 26, Vol X, 0104-1992)
Col. 73-78
Tremor-Resistant Huts
(Deb. 13, Vol. IX, 11-03-1992)
Col. 201
Bailding Coastructioa Fund
Building Construction Fund for Labourers
( Deb. 21, Vol. X, 25-03-1992 )
Col. 57819
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Buadelkhand Development Council
Need to Constitute a Bundelkhand

Development Council with adequate |

Central Funds (MUR 377)
(Deb. 6, Vol. IX, 16-03-1992)
Col. 581-83

Buresu of Indias Standards

Seminar by B.LS.
(Deb. 41, Vol. XIL, 29-04-1992 )
Col. 54-55

Standards Published by BIS
( Deb. 18, Vol. 1X, 18-03-1992)
Col. 275-76

Buresau of indastrial Costs sad Prices
Constitution of Bureau of Industrial
Costs and Prices

( Deb. 21, Vol. X, 25-03-1992)

Col. 671
Bureaw of lndustrial Finsace and
Reconstruction

Powers of Bureau of Industrial Finance :

and Reconstruction
(Deb. 18, Vol IX, 18-03-1992)
Col. 282-83

Burn Stasdard Compasy Lissited

Investment in Bum Standard Co. Ltd.
{Deb. 13, Vol. IX, 11-03-1992)
Col. 373

Modemisation of M/s Burn Standard

Company Limited
{Deb. 13, Vol. IX, 11-03-1992)
Col. 425

Non-Supply of Raw Material to Burn |

Standard Co. Lud.

( Deb. 13, Vol. IX, 11-03-1992)
Col. 424

Shortage of Raw Material in Burn |

Standard Company Limited
{Deb. 41, Vol. XH, 29-04-1992)
Col. 211

C-DeT

C~WIWWW :

Companics
{ Deb. 6, Vol. IX, 16-03-1992)
Col. 267-68
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| C-DOT Exchanges in Rajasthan
( Deb. 39, Vol X1, 27-04-1992)
Col. 51-52
i C-DOT System
i (Deb.34, Vol XI. 20-04-1992)
¢ Col. 77-19
. National Policy on C-DOT Plants in the
i Country
(Deb. 11, Vol. IX, 09-03-1992)
Col. 220-21
. Performance of C-DOT
(Deb.l').\bl.x.m-obl”?.)
. Col. 18991
’ Calling Atteation
" Prolonged Strike by the Jute Workers in
 West Bengal
{ Deb. 18, Vol. 1X, 18-03-1992)
Col. 415-36
. Racket in Spurious Drugs by Doctors of
i chiﬂ Hocpm’ “nm”“'
( Deb. 25, Vol. X. 31-03-1992)
. Col. 32541
| Resentment in Andhra Pradesh over Low
! Prices for V.F.C. Tobacco - C.A.
 (Deb.39, Vol. XL, 27-04-1992)
L Col 509-537
| Strike by Share Brokers (CA)
! ( Deb. 42, Vol. X1, 30-04-1992)
: Col. 37693, 450-70
. Cambedia
{ Renovation of Angkor Vit Temple
( Deb. 7, Vol. VIlL, 03-03-1992)
- Col. 233-34
{ Canada
: Copied Versions of Canadizn Atomic
;| Power Resctor Modet

[ (Deb.4S, Vol Xil, 06-05-1992)

[ Col. 36-44

i Extradition Tresties with US and Canada
. (Deb, 14, VoL IX, 12403-1992)

i Col 302

§ indo-Canadian industrial Collsboration
i Col. 35455



SUBJECT INDEX

Trade with Canada
( Deb. 38, Vol. X1, 24-04-1992)
Col. 59-60
Visit of NCC Cadets to Canada
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 261-64
CAPART
Alleged Bungling in the Funds of CAPART
{ Deb. 36, Vol. X1, 22-04-1992)
Col. 113-14

Voluntary Organisations receiving grants !
from CAPART

( Deb. 8, Vol. V111,04-03-1992 )
Col. 104-05

Capital Goods

Export of Engineering Goods
{ Deb. 28, Vol. X, 03-04-1992)
Col. 58-60

Cargo

Cargo Facilities for Export from Bangalore
(Deb. 28, Vol. X, 03-04-1992 )
Col. 203

Cargo Support for Ships
(Deb. I5, Vol. IX, 13-03-1992)
Col. 173-74

Pre-shipment Documentation Procedure
( Deb. 33, Vol. X1, 10-04-1992)
Col. 319-20

Carpet lndustry
Incentives to Export of Carpets
{ Deb. 10, Vol. V111, 06-03-1992)
Col. 328-29
Cashew Bosrd
Need for Early Setting up of Cashew
Board at Quilon, Kerala (MUR 377)
( Debd. 46, Vol. X1, 07-05-1992)
Col. 332
Cauvery Basia Authority
Cauvery Basin Authority
{ Deb. 11, Vol. 1X, 09-03-1992)
Col. 210
Ceoment
Cartelisation by Cement Companies
( Deb. 21, Vol. X, 25-03-1992)
Col. 654-95

Cement Plants in Rajasthan
(Deb. 13, Vol. IX, 11-03-1992)
Col. 13
Cement Project in Bhutan
(Deb. 14, Vol IX, 12-03-1992)
i Col. 72-713
Jmel’achgh_uforCemem
(Deb. 15, Vol. IX, 13-03-1992)
Col. 431-32
; New Plants in Steel and Cement Sectors
(Dedb. 25, Vol. X, 3103-1992)
Col. 165-70
' Price of Cement
( Deb. 18, Vol. IX, 18-03-1992)
: Col. 249
; Privatisation of Malaber Cement, Kerala
. (Deb.31, VoL XI, 08-04-1992)
Col. 269
; Production by Cement Industry
| (Deb.21, Vol X, 25-03-1992)
% Col. 821-24
1}

: Super Cement Plant in Bundi, Rajasthan
( Deb.8, Vol VIIl, 04-03-1992)
Col. 370-71
. Utilisation of Installed Capacity of
Cement Plants
(Deb. 18, Vol. [X, 18-03-1992)
Col. 232-38
Yeraguntala Cement Factory
{ Deb. 36, Vol. X1, 22-04-1992)
| Col. 485-86
Cremetery
Samadhies Compiex
(Deb. 45, Vol. X1, 06-05-1992)
Col. 215
Supply of Fuel Wood for the Cremation
Grounds in Dethi
( Deb. 27, Vol. X, 02-04-1992)
Col. 9192

Ceasus
Regularisation of Personnel Employed for
Census

( Deb. 4, Vol. VIIL, 27-02-1992)

Col. 297-98
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Ceatral Administrative Tribass!
Cases peading in Central Administrative
Tribunal, Jodhpur
( Deb. 26, Vol. X, 01-04-1992)
Col. 508-09
Ceatral Assistance
Gadgil Formula
( Deb. 8, Vol. V1L, 04-03-1992)
Col. 310-12
Ceatral Board of Excise and Customs
Restructuring of Central Board of Excise
and Customs
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 308-09
Cestral Board of Secoadary Educatios
CBSE Examinations
{Deb. 25, Vol. X, 3103-1992)
Col 12-16
De-affiliation of Schools
(Deb. 17, Vol. IX, 1703-1992)
Col 54749
Distribution of Mark Sheets and
Certificates
(Deb.21,Vol. X, 25-03-1992)
Col. 189-90
Multipie Sets of Examination Papers
( Deb. 7, Vol. VIIL, 03-03-1992)
Col. 365-66
Norms of CBSE for Recognition of
Schools
(Deb. 17, Vol. IX, 17-03-1992)
Col. 108-09
Centrsi Bureas of Investigation
Allotment of Plots to Farmers
{Deb. 31, Vol. X1, 08-04-1992)
Col. 668-69
Bogus Payment by DDA
(Deb. 26, Voi. X, 01-04-1992)
Col. 417

C.B.1. Inquiry imto Meham Bye-Election
( Deb. 4, Vol. V11, 27-02-1992))
Col. 427-28
C.B.1. Raids st Customs Office, Bombay
Airport
( Deb. 28, Vol. X, 03-04-1992 )
Col. 315-16

LOK SABHA

C.B.1. Raids on Premises of Bank
Employees
( Deb. 19, Vol. 1X, 23-03-1992)
Col. 358-59
| Cases Referred by Government of Goa to
OBl
( Deb. 18, Vol. 1X, 18-03-1992)
. Col. 14546
; Cases Registered by C.B.1. in Bihar
' (Deb.4S, Vol. XII. 06-05-1992)
Col. 103-04
Cases Registered by CBI against Officials
of Public Sector Undertakings
( Deb. 26, Vol. X, 01-04-1992)
Col. 507
{ CBI Inquiry against Certain Officers of
 Fertilizer Units
i (Deb.4S, Vol. XIL. 06-05-1992)
i Col. 308
i CBI Inquiry into Maruti Udyog Limited
( Deb. 21, Vol. X, 25-03-1992)
‘ Col. 785
CBl Inquiry into Unauthorised
Coastruction in Dethi
i (Deb.46, Vol. XIl, 07-05-1992)
Col. 265-66
CBI {nvestigation on Assassination of
JMM Leader in Bihar
( Deb. 14, Vol. IX, 12-03-1992 )
Col. 73
¢ Demand to CBI Investigation
( Deb. 42, Vol. X1, 30-04-1992)
Col. 268-69
Investigation of Case by Central Buresu
i of Investigation

L ( Deb. 46, Yol. XI1, 07-05-1992)

Col. 147

Registration of Cases by CBI

i (Deb.45, Vol. XI1, 06-05-1992)
Col. 33940

Stanutory Status for CBI

(Deb. 45, Vol. X1l, 06-05-1992)
Col. 144-45




SUBJECT INDEX

Ceatral Council for Yoga and

Naturopathy

Central Council for Yoga and Naturopathy
( Deb. 35, Vol. X1, 21-04-1992)
Col. 79-82

Cestral Drug Research lastitute
Scientists in Central Drug Reumh ‘
Institute, Lucknow
{ Deb. 36, Vol. X1, 22-04-1992)
Col. 4041
Ceatrsl Electricity Autherity
Diversion of Funds by State Electricity
Board
(Deb. 43, Vol. X11, 04-05-1992)
Col 188-89
Super Thermal Power Projects
( Deb. 34, Vol. X1, 20-04-1992)
Col. 72-75
Central Forest Pretection Force i
Noed to Create Central Forest Protection !
Force for Preservation of Forests in |
i
§

Orissa and Other Parts of the Country !
(MUR377)
{ Deb. 39, Vol. X1, 27-04-1992)
Col. 540-541

Ceatral Goverameat Health Scheme
C&AG's Report on Functioning of
CGHS.

( Deb. 40, Voi. X1, 28-04-1992)
Col. 230-31

C.GH.S. Beneficiaries
(Deb. 43, Vol. X1, 05-05-1992)
Col. 244
{Deb. 25, Vol. X, 31-03-1992)
Col. 23740

C.GH.S.Cands
{Deb. 43, Vol. XII, 05-05-1992)
Col. 20708

C.GH.S. Dispensaries in Bihar
{ Deb. 7, Vol. V11, 03-03-1992)
Col. 277-78

C.GH.S. Dispensaries in Dethi
( Deb. 17, Vol. IX, 17-03-1992)
Col. 276-305

C.GH.S. Dispensarics in Residential Flats
(Deb. 43, Vol. XIL, 03-05-1992)
Col. 172-73

k)

C.GH.S. Dispensary in Garhwal Region
(Deb. 43, Vol. XIlL, 05-05-1992)
Col. 171-72

CGHS Dispensaries
( Deb. 40, Vol. X1, 28-04-1992)
Col. 290-95
CGHS Hospitals/Dispensaries
Rajasthan
(Deb. 17, Vol IX, 17-03-1992)
Col. 121-22

Emergency Services
Dispensarics

( Deb. 40, Vol. X1, 28-04-1992)

Col. 121-22
Encroachment on Land of CGHS
Dispensaries

(Deb. 26, Vol. X, 01-04-1992)

Col. 39495

in CGHS

{ Homoeopathic Dispensaries

{Deb. 17, Vol. IX, 17-03-1992)
Col. 409

Medicines Destroyed after Expiry Date
( Deb. 35, Vol. X1, 21-04-1992)
Col. 49-50

i Opening of Dispensaries in the Evening

( Deb. 12, Vol. IX, 10-03-1992)

Col. 436
Opening of Hospitals and C.GH.S.
Dispensaries

(Ded. 21, Vol. X, 25-03-1992)

Col. 307-08
Private Nursing Homes for Treatment of
CGHS Beneficiaries

(Deb. 17, Vol. IX, 17-03-1992)

Col. 219
Promotion of SC/ST Employees in
CGHS

( Deb. 21, Vol. X, 25-03-1992)

Col. 222-23



Purchase policy of Medicines for CGHS
Bencficiaries

{ Deb: 2, Vol. VIII, 25-02-1992)

Col. 236-38
Shortage of Medicines in CGHS
Dispensaries

( Deb. 2, Vol. VIIL, 25-02-1992)

Col 217-18
Strike by C.GH.S. Doctors

( Deb. 2, Vol. Vill, 25-02-1992)

Col. 54-55
Supply of Homeopathic Medicines to
C.GH.S. Dispensaries

(Deb. 43, Vol. XI1, 05-05-1992)

Col 137-38

Supply of Medicines
Dispensaries

{ Deb. 12, Vol. IX, 10-03-1992)

Col. 264
Treatment of CGHS Benecficiaries in
Private Hospitals

(Deb. 21, Vol. X, 25-03-1992)

Col. 13940

through

Treatment of Emergency Cases inC.GH.S.

Dispensaries
{ Deb. 30, Vol. X, 07-04-1992)
Col. 132-33
Vaccination in C.GH.S. Dispensaries
( Deb. 30, Vol. X, 07-04-1992)
Col. 29294
Ceatral Plastation Group Research
Iastitute
Upgradation of CPCRI, Vittal
{ Deb. 4, Vol. VIIL, 27-02-1992)
Col. 310-14
Cestral Public Werks
Creation of Division/Circie of C.P.W.D.
( Deb. 36, Vol. X1, 22-04-1992)
Col. 39799

Memorandum from Junior Engineers,
CPWD

(Deb. 18, Vol. IX, 18-03-1992)
Col 112-16
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! Regularisation of Services of CPWD
Employees
. (Deb.26, Vol. X, 01-04-1992)
! Col. 323
! Reorganisation of CPWD
; (Deb. 18, Vol. IX, 18-03-1992)
Col. 106-10
! Working of “Unfiltered Water Supply
| Division” of CPWD
( Deb. 31, Vol. X1, 08-04-1992)
i Col. 312-13
| Cemtral Road Fuad
i Allocations from Central Road Fund to

( Deb. 38, Vol. X1, 24-04-1992)
Col 219-26
: Assistance 10 Gujarat from Central Road
{ Fund
. (Deb.28, Vol. X, 03-04-1992)
Col. 4648
. Central Road Fund
¢ (Deb.38, Vol. XI, 24-04-1992)
~ Col. 70-79

(Deb. S, Vol. VIIL, 28-02-1992)
P Col 1922

Central Road Fund for Maharashtra
( Deb. 10, Vol. VIIL, 06-03-1992)
Col. 30203

. (Deb.s, Vol. VIil, 28-02-1992)
i Col. 9354
Need to Provide Funds to State
Government of Kamataka from the Central
Road Fund for the Repairs of State
Highways (MUR 377)

(Deb. 24, Vol. X, 30-03-1992)

Col. 491

Proposals from Uttar Pradesh for
Allocation of Funds from Central Roads
Fund
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Col. 103-04
Posts of Chief Vigilance Officers

(Deb. 21, Vol. X, 25-03-1992)
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Col. 223-272 !

Central Water Comminsion i
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(Deb. 11, Vol. IX, 09-03-1992)

Col. 267
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( Deb. 29, Vol. X, 06-04-1992 )
Col. 50708

Technical Assistance by C.W.C.

( Deb. 19, Vol. [X, 23-03-1992)
Col. 64041

| Cestral Zoo Authority

Central Zoo Authority

(Deb. 17, Vol IX, 17-03-1992)
Col. 638-39
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(Deb. 22, Vol. X, 26-03-1992)
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Col. 269-74
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Col. 346-572
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Col. 60-70
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Col. 682-86
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Col. 102
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Government
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Chandigarh | Transportation of Chemicals
Lease-hold System in Chandigarh

{ Deb. 13, Vol. IX, 1103-1992)

Col. 218
Need to Abolish Lease-hold System for
Properties in Chandigarh (MUR 377)

(Deb. 12, Vol. IX, 10-03-1992)

Col. 505
Unauthorised
Chandigarh

( Deb. 18, Vol. IX, 18-03-1992)

Col. 14-17
Charter Pelicy
Charter Policy
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Chatterjee Commission
Chatierjee Commission Report
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Chattopadbyay Commission
Chattopadhyay Commission Report
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Chemicals
Caustic Soda Flakes
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Col. 54-60
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H-Acid Manufacturing Units
(Deb. 21, Vol. X, 25-03-1992)
Col. 833-38
Process for isolation of Hyaluronic Acid
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(Deb. 17, Vol. X, 17-03-1992)
Col. 81-82
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(Deb. 41, Vol. XII, 29-04-1992)
Col. 299
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(Deb. 18, Vol. IX, 18-03-1992)
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i SC/ST Employees in Chhattisgarh
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. Healthcare for Children
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i Col. 9798
! Healthcare of School Going Children
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i Col. 187
| Immunisation of Children
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| Implementation of DWCRA
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Col. 330-50
infant Mortality Rate
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Col. 247
Materma! and Child Health Centres
( Deb. 30, Vol. X, 07-04-1992 )
Col. 75-80
Maternal and Child Heslth Programimes
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. Col. 63
' National Centre for Children’s Litersture
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j  Col. 367
! National Consultation of Urben Child
( Deb. 45, Vol. X1t, 0605-1992)
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(Deb. 21, Vol. X, 25-03-1992 ) !
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(Deb. 7, Vol. VIIL, 03-03-1992 )
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Col. 269-70
World Summit for Child Welfare
(Deb. 21, Vol. X, 25-03-1992)
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Wrong Administration of Drug to Infants
( Deb. 25, Vol. X, 31-03-1992)
Col. 24243
Child Labour
Child Labour in Carpet Industry
( Deb. 31, Vol. X1, 08-04-1992)
Col. 34546

! Child Labour in Match Factories

(Deb. 41, Vol. Xll, 29-04-1992)
Col. 327-28

{ Child Labour Welfare Centres
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Col. 148 ! Col. 137-38
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(Det:ozgh\.:o: X,27-03-1992) | Supply of Iron from China
Col. 36-38 i {Deb.6, Vol.IX, 16-03-1992)
(Deb. 15, VoL 1X. 13-03-1992) | Col 20203
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Civil Aviation
Air India Fares
( Deb. 24, Vol. X, 30-03-1992)
Col. 4243
Air links to New Areas
{Deb. 6, Vol 1X, 1603-1992)
Col. 4-50
Air Service in Rajasthan
{ Deb. 24, Vol. X, 30-03-1992)
Col. 253
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( Deb. 29, Vol. X, 06-04-1992) 5
Col. 508
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( Deb. 34, Vol. X1, 20-04-1992)
Col. 199-200
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Air Traffic Potential between Mangalore
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Sharjah
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Aircraft Facilities in State Capitals ;
{ Deb. 39, Vol. X1, 27-04-1992)
Col. 23-27
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Col. 402 |
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Col, 34445 |
!
j

§
I
1
1

Alrfink w Sagar in Madhya Pradesh
( Deb. 19, Vol. [X. 23-03-1992)
Col. 667-68

. Construction of an Airstrip
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Airlinks to Kanpur
( Deb. 29, Vol. X, 06-04-1992 )
Col. 477-19

Akola Airstrip, Maharashtra
( Deb. 34, Vol. X1, 20-04-1992)
Col. 174

Appointment of Engincering Helpers
( Deb. 11, Vol. IX, 09-03-1992)
Col. 303-04
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Vayudoot
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Col. 120
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( Deb. 33, Vol. X1, 10-04-1992)

Col. 119-20
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( Deb. 39, Vol. X1, 27-04-1992)

Col. 84-85
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Maharashtra

( Deb. 34, Vol. X1, 20-04-1992)

Col. 405
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Col. 380
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i of Vayudoot Services

( Deb. 11, Vol. IX, 09-03-1992)
Col. 364

i Direct Flight between Calcutta and Goa

(Deb. 11, Vol. IX, 09-03-1992)
Col. 117
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( Deb. 6, VoL IX, 16-03-1992)
Col. 71

| Diversion of Delhi-Raipur via Nagpur
 Flight
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Col. 136

Dues of Vayudoot
( Deb. 34, Vol. X1, 20-04-1992)
Col. 230-31
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Empty Boeing 747 Flight from Bombay to | Modemization of Runways in Country

London by Air lodia
( Deb. 34, Vol. X1, 20-04-1992)
Col. 455-56

Extension of Air Service in Madhya

Pradesh
( Deb. 29, Vol. X, 06-04-1992)
Col. 409-10
Extension of Air Service to Shillong
{Deb. 6, Vol. IX, 16-03-1992)
Col. 408

Fire in Boeing 734
( Deb. 24, Vol. X, 30-03-1992 )
Col. 4142

Flight betwoen Calicut and Sharjsh
( Deb. 24, Vol. X, 30-03-1992)
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Flight from Sharjah to Hyderabad
(Deb. 43, Vol. X1, 04-05-1992)
Col. 103

Flights from Calcutta
(Deb. 19, Vol. IX, 23-03-1992)
Col. 621

Flights of Indisn Airtines
( Deb. 39, Vol. X1, 27-04-1992)
Col. 16-23

Flights 1w Guif Countries
( Deb. 34, Vol. X1, 20-04-1992)
Col. 204-05

HAL Exports
( Deb. 19, Vol. IX, 23-03-1992 )
Col. 254-60

Handling Staff of Vayudoot
( Deb. 34, Vol. X1, 20-04-1992)
Col. 8990

Indira Gandhi Nationa! Flying Academy
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Col. 44546

(Deb. 43, Vol. XH, 04-03-1992)
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Col. 2.7
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with Raipur via Jharsuguds, Issue
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(Deb. 9, Vol. VIIL, 05-03-1992)
i Col. §53-54
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; Need to introduce Air Service of the Third
¢ Tier Airline from Bombay to Karsd -
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Col. 33
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. (Deb. 11, Vol. IX, 09-03-1992)
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Col. 96
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{ (Deb. 39, Vol. XL 27-04-1992)
i Col. 4647
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i (Deb, 29, Vol. X, 06-04-1992 )
Col. 278
Privatisation of Domestic Air Services
(Deb. 11, Vol IX, 09-03-1992)
Col. 50-$1

Proposal 10 Extend Length of Bangalore
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(Deb. 11, Vol. IX, 09-03-1992)

Col. 380-81
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( Deb, 34, Vol. X1, 20-04-1992)
Col. 346
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( Deb. 29, Vol. X, 06-04-1992)
Col. 33940
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( Deb. 43, Vol. XII, 04-05-1992)
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( Deb. 29, Vol. X, 06-04-1992 )
Col. 85
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Col. 221-22
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( Deb. 45, Vol. XII, 06-05-1992)
Col. 126-27
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( Deb. 33, Vol. XL, 10-04-1992)

Col. 359-60
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(Deb. 31, Vol. XL, 08-04-1992)
Col. 165
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(Deb. 45, Vol. X1, 06-05-1992)
Col. 160-61
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( Deb. 28, Vol. X, 03-04-1992)
Col. 155-56
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Col. 183-84
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( Deb. 21, Vol. X, 25-03-1992)

Col. 523-24
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{ Deb. 31, Vol. X1, 08-04-1992)

Col. 695
Adulteration of Coal

{ Deb. 13, Vol. IX, 11-03-1992)
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Col. 266-67
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Col. 187
Availability of Coal
(Deb. 41, Vol. XIL, 2904-1992)
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Col. 179-34
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Col 152
Blackmarketing of Coal
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Col. 219-20
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Capacity of Coal Washeries
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Col. 219-22
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( Deb. 24, Vol. X, 30-03-1992 )
Col. 62-64
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Clearance of Projects of E.C.L..
( Deb. 26, Vol. X, 01-04-1992)
Col. 253-54

Closed Coal Mines
( Deb. 45, Vol. Xi1, 06-05-1992)
Col. 227

! (Deb.26, Vol X,01-04-1992)
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; Coal based Fertilizer Plants
. (Deb.31, Vol XI, 08-04-1992)
! Col. 27576
; Coal based Industrics
i (Deb.31, Vol. XL, 08-04-1992)
© Col. 5660
. Coal based Sponge iron Plants
i (Deb. 19, Vol IX, 23-03-1992)
[ Col 213
: Coal Deposits
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! Col 283-84
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* Coal for Power Stations
( Deb. 26, Vol. X, 01-04-1992 )
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© (Deb. 26, Vol. X,01-04-1992)
. Col 321
| Cosl Mines in M.P.
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Col. 53-72
| Coal Mines in Madhya Pradesh
i (Deb.31, Vol XL, 08-04-1992)
i Col. 163
Coal Mines s Rajmahal Hills

i (Deb.13, Vol. £X, 1103-1992)
¢ Col. 469
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Coal Mines owned by Tats Company
(Deb. 41, Vol. X1, 29-04-1992)
Col. 135-36

Coal Production

( Dob. 26, Vol. X, 01-04-1992 )
Col. 406-08

Coal Production
Collieries
(Deb. 13, Vol. IX, 11-03-1992)
Col. 423
Coal Projects
(Deb. 41, Vol. X11, 29-04-1992)
Col. 31-32,137-38
(Deb. 21, Vol. X, 25-03-1992)
Col 764-66

Coal
199192
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Col 58

Coal Projects is Bihar
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Coal Reserves
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Col. 47
( Deb. 8. Vol. VIIL, 04-03-1992 )
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Col. -2

Coal Stockyard in Karnataka
( Deb. 18, Vol. IX, 1803-1992)
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(Deb. 13, Vol. IX, 11-03-1992)
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( Deb. 36, Vol. X1, 22-04-1992)
Col. 223
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(Deb. 2, Vol. VL, 25-02-1992)
Col. 34443

st Singareni

Projects cleared during

Coal Supply to Vijayawada Thermal Power
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( Deb. 24, Vol. X, 30-03-1992)
Col. 218-20

Coalto U.P.
( Deb. 36, Vol. X1, 22-04-1992)
Col. 426-27

Coal Washeries by Private Sector
(Deb. 21, Vol. X,25-03-1992)
Col. 705

Coal Washeries run by CIL
(Deb. 18, Vol. IX, 18-03-1992)
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Coking Coal
(Ded. 13, Vol. IX, 11-03-1992)
Col. 18

Coking coal for Visakhapstnam Steel Plant

( Deb. 24, Vol. X, 30-03-1992)

Col. 385-86
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Coal

{ Deb. 31, Vol. XI, 08-04-1992)

Col. 262
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¢ (Deb.45, Vol. XIl, 06-05-1992)

. Consumer Councils for Coal Sector

; (Deb. 8, Vol. VIil, 04-03-1992)

Col. 4748
Consumption of Coal
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{ Deb. 31, Vol. X1, 08-04-1992)
Col. 672-T7
( Deb. 26, Vol. X, 01-04-1992)
Col. 57-58

Cost Escalation of Sonepur Bazari Project
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Col. 26162
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Cost of Sonepur Bazari Project | Dipka Collieries Korbs
(Deb. 26, Vol. X, 01-04-1992)  (Deb. 36, Vol. X1, 2204-1992)
Col. 329-30 ; Col. 493-94
Cost Price of Coal | Discovery of New Coal Deposits
(Deb. 45, Vol. XTI, 06-05-1992) i (Deb.8 Vol VIIL.04-03-1992)
Col. 14041 . Col. 9093
Creation of Coal Division for Orissa | Division in South-Eastern Coal Fields
(Deb. 8, Vol V1L, 04-03-1992) © (Deb.41, Vol. XI1, 29-04-1992)
Col. 435 - Col. 231-32
Credit/Debit with Bharat Coking Coal : Effects of Jharkhand Bandh
Limited and Central Coalfields Limited = ( Deb. 41, Vol XI1, 29-04-1992)
( Deb. 26, Vol. X, 01-04-1992 ) - Col 34041
Col 26264 : Environment Degradation in Damodar
Damage to Neyveli Lignite Corporation . Barakar Basin
(Deb. 26, Vol. X, 01-04-1992 ) i (Deb.43, Vol X1, 05-05-1992)
Decline in the Quality of Coal | Estimated Quantity of Non-Coking Stock
(Deb. 31, Vol. X1, 08-04-1992) : of Coal
Col. 284-85 ;' (Deb. 13, Vol IX, 11-03-1992)
Decoantro! of Coal , Col. 57
(Deb. 31, Vol. X1, 08-04-1992) | Exploitation of Lignise Resowces
Col. 107 i (Deb.21, Vol. X,25-03-1992 )
Demand and Supply of Coal . Col. 657-58
(Deb. 36, Vol X1, 22-04-1992 ) : Exploration of Cosl
Col. 403-04 . (Deb.43, Vol. IX, 11-03-1992)
Demand of Coal ; Col. 347
(Deb. 41, Vol. X1l. 2904-1992) : Exploring of Coal Deposits
Col. 21-22 i (Deb.43, Vol X11, 06-03-1992)
(Deb. 26, Vol. X, 01-04-1992 ) ;  Col. 6465
Col. 281 ¢ Extraction of Cosl from Andhrs Pradesh
Du_ﬂofmc“‘ {Deb. 18, Vol. IX, IM‘M}
(Deb. 21, Vol. X, 25-03-1992) . Col1m
Col. 64142 Fire in Sharia Couifieids
Deterioration in the Quality of Coul ‘C:“ '*;“-”‘- 18-03-1992)
(Debd. 45, Vol. Xfl, 06-05- 244
e
Deve of Ukni Open Cast Mining | Cot 2 VHLOL03-1992)
Coalfiids Wt VL 04.0- 1992
‘c;'f';.ié"‘"“’" 11-03-1992)  Col 397 !
o  Handing over of . A
Different Rates of Soft Coke | Sonmar over of Conl lndwtry to Privaie
(Deb, 41, Vol. X11, 29.04-1992 { (Ded. |
Col 32829 ) 2:4 “3,\&(!. 1103-1992)



SUBJAECT INDEX

Handing over of Singareni Coal Mines to

Coal India Limited
(Deb. 31, Vol. X1, 08-04-1992)
Col. 30607

Hiring of HEMM by Coal Mines
( Deb. 31, Vol. X1, 08-04-1992)
Col. 231-32

lilegal Allotment of Coal by ECL
( Deb. 31, Vol. X1, 08-04-1992)
Col. 258-59

Import of Cosl
( Deb. 26, Vol. X, 01-04-1992)
Col. 252-53

( Deb. 21, Vol. X, 25-03-1992 )
Col. 628-26
import of Coal for Stecl Plants
( Deb. 45, Vol. XIL, 06-05-1992)
Col. 159
lrport of Coking Coal
{ Deb. 36, Vol. X1, 22-04-1992)
Col. 202
(Deb. 11, Vol 1X, 09-03-1992)
Col 14748
Income Tax Raids on Coal Trades
{ Deb. 10, Vol. VI, 06-03-1992)
Col. 213-14
increase in Production of Coal
(Deb. 26, Vol X,01-04-1992)
Col. 323.24
Incroase in the Price of Coal
{ Deb. 26, Vol. X, 0104-1992)
Col. 326-27
indo-German Ties in Coal Projocts
( Deb. 26, Vol. X.01-04-1992 )
Col. 41920
industrics affecied by Shoctfall in Coal
Supply
(Dwb. 21, Vol. X, 25-03-1992)
Col. 560-61
lavestmonts in Coal Companies
{ Deb. 18, Vol. IX, 18-03-1992)
Col. 36264

91

irreguiar Suppty of Coal 10 Thermal Power
Stations

( Deb. 18, Vol IX, 18-03-1992)
Col. 225-27

Leasing out of New Coal Mines
(Deb. 13, Vol. IX, 11-03-1992)
Col. 202

Linkages Proposals Pending Clearance
( Deb. 36, Vol. X1, 22-04-1992 )
Col. 1830-82

stocks

{ Deb. 26, Vol. X,01-04-1992)
Col. 123-24

Manufacture of Superior Quality of Coal
at Rajarasppa Coal Projects

(Deb. 13, Vol. IX, 11-03-1992)

Col. 446

Manuguru Open Cast Project
(Deb.41, Vol. Xil, 29-04-1992)
Col. 371-72

National Coal Wages Agreement-V
( Deb. 21, Vol. X, 25-03-1992)
Col. 115-16

Need for carly Functioning of Proposed
Subsidiary Coal Company with its
Headquarters at Sambalpur, Orissa
(MUR3TY)

{ Deb. 5, Vol. VIIL, 28-02-1992)

Col. 511
! Need to ensure uate Supply of Coal
¢ to Karnataka (MUR 377)

{ Deb. S, Vol. V1I1, 28-02-1992)

Col. $11-12
Need to Mine Coal from Coal Fields of
Chimur Area, Maharashtra (MUR-377)

( Deb. 32, Vol. X1, 09-04-1992)

Col. 238-39
Need 1o Supply adequate Quantity of Soft
! Coke to Uttar Pradesh (MUR 377)

( Deb. 30, Vol. X, 07-04-1992)

. CoL %08
{ New Coal Mining Areas in Privax Sectot
(Deb. 18, Vol. IX, 18-03-1992)
Col. 28182

3
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New Coal Washeries
{ Deb. 18, Vol. 1X, 18-03-1992)
Col. 53-54
New Palicy regarding Sale of Coal
(Deb. 13, Vol. IX, 11-03-1992)
Col. 219
Open Cast Mining by ECL
( Deb. 26, Vol. X, 01-04-1992 )
Col. 44748
Open Cast Mining Company
{ Deb. 21, Vol. X, 25-03-1992 )
Col. 745
Operation of Coal Dumps
( Deb. 21, Vol. X, 25-03-1992)
Col. 658-70
Operation of Coal Mines by Private
Sector
(Deb. 13, Vol. IX, 11-03-1992)
Col 26
Pilferage of Coal
{ Deb. 31, Vol. X1, 08-04-1992)
Col. 244
( Deb. 25, Vol. X, 31-03-1992)
Col. 166-67
Pollution around Coal Mines
(Deb. 17, Vol IX, 1703-1992)
Col. 20-27
Price of Coal
( Deb. 13, Vol. IX, 11-03-1992)
Col. 197
Price Rise of Coal
{ Deb. 31, Vol. X1, 08-04-1992 )
Col. 636-88
Prices of Coal
( Deb. 21, Vol. X, 25-03-1992)
Col. 644-45
Production of Coal
( Deb. 45, Vol. XI1, 06-05-1992)
Col. 293

(Deb. 21, Vol. X, 25-03-1992)
Col 675-77

(Deb. 13, Vol [X, 1}-03-1992 )
Col. $11

( Deb. 8, Vol. VIIL, 04-03-1992 )
Col. 36364

LOK SABHA

| Production of Quality Coal
(Deb. 45, Vol. X1I, 06-05-1992)

} Col. 280

 Project Report for Bander Blocks
( Deb. 13, Vol IX, 11-03-1992)

© Col. 3N

 Rakes for Bricks Kiln Industry
(Deb. 43, Vol X11, 05-05-1992)

. Col. 135-36

! Ramagundam Phase-tl Coal Project
(Deb. 41, Vol. X1, 29-04-1992)

. Col 310

| Raniganj Coalfieids

[ (Deb.26. Vol X,01-04-1992)

P Col 44849

| Retionalisation of Coal Allocation

i (Deb.21, Vol X, 25-03-1992)

. Col 69394

{ Reduction in the Cost of Coal
( Deb. I8, Voi. IX, 18-03-1992)

"~ Col 17980

. Review of Staff 10 meet the Production

| Target

¢ (Deb.8, Vol VIL04-03-1992)

| Col. 256

: Revision in Psyment Terme

i (Deb. 13, Vol IX, 11-03-1992)

| Col 298

i Revival of closed Coal Mines

L (Deb. 13, Vol. IX, 11-03-1992)

I Col. 444

{ Rise in Coal Prices

{ (Deb. 8 Vol. VIIL 04-03-1992 )
Col. 218

! Roysity on Con!

L (Deb. 18, Vol. X, 18-03-1992)

- Col. 31516

Royatty paid by Eastern Conifields Lad.
f (Deb. 21, Vol X, 25-03-1992)

% Safety in Meta! s0d Sice! Factory

© (Dub, 38, Vol X1, 24-0¢-1992)
Y Col 172.74



SUBJECT INDEX

Scandal in Bharat Coking Coal Limited
(Deb. 31, Vol. X1, 08-04-1992)
Col. 693-95
Scarcity of Coal in Power Stations
(Deb. 6, Vol. 1X, 16-03-1992)
Col. 30708
Scarcity of Coal in Thermal Power
Stations in Capital
{ Deb. L1, Vol. (X, 09-03-1992)
Col. 53-54

Scarcity of Coal in Thermal Power |

Stations in Maharashira
(Deb. 11, Vol. IX, 09-03-1992)
Col. 285-54 .

Short Supply of Coal
( Deb. 45, Vol. X11, 06-05-1992)
Col 61

Short Supply of Coal w Projects
(Deb. 31, Vol. X1, 08-04-1992)
Col. 305-06

Short Supply of Coal to Western Region

Industries
( Deb. 36, Vol. X1, 22-04-1992)
Col. 492-93

Shortage of Coal in Gujarat
{Deb. 41, Vol. XH, 29-04-1992)
Col. 59-60

Shortage in Stocks of Cosl in BCCL
( Deb, 45, Vol. Xi1, 06-05-1992)
Col. 330-31

Shortage of Coal
(Deb. 45, Vol. XII, 06-05-1992)
Col. 129

Shortage of Non-Cooking Pithead Coal
( Deb. 21, Vol. X, 25-03-1992)
Col. 49697

Sonepir Bazant Project
(Ded. 13, Vol. IX, 11-03-1992)
Col 45

Starting of Projects
(Deb, 8, Vol. VIIL, 04-03-1992)
Col. 6566

93

Steam Coal to Ceramic Industry
i (Deb. 18, Vol. IX, 1803-1992)
i Col. 360-61
! Steam Coal to Gujarat
( Deb. 13, Vol. IX, 11-03-1992)
i Col. 217
! Steps to save Coal Mines from Fire
( Deb. 36, Vol. X1, 22-04-1992)
Col. 106-07
Stowing of Sand in Coal Mines
( Deb. 26, Vol. X, 01-04-1992)
Col. 222-23
Substandard Coal to Electricity Boards
{Deb. 31, Vol. X1, 08-04-1992)
Col. 238-39
Supply of Bencficiated Coal
( Deb. 21, Vol. X, 25-03-1992)
Col. 762-63
Supply of Coal
( Deb. 41, Vol. XII, 29-04-1992)
Col. 89-90

(Deb. 13, Vol. IX, 11-03-1992)
Col. 419

( Deb. &, Vol. VIH, 04-03-1992)

Col. 2718-M

! Supply of Coal by China

{ (Deb.4S, Vol. XIL, 06-05-1992)

: Col 299

Supply of Coal by CIL
( Deb. 26, Vol. X, 01-04-1992)

i Col 13940

{ Supply of Coal Gas

i (Deb. 36, Vol. X1, 22-04-1992)
Col. 236-37

Supply of Coal of Bokaro Stee! Plant
( Deb. 45, Yol. XIl, 06-05-1992)
Col. 156-57

Supply of Coal to Orissa
( Deb. 45, Vol. X11, 06-05-1992)
Col. 245-56

Suppty of Coal to Brick Kiln
(Deb. 31, Vol. X1, 08-04-1992)
Col. 253

{
§
{
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Supply of Coal to Power Stations i Taxes on Coal
{ Deb. 31, Vol. X1, 08-04-1992) : (Deb.2l, Yol. X, 25-03-1992)
Col. 618-19 ‘ Col. 54243

Supply of Coal to Power Stations in |

Orissa i
( Deb. 36, Vol. XL, 22-04-1992)
Col. 487-88

Supply of Coal to Private Parties
( Deb. 21, Vol. X, 25-03-1992) !
Col. 499-504 :

Supply of Coal to Rajasthan
(Deb. 21, Vol. X, 25-03-1992)
Col. 825-28

Supply of Coal to Steel Plants by CIL
( Deb. 45, Vol. Xil, 06-05-1992)
Col. 266-67

Supply of Coal to T.PS. Kota ’
( Deb. 36, Vol. X1, 22-04-1992) !
Col. 407-08

Supply of Coal to Thermal Power Plant at

Raichur, Karnatake
(Deb. 18, Vol. [X, 18-03-1992)
Col. 167

Supply of Coal 1o VTPS

(Deb. 18, Vol. [X, 18-03-1992) :
Col. 367 :

Supply of Coke Breeze 10 workers of
SO0 "

( Deb. 24, Vol. X, 30-03-1992) ~
Col. 69-70

Supply of Quality Coal to Consumers
(Deb. 13, Vol IX, 11-03-1992) :
Col. 156 ‘

Supply of Soft Coke to Dethi X
( Deb. 31, Vol. X1, 08-04-1992 ) ‘
Col 171-72

Supply of Soft Coke to States
( Deb. 8, Vol. VIIL, 04-03-1992 )
Col. 21-22

Survey of closed Coal Mines
( Deb. 13, Vol. IX, 11-03-1992)
Col. 52 ’

Targets of Coal fiom Singareni Collieries |
{Deb. 18, Vol. IX, 18-03-1992) i
Col. 365-66 i

|

{
|
[
§
i

Theft of Coal
{ Deb. 36, Vol. XL, 22-04-1992)
Col. 451

(Deb. 26, Vol. X, 01-04-1992 )
Col. 296-97

- Title Deed of Coal Mines

( Deb. 3t, Vol. X1, 08-04-1992)
Col. 60809

¢ Underground Coalfield Fire Fighting
; Operation

(Deb. 21, Vol. X, 2503-1992)
Col. 688-90

! Use of Coal and Natural Gas as a Source
. of Energy

( Deb. 22, Vol. X, 26-03-1992)
Col. 34445

! Vehicles in Chitra Cosl Mines

( Deb. 26, Vol. X, 01-04-1992)
Col. 293-96

Weighment of Coal
( Deb. 31, Vol. X1, 08-04-1992)
Col. 272-13

; Welfare Funds for Coal Miners

( Deb. 21, Vol. X, 25-03-1992 )
Col. 723

Workers in Chitra Colliery (Bibar)
( Deb. 21, Vol. X, 25-03-1992)
Col. 64748

| World Bank Assistance for Coal Production

(Deb. 18, Vol. IX, 18-03-1992)
Col. 38

Conl Company

Alleged Bungling in BCCL
( Deb. 45, Vol. X1, 06-05-1992)
Col. 13940

Alleged Corruption in Allotment of Land

,inSmllumpa

{ Deb. 26, Vol. X, 01-04-1992)
Col. 266-67
Amount Outstanding sgainst CIL

(Deb. 41, Vol. X1l, 29-04-1992 )
Col. 308-09



SUBJECT INDEX

Amount paid to CIL

(Deb. 13, Vol. IX, 11-03-1992)

Col. 291
Amount spent on Furnishing and
Maintenance by CIL

(Deb. 8, Vol. V1i1,04-03-1992)

Col. 141

Appointment in CIL on Compassionate
Grounds

( Deb. 45, Vol. X1, 06-05-1992)
Col. 34042

Cash and Carry System of CIL
(Deb. 36, Vol. X1, 22-04-1992)
Col. 134-35

Checking Extravagence in CIL
( Deb. 45, Vol. XIL, 06-05-1992)
Col. 14243

Clearance of Projects of E.C.L.
(Deb. 26, Vol. X.01-04-1992)
Col 253-54

Closing of Coal Mines
( Deb. 26, Vol. X, 01-04-1992)
Col 282-83

Coal Handling Agents of Coal India Limited
(Deb. 8, Vol. VIiL, 04-03-1992)
Col. 30708

Coal Indis Ltd.
(Deb. 8, Vol. VIlIL, 04-03-1992)
Col. 170-71

Coal Washeries run by CIL
( Deb. 18, Vol. IX, 18-03-1992)
Col. 23742

Corruption in CIL.
{ Deb. 43, Wl. X11, 06-03-1992)
Col. 287

Demands of Employees of Coal ladia

Limited
( Deb. 36, Vol. X1, 22-04-1992)
Col. 40809

Discovery of New Coal Deposits
(Deb. 31, Vol. Xi, 08-04-1992)
Col. 628-30

Drinking Water to Workers
( NDab. 11, Vol. X1, 08-04-1992 )
Col. 314

Export of Coal

( Deb. 31, Vol. X1, 08-04-1992)

Col. 314-16
Ghost Workers in Coal India L1d.

(Deb. 8, Vol. VI, 04-03-1992 )

Col. 421-22
Golden Handshake Scheme by Coal India
Limised

( Deb. 45, Vol. X1i, 06-05-1992)

Col. 251-52
Handing over of Singareni Coal Mines to
Coal India Limited

( Deb. 31, Vol. XI, 08-04-1992 )
Col. 306-07

* Liquidation of Non-Coking Coal Pithead

|

i
i
H
¢

]
|
|
%
!
|

Stocks
( Deb. 26, Vol. X, 01-04-1992 )
Col. 123-24

Loan for Projects of CIL
( Deb. 36, Vol. X1, 22-04-1992)
Col. 469-70

Loss to CIL
{ Deb. 36, Vol. X1, 22-04-1992)
Col. 253

Management Information System in ECL
(Deb. 31, Vol. X1, 08-04-1992)
Col. 627-28

Merger of MAMC with CIL
( Deb. 36, Vol. X1, 22-04-1992)
Col. 33-34

Open Cast Mining by ECL
( Deb. 26, Vol. X, 01-04-1992)
Col. 44748

Open Cant Projects
( Deb. 31, Vol. X1, 08-04-1992)
Col. 609

Payments to CIL
( Deb. 13, Vol. [X, 11-03-1992)
Col. 53

Purchase of Land by E.C.L.
( Deb. 31, Vol. X1, 08-04-1992)
Col. 625

Purchase of Spare Parts by CIL
( Deb. 13, Vol. 1X, 11-03-1992)
Col. 234
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Restructuring of the Board of | Fish Landing Centre in Coastal States

Management of CIL
{ Deb. 8, Vol. Vill, 04-03-1992)
Col. 28990

Shifting of unsafe Localities
( Deb. 31, Vol. XL 08-04-1992)
Col. 607-08

Supply of Coal by CIL
( Deb. 26, Vol. X, 01-04-1992)
Col 13940

Supply of Coal to Steel Plants by CIL
( Deb.45, Vol. X1, 06-05-1992)
Col. 266-67

Supply of Soft Coke to Delhi
( Deb. 31, Vol. XL 08-04-1992)
Col 171-72

Title Deed of Coal Mines

(Deb. 31, Vol. X1, 08-04-1992)
Col. 608-09

Unauthorised Possession of Land by EC.L.

(Deb. 31, Vol. X1, 08-04-1992)
Col. 626-28

i ( Deb. 9, Vol. V11, 05-03-1992)
i Col. 355
Roads in Southem Coastal Aress
i (Deb.S, Vol. VIII, 28-02-1992)
{ Col 226-28
! Cochin Minerals and Rutiles Limited
3 Exports by Cochin Minerals and Rutiles
! Limited, Kerala
( Deb. 18, Vol 1X, 18-03-1992)
;. Col. 206-07
" Cocoma Plantation
{ Deb. 37, Vol X1, 23-04-1992)
t Col 125
[ (Deb. 14, Vol.IX, 12-03-1992)
i Col 264-65
i Combating disease in Coconut Trees
| (Deb.27,Vol. X.02-04-1992)
: Col. 24446
: Export of Coconut

i (Deb. 15, Vol. IX, 13-03-1992)
i Col. 38990

Voluuuykmmbymbymof:s t of Copra and Betel

Coal Indis L.4d.
( Deb. 8, Vol. VII1, 04-03-1992)
Col. 226-27

Working of C.LL. and its Subsidiaries
{Deb. 8, Vol. VI11,04-03-1992 )
Col. 311-14

Coast Guards

Coast Guards
(Deb. 28, Vol. X, 03-04-1992 )
Col. 313

Coastal Ares

Building Activities on Sea B
{Deb. 17, Vol IX, 17-03-1992)
Col. 665-66

Coastal Belt
(Deb. 45, Wil. X1, 0605-1992)
Col. 205-06

Committee on Coastal Regulation
(Deb. 43, Vol. XII, 05-05-1992)
Col. 4748

i ( Deb. 23, Vol. X, 27-03-1992 )
) Col. 132
i Import of Coconut Oil
i (Deb. S, Vol VIIL, 28-02-1992)
i Col 44243
{ Coconut Development Board
i (Deb.32, Vol. X1, 09-04-1992)
(  Col. 161
i (Deb. 14, Vol IX, 1203-1992)
1 Col. 14-18
i Cofiee
| Alleged Mismanagement in Some
Departments of Coflee Board
{ Deb. 10, Vol. VIIL, 0603-1992 )
Col. 416

Ceatre for Advance Technology in
Kamataka

(Deb. 47, Vol. XIi, 08-05-1992)
Col. 167
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CoffTee Collection Depots in NE Region
(Deb. 47, Vol. Xil, 08-05-1992)
Col. 99

Coffee Prices in International Market
( Deb. 5, Vol. VIIL, 28-02-1992)

Col. 29293

Coffee Production
( Deb. 23, Vol. X, 27-03-1992)

Col. 100-101

Cofee Production in North-Esstern Region |
(Deb. 47, Vol. X1, 08-05-1992)
Col. 209

Coflec Seeds and Powder :
( Deb. 10, Vol. VI11, 06-03-1992) }
Col. 380-81 ;

Curing of Raw Coffee Seeds !
{ Deb. 28, Vol. X, 03-04-1992) i
Col. 317-19 :

Employees in Coffee Board i
(Deb. 23, Vol. X, 27-03-1992) i
Col 43940

Expenditure of Coffee Board {
(Deb. 15, Vol IX, 13-03-1992)

Col. 66-67

Expont of Coffee
(Deb. 38, Vol. X1, 24-04-1992)

Col. 273-74
(Deb. 19, Vol. IX, 23-03-1992)
Col. 16263

Expont Orders received by Coffee Board
(Deb. 47, Vol. X1, 08-05-1992)
Col. 125

Licences of Coffoe Merchants
{ Deb, 15, Vol. IX, 13-03-1992)

Col. 34849

Names of Coffee Products
( Deb. 10, Vol. VIIL, 06-03-1992)

Col. 283

Production and Export of Coffee
{ Deb. 28, Vol. X, 03-04-1992)

Col. 10102

Sate of Coffer by Board
( Deb. 47, Vol. X1, 08-05-1992)

Col. 209

Subsidy to Coffee Grower
{ Deb. 19, Vol. IX, 23-03-1992)
Col. 327
Supply of Fertilizer to Coffee Growers at
Subsidized Rates
(Deb. 9, Vol. VIIL, 05-03-1992)
Col. 221
Tea and Coffee Cultivation in M.P.
{ Deb. 15, Vol. IX, 13-03-1992)
Col. 131

Coflee Board

Complaints against functioning of Coffee
| Bosrd

(Deb. 23, Vol. X, 27-03-1992)
Col. 121-23

| Deductions made by Coffee Board

(Deb. 15, Vol. IX, 13-03-1992)
Col. 287-38

Losses suffered by Coffee Board
( Deb. 28, Vol. X,03-04-1992 )
Col. 317

Coir

Export of Coir
(Deb. 13, Vol. IX, 11-03-1992)
Col. 269

Recession in Coir lndustry
{ Deb. 8, Vol. VII1, 04-03-1992)
Col. 293-94

Research Activities of Coir Board
( Deb. 45, Vol. X1, 06-05-1992)
Col. §3-54

Task Force on Coir Industry
( Deb. 21, Vol. X, 2503-1992)
Col. 656-57

Welfare Schemes for Coir Workers
( Deb. 26, Vol. X, 01-04-1992)
Col. 9192

Cold Storage

Cold Swrage facility in U.P.
{ Deb. 26, Vol. X, 01-04-1992)
Col. 370-71

Cold Storage Plants in Andhra Pradesh
{Deb. 31, Vol. X1, 08-04-1992 )
Col. 689-94
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Cold Storages
( Deb. 26, Vol. X, 01-04-1992)
Col. 190-94

College

Admission in Medical Colleges
(Deb. 17, Vol. [X, 17-03-1992)
Col. 13940

Agricuitural Engineering Coll
( Deb. 4, Vol. V111, 27-02-1992 )
Col. 56

Allocation to Colleges of Maharashira by

uac
{ Deb. 7, Vol. VIIL 03-03-1992 )
Col. 400-40!

Autonomous Colleges
(Deb. 21, Vol. X, 25-03-1992 )
Col. 3941
( Deb. 12, Vol IX, 10-03-1992)
Col. 59

Central Forest Colleges
(Deb. 25, Vol X, 31-03-1992)
Col. 193

Engineering Colleges for Women
( Deb. 25, Vol. X, 31-03-1992)
Col 115-16

Funds for Schools and Colleges
(Deb. 17, Vol IX, 17-03-1992)
Col. 224-31

Institutes of Management
(Deb. 17, Vol. 1X, 17-03-1992)
Col. £2-86

LOK SABHA

Nominees in Governing Bodies of
Colleges

(Deb. 17, Vol. X, 17-03-1992)

Col. 67494
! Opening of Degree College and
! Polytechnics in Delhi

( Deb. 21, Vol. X, 25-03-1992)

Col. 478
Post Graduate Medical Colleges

( Deb. 7, Vol. VII1,03-03-1992)

Col. 280-86
1 Recognised Private Engincering Colleges
i (Deb. 17, Vol. IX, 17-03-1992)
i Col. 668
1 Recruitment of Teaching Staff in Medical
i
1

Colleges
( Deb. 40, Vol. X1, 28-04-1992 )
Col. 99-100
| Sanskrit Mahavidyalayss
{ (Deb.40, Vol. X1, 28-04-1992)
i Col 320-2
: Setting up of Degree College in Orinsa
( Deb. 7, Vol. Vi1l,03-03-1992 )
Col. 346
meo(mdwdwm
(Deb. 17, Vol.IX, 1703-1992)
Col. 412-13
; Upgradation of Oncology Wings of
i Medical Colleges undet, NCCP
(Deb. 17, Vol. IX, 17-03-1992 )
Col. 181.82

Lectures in Government Colleges of ;| Commemorative Coine

Chandigarh
( Deb. 40, Vol. X1, 28-04-1992)
Col 117-18

Marine Engineering Training Cofleges
{Deb. 33, Vol. X1, 10-04-1992 )
Col. 316-17

Need for Setting up of a Medical College

at Bilaspur, M.P. (MUR 377)
{ Deb. 25, Vol. X, 31-03-1992)
Col. 34143

New Ayurvedic Colleges
(Deb. 17, Vol. X, 17-03-1992)
Col. 20-71

( i Commemorative Coins/Notes
f ( Deb. 33, Vol. X1, 10-04-1992 )
; Col. 150
Comsemerstive Stamp
Stamps on Dr. Ambedkar
{ Deb. 39, Vol. X1, 77-04-1992)
Col. 243
Commitise
( Deb. 38, Vol. X1, 24.04-1992 )
Col. 238
Abolition of Empowered Commitiee
{ ( Deb. 33, Vol. X1, 10-04-1992)
i Col. 350
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Action Taken Statements of Petitions |
Commitiec
(Deb. 46, Vol. X11, 07-05-1992)
Col. 332-33 i
Animal Welfare Board ~ Election i
(Deb. 17, Vol IX, 17-03-1992) |
Col. 765-66 1
Baharul islam Committee Report

( Deb. 27, Vol. X, 02-04-1992 )
Col. 232-34

Business Advisory Committee - Fourm
Report - Presented
( Deb. 30. Vol. X, 07-04-1992) :
Col. 401-02 :
Chellish Commitice Report—Presented |
(Deb. 7, Vol. VL 29-02-1992 )
Col. 9-10

Committee for Sick Public Sector |
Undertakings
( Deb. 31, Vol. X1, 08-04-1992 )
Col. 255-58

Committee for Welfare of Minorities

( Deb. 38, Vol. X1, 22-04-1992)
Col. 287 »‘

Committee of the Welfare Scheduled
Castes and Scheduled Tribes Fourth | f
Report-Presented i
( Deb. 40, Vol. X1, 28-04-1992)
Col. 96 g
Committee on Absence of Members |
from the Sittings of the House - Seoond
Report--Presented
( Deb. 45, Vol. X11, 06-05-1992) ;
Col. 489 !
Cowmnittiee on Absence of Members from |
the Sittings of the House-Minutes-Inid
{ Deb. 49, Vol. X1t 12-05-1992)
Col. 87 :
Committee on Agriculture - Second
Report and Minutes Presented
(Deb. 45, Vol. X11, 06-05-1992)
Col. 490
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Commiittee on Government Assurances —
Second Report — Presented

(Deb. 21, Vol. X, 25-03-1992)

Col. 894

Committee on Government Assurances—

i Third Report— Presented

( Deb. 35, Vol. X1, 21-04-1992)
Col. 326

| Commitice on Governmeant Assurances—
. First Report--Presented

( Deb. 18, Vol IX, 18-03-1992)
Col. 414

j Committee on Government Assurances ~
i Fourth Report--Presented

( Deb. 43, Vol. X1, 05-05-1992)
Col. 375

¢ Committee on Papers Laid on the Table-
* First and Second Report and Minustes Laid

( Deb. 40, Vol. X1, 28-04-1992)

Col. 396
Committee on Petitions - Second Report
~Presented

( Deb. 32, Vol. XL, 09-04-1992 )

Col. 238

¢ Comumittee on Petitions - Third Report -

Presented
{ Deb. 41, Vol. X11, 29-04-1992)
Col. 444-45

| Commitiee on Petitions—First Report-
! Presented

( Deb. 23, Vol. X, 27-03-1992)
Col. 583
i Committee on Privaie Members' Bills and
leum—ﬂnh Report-Presented
(Deb. 15, Vol. IX, 13-03-1992)
Col. §50
Committee on Private Members' Bill and
Resolution- Ninth Report- Presented
( Deb. 33, Vol. X1, 10-04-1992)
Col. 469
Commitiee on Private Members' Bills and
Resolution - Eighth Report — Presented
{ Deb. 26, Vol. X,01-04-1992)
Col. 568
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Commnittee on Private Members' Billsand | Committee on Public Undertakings-
Resolution - Seventh Report - Presented. % Seventh Report and Minues - Presented

(Deb. 21, Vol. X, 25-03-1992) {  (Deb.40, Vol XI, 28-04-1992)

Col. 893-54 | Col. 395 ‘
Committee on Private Members' Bills and | Committee on Public Undertakings -
Resolutions - Eighth Report - Adopted : Third, Fourth and Fifth Reports and

(Deb. 28, Vol. X, 03-04-1992 ) ¢ Minutes - Presented

Col. 478 (Deb. 14, Vol. £X, 12-03-1992)
Committee on Private Members' Billsand | CO%- 449
Resolutions - Seventh Report - Presented | Committee on Safety Mcasures in Mines

( Deb. 23, Vol. X, 27-03-1992 ) . (Deb.31, Vol. X1, 08-04-1992 )

Col. 656-57 : Col. 267
Committoe on Private Members' Bilisand  Committee on Subordinate Legisiation-
Resolutions- Fourth Report Adopted Second end Third Reports - Presented

( Deb. 10, Vol. V1T, 06-03-1992)  (Dob.48, Vol XIL, 11-05-1992)

Col. 608 {  Col. 84
Committee on Private Members' Bilisand | Committee on the Welfare of Schoduled
Resolutions-Fifth Report-Presented | Cases and Scheduled Tribes - Election

(Deb. 13, VoL IX, 11-03-1992) i (Deb. 19, Vol IX, 23-03-1992)

Col. 583 [ Col 954-58
Commiittee on Private Members’ Bilis and | Committoe on the Welfare of Scheduled
Resolutions-Forth Report-Presented  Castes and Scheduled Tribes

(Deb. &, Vol. VIiL, 04-03-1992) ' (Deb.39, Vol. XL, 27-04-1992 )

Col. 49¢ . Col. 50809
Committee on Private Members' Billsand | Committee on the Welfare of Schoduled
Resolutions-Ninth Report- Presented | Castes and Scheduled Tribes (Action

( Deb. 31, Vol. XL, 03-04-1992) , taken Statement)-Laid

Col. 738 i (Deb. 15, Vol. IX, 1303-1992)
Commitice on Private Membery' Biltsand - Col. 485-86
Resolutions- Sixth Report-Presented | Committee on the Weifare of Scheduled

(Deb. 18, Vol. [X, 18-03-1992) | Castes and Scheduled Tribes - Eighth

Col 413-14 ¢ Report and Minutes - Preseniod
Commitiee on Private Members' Billsand . ( Deb. 38, Vol. X1, 24-04-1992 )
Rcsoluiom-TmhRem-Mopoed . Col. 460

(Deb. 42, Vol. X1l 30-04-1992 ) ;Coumonﬂn‘klbnofm

Col. 405 | Casics and Scheduled Tribes - Secomd
Commitiee on Public Undertakings - - Report - Presented
Election . (Deb. 35, Vol X1, 21-04-1992)

(Czw.g;:\u.lx. 23.03-1992) {  Col 326

55 :

_ ; Commitice on the Weifare of Scheduled
Comeuitioe on Public Undertakings - Sixth ; Castes and Schedubed Tribes - Fifth and
Report - Laid Ssmmumm

( Deb. 39, Vol. X1, 27-04-1992) i (Deb.3), Vol X1, 1004.1992 )

Col. 508 ¢ Col 432
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Committee on the Welfare of Scheduled
Castes and Scheduled Tribes - Reports
of Study Groups ! and 11 - Laid
(Deb. 37, Vol. X1, 23-04-1992)
Col. 350

Committee on Working of ICAR

(Deb, 22, Vol. X, 26-03-1992)
Col. 217-18

Commitiee to improve Health Services in

Capital

( Deb. 25, Vol. X, 31403-1992)

Col. 100-1014
Committee 10 Review Procedure for |
Awarding of Tenders

(Deb. 45, Vol. XI1. 06-05-1992)
Col. 331-32

Resolution - Tenth Report - Presentod
(Deb. 41, Vol. X11, 29-04-1992)
Col. 443

Constitwtion of Committees
(Deb. 17, Vol. IX, 17-03-1992)

Col. 386-88

Castomer Service Commitiee
{Deb. S, Vol. Vi1, 28-02-1992 )

Col. 5165

Election o Commitice - Jouncauum

an Offices of Profit-Election
(Deb. 37, Vol. X1, 23-04-1992)
Cot. 3%0-51

Empowered Committee of Flood Control
{ Deby 39, Vol. X1, 27404-1992)

Col, 368-69

Estimste Committee - Thirteenth Repont

and Minuses - Preseatod
( Deb. 29, Vol. X, 06-04-1992)
Col. 357

Estimnates Commitaee - Election
{ Deb. 19, Vol 1X, 23-03-1992)

Col, 951

Estimates Committee - Founteenth and

Fifteenth Reports - Presented
{ Deb, 26, Vol X.01-04-1992)

Col. 569

! Reportand Minutes - Preseated (ii) Action
; Taken Statement - Laid
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Estimates Committoe - Laid

{ Deb. 39, Vol, X1, 27-04-1992)

Col. 50708
Estimates Committee - Tenth Report and

i Minutes - Presented

(Deb. 19, Vol IX, 23-03-1992)
Col. 950

Estimates Commitice Statement - Laid

( Deb. 41, Vol. XIT, 29-04-1992)
Col. 444

(i) Seventeenth

( Deb. 40, Vol. X1, 28-04-1992)
Col. 395

Comemitsess on Private ,m“mm-MWM

(Deb.9, Vol V1L, 05-03-1992)
Col. 550

(Deb. 13, Vol. X, 11-03-1992)
Col. 577

Estimates Committee-Fifth Report and
Minmos-?rmed

( Deb. 4, Vol. VIIL, 27-02-1992)
Col. 581

] Estimates Committee-Niath Report and

Minutes-Presented

(Deb. 15, Vol. IX, 13-03-1992)

Col. 485
Estimates Comumittee-Sixteenth Report-
Presented

( Deb. 33, Vol XL, 10-04-1992)

Col 431
Estimates Committee-Sixth Report
Presented

( Deb. 10, Vol. V1iL, 0603-1992)

Col. 575
Estimates Conwnittee-Twelth Report and
Mimuites-Presented

(Deb. 5, Vol. Vi1, 28-02-1992)

Col. 503
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Gas Linkage Commitsee
(Deb. 4, Vol. Vill, 2702-1992)
Col. 510-11

Gysnam Committee Repost
{ Deb. 35, Vol. X1, 21-04-1992)
Col 61-62

Hindi Advisory Committee
( Deb. 25, Vol. X, 31-03-1992)
Col 182-83

Report
( Deb. 6, Vol. IX, 16-03-1992)
Col. 157

implementation of Athreya Report

( Deb. 39, Vol. X1, 27-04-1992)

Col. 334-35
Interaction amongst the Muaicipal
Committees

(Deb. 13. Vol. IX, 11-03-1992)

Col. 307

Joint Committee on Constitution- . . .
Seventy-third (Amendment) Bill, 1991- Public Accownts Commitice - Sixtenth,
. Seventeenth and Eighteenth Reparts-

. Presented

Motion, re. Extension of time for
Presentation of Report

( Deb. 5, Vol. V111, 28-02-1992 )

Col 506-07

JoimCmmﬁueeonOMomeﬁt-§
" and | 3th Repores-Prescoted

Second Report - Presented
(Deb. 32, Vol. X1, 09-04-1992)
Col. 238

Kgl@.Comﬁna Report on Natural Gas ' Railway Advisory Commitiees

(Deb. 9, Vol. VIIL,05-03-1992 )

Col. 329
National Tripartite Commitice

( Deb. 26, Vol. X, 0104-1992)

Col. 375-78
PAC - Twentieth and Twenty - Second |
Reports - Presented

ézabs&w L X1, 24-04-1992 )

Mkl\m«m&mﬂu Niuhmd
Tenth Report - Presented

( Deb. 4, Vol. VIIL, 27.02- -1992)

Col. 581-82

; Railway
: Commitice (Res.) Demands for Grants
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! Public Accounts Committee - Election

( Deb. 19, Vol IX, 23-03-1992)

Col. 951-53
Public Accounts Comumnittee - Fifteenth
Report - Presented

(Deb. 29, Vol. X, 06-04-1992 )

Col. 557

| Public Accounts Commitiee - Fourseenth
' Report - Presented
Implementation of Athreya Committoe

(Deb. 28, Vol. X, 03-04-1992)
Col 45254

| Public Accounts Committee - Ninotecadh,
: Twenty First, Tweaty Third aad Twenty
. Fourth Reports - Prescoted

{ Deb. 41, Vol. XIf, 2904-1992)
Col. 443-44

Public Accounts Commitice Twenty-Fifth
é to Thirtieth Reports - Presented

(Deb.42, Vol. Xil, 30-04-1992 )
Col. 371

( Deb. 30, Vol. X, 07-04-1992 )
Col. 401

Public Accounts Comunittee -13th, 1 2th

(Deb. I8, Vol 1X, 183-03-1992)
Col. 414

(Deb. 43, Vol XI1, 05051992
Col. 4546

Budget-1992-9),
Raitwary Convertion

¢ (Railways), 1992-199) and

Supplomentary
i ; Demands for Gewrts (Railways), 1992-1993

(Deb. 13, Vol IX, 11-03-1992)
Col. 66674

Mwly(‘mtm First
eport-Presented

{Deb. 1, Vol. VIR, 24.-02-1992)
Col. 31-32
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RB! Committec on Usban Cooperative |
Banks
{ Deb. 33, Vol. X1, 10-04-1992)

Col. 117-19 H
i Sen Comnittee

Recommendation of Rammohan Rao !
Comaoutice

( Deb. 19, Vol. I1X, 23-03-1992 )

Col. 59096

Recommendations of Ali Sardar Jafri -
Commiuoe i

{ Deb. 21, Vol. X, 25-03-1992)

Col 433-34
Recommendations of Arun Singh |
Committee

(Deb. 15, Vol. IX, 13-03-1992)

Col. 434-35
Recommendations of Ketkar Commitiee |

( Deb. 14, Vol. IX, 12-03-1992) i

Col. 40405 )
Recommendations of Narasimham |
Coramitice

{ Deb. 10, Vol. V111, 06-03-1992)

Col. 271-12
Recommendations of Nationa! Transport
Policy Commitiee

{ Deb, 28, Vol. X, 03-04-1992) i

Col. 332-38 i
Recomenendations of Vohra Commiittee %

( Deb. 33, Vol. X1, 10-04-1992) ;

Col 14648 :
Reconstitution of Air Prommme ;
Advisory Committee

( Deb, 34, Vol. X1, 20-04-1992)

Col. 6768
Report of Basel Commitiee

( Deb. 33, Vol. X1, 10-04-1992)

Col 14244
Report of Chandulal Chandraksr !
Commitiee

(Deb. 35, Vol X1, 2104-1992)

Col. 15-19
Report of Janardan Reddy Committee

( Deb. 2, Vol. VI, 25-02-1992)

Col. 20815
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Report of Raunak Singh Commitiee on
Free Pont

( Deb. 33, Vol. X1, 10-04-1992)
Col. 174-75

(Deb. 27, Vol. X, 02-04-1992 )
Col. 5-13
STD facility to Telecom Advisory
Committees Mombers
(Deb. 43, Vol. XI1, 04-05-1992)
Col. 122

i Telecom Advisory Committoe

{ Deb. 34, Vol. X1, 20-04-1992)
Col. 256-66
Telegraph Review Committee
{ Deb. 29, Vol. X, 06-04-1992)
Col. 192-93
Tripartite Committee on Brick Kila
Industry
(Deb. 45, Vol. X11, 06-05-1992)
Col. 248-50
Varadan Committee Report
( Deb. 11, Vol. [X, 09-03-1992)
Col. 1-6
; Vohea Commitioes
( Deb. 25, Vol. X, 31-03-1992)
Col. 170-1

| Common Civil Code
| Common Civil Code

( Deb. 23, Vol. X, 27-03-1992 )
Col. 9395

- Commonwealth

: Sponsorship for Foreign Training

Programmes
{ Deb. 10, Vol. V1il, 06-03-1992)
Col. 173-75

| Commoawenith of Independent Stutes

Indian Students in CIS

( Deb. 46, Vol. X11, 07-05-1992)

Col. 221-23
lavitation to Heads of Sovereign
Republics of Commonwealth of
t

( Deb. 4, Vol. VIIL 27-02-1992)

Col. 507
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Commusity Development Cestres

Commaunity Development Centres
( Deb. 26, Vol. X, 01-04-1992)
Col. 369

Company
Age Limit for Appointment to Managerial
Posts in Companies

( Deb. 47, Vol. XIL, 08-05-1992)

Col. 254

Cheating of Persons by Skipper Group of |

Companies
(Deb. 45, Vol. XII, 06-05-1992)
Col. 161-62

Chit Fund Companies

( Deb. 15, Vol. [X, 13-03-1992)

Col. 180
Complaints  against
Companies in Bombay

(Deb. 38, Vol. X1, 24-04-1992)

Col. 62-63
Complaints Regarding Non-Refund/ |
Interest on Application Money by
Companies

( Deb. 47, Vol. XI1, 08-05-1992)

Col. 294

Deemed Exporter Companies
( Deb. 33, Vol. X1, 10-04-1992)
Col. 214-15

Registered

Dispuse between HPSIDC and German |

Companies
(Deb. 42, Vol. XI1, 30-04-1992)
Col. 135-36
Foreign Exchange allotted to Financial
Companies of Delhi
( Deb. 10, Vol. VIIL, 06-03-1992 )
Col. 373-74
Handing Over of Neclam Offshore Field !
10 Multi National Companics
( Deb. 42, Vol. Xi1, 30-04-1992)
Col. 160
Income Tax and Excise Duty Outstanding |
sgainst Multi National Companies
{ Deb.47, Vol. Xii, 08-05-1992)
Col. 193
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l Investment by Foreign Companies

( Deb. 10, Vol. V1L, 06-03-1992)

Col. 39192
| Investment by Foreign Companies in
" India

( Deb. 45, Vol. X1, 06-05-1992)

Col. 44546
Leasing Companies

( Deb. 10, Vo!. VIIL. 06-03-1992)

Col. 305
Liquidated Companies
: { Deb. 19, Vol. [X, 23-03-1992)
¢ Col 29596

Modemisation of Companies
( Deb. 45, Vol. XIL. 06-05-1992)
. Col 217-26
: Operations of Foreign Companies
i (Deb.S, Vol. VI, 28-02-1992 )

Col. 305-06
Over Invoicing by Drug Companies

{ Deb. 36, Vol. X1, 22-04-1992)

Col. 413-14
: Pnymem of Interest on Debentures

(Deb. 5, Vol. VL 28-02-1992 )

Col. 435-36
! Pollution by Hindustan Alloys
Manufacturing Company Limited Silvasa

( Deb. 30, Vol. X, 07-04-1992 )

Col. 275
Registration of Companies

{ Deb. 19, Vol. IX, 23-03-1992)

Col. 467-72
Remittances by Foreign Companies

( Deb. 10, Vol. V111, 06-03-1992)

Col. 16668
Sdeol‘Shuuoanc Sector Comparics
; to Foreign Investors
§ (Deb. 33, Vol. X1, 10-04-1992)

; Col. 379-80
Snpp!yofwwwm
i to Share Holders

(Deb. 1S, Vol. IX, 13-03-1992)
i Col 39899
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Supply of Oil by lraq against dues of | .
Indian Construction Companies i
(Deb. 33, Vol. XL, 10-04-1992) i
Col. 392-94 1

{

Unclaimed Money with Insurance
Companices

( Deb. 33, Vol. X1, 10-04-1992)

Col. 141

Violation of Companies Act by
Companies in Rajasthan

( Deb. IS, Vol. IX, 13-03-1992)

Col. 397

Violstion of FERA by Cigarette Companies |
(Deb. 10, Vol. VIIL, 06-03-1992)
Col 333-34
Violation of Foreign Contribution 3
{Regulations) Act by Companies
( Deb. 9, Vol. VIIL, 05-03-1992)
Col. 306-08
Compeasatios
Compensation for Damaged Goods
( Deb. 35, Vol. X1, 21-04-1992)
Col. 53
Compensation for Death in Police/
Govemnment Custody
(Deb. 14, Vol. IX, 12-03-1992)
Col. 319
Compensation paid by Northem Coal to
Madhya Pradesh to Uttar Pradesh
( Deb. 45, Vol. X1, 06-05-1992)
Col. 263-64

Damage to Crops by Wild Animals
( Deb. 2, Vol. VIIL 25-02-1992)
Col. 35

interest on Payment

Compensatory Support
(Deb. 15, Vol. [X, 13-03-1992)
Col. 420-21

Modalities  for

Disbursement to Bhopal Victims
{ Deb. 26, Vol. X, 01-04-1992)
Col. 203-04

Compensation

of Cash
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Need to ensure Adequate Compensation
to the Families whose Children have died

due to release of Toxic Fumes from
Hindustan Zinc Ltd. (MUR 377)

( Deb. 24, Vol. X, 30-03-1992)

Col. 487-88

- Settlement of Cash Compensatory
* Support Claims

(Deb. 15, Vol IX, 13-03-1992)
Col. 109-10

Compressed Natural Gas
' Compressed Natural Gas as Automobiles

! Fuel

(Deb. 27, Vol X, 02-04-1992 )
Col. 105-06

Project for Running Vehicles with

¢ Compressed Natural Gas

( Deb. 32, Vol. X1, 09-04-1992)

Col. 128
Comptrolier and Anditor Geseral of India
C&AG Report about Grey Iron Foundry

( Deb. 19, Vol IX, 23-03-1992)

Col. 419-21

; Computer
! Computer Application in Madhya Pradesh

( Deb. 36, Vol. X1, 22-04-1992)
Col. 44547

Computer Centres in the Country
( Deb. 36, Vol. X1, 22-04-1992)
Col. 481-84

Computer Education in West Bengal
{ Deb. 40, Vol. X1, 28-04-1992)
Col. 215

Computer for Land Records of States
( Deb. 21, Vol. X, 25-03-1992)
Col. 691

. Computer for Sanskrit Language

(Deb. 8, Vol. VITL, 04-03-1992)
Col. 456-60

| Comeputer Literacy and Studies

( Deb. 25, Vol. X, 31-03-1992)
Col. 33-34
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Computer Parks
( Deb. 18, Vol. 1X, 18-03-1992)
Col. 180-82

Computer Training Institutes
{Deb. 21, Vol. X, 25-03-1992)
Col. 568-72

Computer Training Institute in Dethi
( Deb. 45, Vol. X11, 06-05-1992)
Col 288-89

Computerisation of Sanskrit
( Deb. 36. Vol. X1, 22-04-1992)
Col. 495-97

Computers in Hindi
(Deb.41, Vol. XII, 29-04-1992)
Col. 311-12

Computers purchased by N.C.E.R.T.

(Deb. 7, Vol. VUL 03-03-1992)
Col. 337

Coordination between Computer Network

( Deb. 26, Vol. X, 01-04-1992 )
Col. 184-85

Coordination between the Computer

Scientists and Sanskrit Institutions
(Deb. 31, Vol. X1, 08-04-1992)
Col. 14445

Development of Multimedia Computer by

LLT. Madras
(Deb. 21, Vol. X, 25-03-1992 )
Col. 597

Export of Computer Hardware
( Deb. 38, Vol. X1, 24-04-1992)
Col. 63-69

Export of Computers
(Deb. 23, Vol. X, 27-03-1992 )
Col. 352-353

1M effects of Colour T.V. and Computers
( Deb. 40, Vol. X1, 28-04-1992)
Col. 59

Import of Computer System
( Deb. 28, Vol. X, 03-04-1992)
Col 181-82

Indo-US Workshop on Compuster sided
. Software Parks

Design and Engineering
( Deb. 36, Vol. X1, 22-04-1992)
Col. 415-17
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! Installation of Computers for Dak
Services in Bihar
( Deb. 34, Vol. X1, 20-04-1992)
Col. 401-02
i Key-Board of Hindi Computers
! (Deb.26, Vol. X,01-04-1992)
Col. 421-22
Ltngunge for Computer

(Deb. 31, Vol. X1, 08-04-1992)
Col. 658-66

hﬂmofH@ComWCoupm
Network

i
i
% ( Deb. 47, Vol. X1, 08-05-1992)
i Col. 69
i Manufacturing of low Cost Personal
* Computers
¢ (Deb.8, Vol V1il,04-03-1992)
Col. 20-21
: Manufacturing Software Package
1 { Deb. 45, Vol. X11, 06-05-1992)
Col. 122
Orientation to Computer Education
( Deb. 12, Vol. IX, 10-03-1992)
+  Col. 388
! Permission 1o Manufacture Software
( Deb. 8, Vol. VIII, 04-03-1992)
Col. 130-31
. Private Computer Training institutes
( Deb. 8, Vol. V111, 04-03-1992 )
Col. 94-98
i (Deb.26,Vol. X,01-04-1992)
’ Col. 220-21
i Schools selected for Computer Education
( Deb. 12, Vol. IX, 10-03-1992)
Col. 158
Shortage of Computer Manpower
( Deb. 21, Vol. X, 25-03-1992 )
Col. 653-54
Software Expornt
( Deb. 38, Vol. X1, 24-04-1992)
Col. 317

(Deb. 45, Vol. XII. 06-05-1992)
Col. 433-34
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Software Personnel

(Deb. 45, Vol. X11, 06-05-1992)

Col. 329-30
Software Piracy

(Deb. 21, Vol. X, 25-03-1992)

Col. 522-23
Special Grants to Universities conducting
Computer Courses

(Deb. 2, Vol. VIII, 2502-1992 )

Col. 367-68
Standardised of Computer Code for
Indian Languages

( Deb. 36, Vol. X1. 22-04-1992)

Col. 102-03
Super Computer from USA

(Deb. 17, Vol. IX, 17-03-1992)

Col. 275-76
Computer Maintenance Corporation
Limsited

Computer Maintenance Corporation
Limited
( Deb. 45, Vol. XI1, 06-05-1992)
Col. 325-26
Coaference
All India Police Telecom Officers
Conference
(Deb. 22, Vol. X, 26-03-1992)
Col. 249-50
Conference of Bank Economists
{ Deb. 28, Vol. X, 03-04-1992 )
Col. 247
Conference of Health Ministers
(Deb. 2, Vol. V111, 25-02-1992)
Col. 341-44
Conference of nternational Institute of
Strategic Studies
( Deb. 46, Vol. X11, 07-05-1992)
Col. 214-15
Conference of Petroleum Sector
{ Deb. 46, Vol. XI1, 07-05-1992)
Col. 14849
Conference on distribution of Surplus
Land to SC/ST and Backward Classes
(Deb. 46, Vol, X1, 07-05-1992)
Col. 85-86
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l Conference on Economic Advancement
i of Poor Rural Women
; (Deb. 10, Vol. V111, 06-03-1992)
: Col. 529-30
i Conference on Hindi
( Deb. 37, Vol. X1, 23-04-1992)
Col. 20203
! Conference on Oil Conservation
(Deb. 9, Vol. VIIL, 05-03-1992)
Col. 271
Conference on Tuberculosis and Chest
i Diseases
( Deb. 2, Vol. VIIL, 25-02-1992)
Col. 335
! FAO Regional Conference
(Deb. 37, Vol. X1, 23-04-1992)
Col. 157-60
; Health Ministers’ Conference
‘ ( Deb. 25, Vol. X,31-03-1992)
Col. 236-37
! LL.O. Conventions
{ Deb. 45, Vol. XII, 06-05-1992)
Col. 54-55
International Conference on Goats
i ( Deb. 32, Vol. X1, 09-04-1992)
Col. 163-64
international
| Conferences
3 ( Deb. 46, Vol. Xi1, 07-05-1992)
Col. 6162
' Organisation of Seminars/Conferences/
© Workshops
. (Deb.15, Vol. IX, 13-03-1992)
Col. 94-95
Preparatory Commitiee Meeting in New York
(Deb. 43, Vol. XII, 05-05-1992)
Col. 319-21
Promotion of Girl Education
i { Deb. 43, Vol. XII, 05-05-1992)
Col. 125
* Recommendations of the World Conference
. of United Nations Women's Decade
' {Deb. 7, Vol. V1L, 03-03-1992)
Col. 423

Non-Governmental




108 LOK SABHA
Representation at World Urdu Conference | Central Consumer Co-operative Stores in

(Deb. 22, Vol. X, 26-03-1992 ) States

Col. 565-67 ( Deb. 45, Vol. XIL 06-05-1992)
Strategy for Earth Summit }  Col. 16061

{Deb.43, Vol. XI1, 05-05-1992) c«mmmac«mlm

Col 311 ( Deb. 1§, Vol. IX, 13-03-1992)
United Nations Environment Programme | Col. 181-83
Meet at Nairobi § Consumer Protaction Act

( Deb. 40, Vol. X1, 28-04-1992) | (Deb. 36, Vol. X1, 22-04-1992)

Col. 328-30 Col. 479-80
Use of Hindi in Technical Departments ( Deb. 36, Vol. X1, 22-04-1992)

( Deb. 45, Vol. X1, 06-05-1992) ' Col. 231

Col. 7778 . . Consumer Protection Measures
Welfare Secretaries Conference ; ( Deb. 36, Vol. X1, 22-04-1992)

(Deb. 42, Vol. XI1. 30-04-1992) Col. 224-25

Col 22925 " (Deb.26, VoL X.01-04-1992)
World Summit for Child Welare o (Debae

CRAWRSEIN | Compmmircrn 1

( Deb. 26, Vol. X, 01-04-1992)

Constitution Col. 7.24

"y i Need to MWS«V@M
inc
{ Deb. 18, Vol. IX, 18-03-1992) H 2(Oyof ;

E s0n of the Time for ion of :o pw}l;,c)t the interests of Doctors

Report of Joint Committee on -
Coastitution (Seveuty-Second (Deb. &, Vol. VIIL. 04-03-1992 )
Amendment) Bill, 1991 Col. 49697
(Deb. 42, Vol. XI1, 3004-1992) , Remoul of Consumer Goods from
Col. 374-75 | Negative List of Imports
Inclusion of Inter-State Rivers in the |  ( Deb.47. Vol XII. 08-05-1992)
(Deb. 29, Vol. X, 06-04-1992 ) - Contracoptive
Col. 410-11 Campaign for Contraceptive Pill
Inclusion of Language in the Eighth  (Deb.25, Vol. X, 31-03-1992)
Schedule of the Constitution i Col 12931
( Deb. 37, Vol. XL, 23-04-1992)) ; Contraceptive Pills
Col. 125-26 i (Deb. 30, Vol. X, 07-04-1992 )
Inclusion of Manipur Language in Eighth } Col. 14-18
Schedule of the Constitution i | Corruption
{Deb. 9, Vol. VII1, 05-03-1992 ) . Action Taken aguinst Alleged Guilty
Col. 252-53 - Officens of D.D.A.
Consumer ¢ (Deb. 26, Vol X,0104-1992 )
Application of C.P.A. 1o Medicat  Col. 35334
Profession | AReged Bungling in BOCL.
( Db 26, Vol. X, 01-04-1992 ) | (Deb.43, Vol XIi, 06-05-1992)

Col. 358-59 E o Col 13940
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Alleged Corruption Charges against |
Officers of BHEL |
(Deb. 18, Vol. X, 18-03-1992) :
Col. 371-72 1
Alleged Corvuption in Allotment of Land
in Sonepur Bazar Project :

( Deb. 26, Vol. X, 01-04-1992 )

Col. 266-67 :
Alleged Corruption in DDA

( Deb. 31, Vol. X1, 08-04-1992)

Col 180-81
Alleged Irvegularities in IVRI

( Deb. 27, Vol. X, 02-04-1992 ) ;

Col. 95-96 ;
Alleged Malpractices in Neyveli Lignite
Corporation

{ Deb. 26. Vol. X,01-04-1992)

Col. 450-5)

Alleged Wheat Scandal

( Deb. 17, Vol. [X, 17-03-1992) ;

Col. 148-50
Complaints regarding Medical Exams of .
Aligarh Muslim University

( Deb. 7, Vol. VTIL, 03-03-1992)

Col. 474-75
Corruption cases against the |AS/1PS
Officers in Rajasthan

( Deb. 21, Vol. X, 25-03-1992)

Col. 566
Corruption Charges against Gazetted
Officers and Employees

{ Deb. 18, Vol [X 18-03-1992)

Col. 353-54

(Deb. 45, Vol. Xfl, 06-05-1992)

Col. 7 .
Corruption in Brahmani Subarnarekha and
Eastern Rivers Divisions of CWC

(Deb. 11, Vol. [X, 09-03-1992)

Col. 342

Corruption in CIL %

{ Deb. 45, Vol. X1l. 06-05-1992)

Col. 287 |
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Corruption in Kendriya Ayurveda aur
Siddh Anusandhan Parishad

( Deb. 30, Voi. X, 07-04-1992))

Col. 287-88
Corruption in Postal Department in Delhi

( Deb. 34, Vol. X1, 20-04-1992)

Col. 34849
Corruption in Railways

{ Deb. 25, Vol X, 31-03-1992)

Col. 133-36
Embezziement of Funds

( Deb.6, Vol IX, 16-03-1992)

Col. 385-86
Enquiry against Bank Officers

( Deb. 33, Vol. XL, 10-04-1992)

Col. 174
Inquiry into NEPA Limited

(Deb. 31, Vol. X1, 08-04-1992)

Col. 187
Investigation/Prosecution on Corfuption
Charges

( Deb. 26, Vol. X, 01-04-1992)

Col. 281-82
Raid on Fireworks/Crackers Dealers

( Deb. 32, Vol X1, 09-04-1992)

Col. 112-13
Stealing of Materials from Bokaro Steel
Plamt

{ Deb. 43, Vol. XI1, 04-05-1992)

Col. 245-46
Visit of Central Team to Bolkaro Steel Plant

{Deb. 43, Vol. XII, 04-05-1992)

Col. 533
Ceosmetics
Quality Control of Cosmetics

( Deb. 25, Vol. X, 31-03-1992)

Col. 22-28
Cotton
Area under Cotton Cultivation

( Deb. 14, Vol. IX, 12-03-1992)

Col. 34345
Cost of Cultivation of Cotton

( Deb. 22, Vol. X, 26-03-1992)

Col. 40506
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Cotton Demand
(Deb. 15, Vol. IX, 13-03-1992)
Col. 263-64

Cotton Export Policy
{Ded. S, Vol. VIIL 28-02-1992 )
Col. 11-19

Cotton industry
{ Deb. 33, Vol. X1, 10-04-1992)
Col. 200-203

Cotton Production
(Deb. 27, Vol. X, 02-04-1992))
Col. 4041

Cotion Production in Madhya Pradesh

( Deb. 14, Vol. I1X, 12-03-1992)
Col. 377-78

Duty Free import of Cotton
( Deb. 38, Vol. X1, 24-04-1992)
Col. 169-70

Expost of Cotton
( Deb. 47, Vol. X1l, 08-05-1992)
Col 7
( Deb. 19, Vol. X, 23-03-1992)
Col 159

Export Price of Cotton
( Deb. 1S, Vol. 1X, 13-03-1992)
Col. 198-99

Import and Export Policy on Cotion
( Deb. 19, Vol. [X, 23-03-1992)
Col. 56566

Import of Cotton
(Deb. 47, Vol. X11, 08-05-1992)
Col. 43
(Deb. 5, Vol. VIii, 28-02-1992)
Col. 329-30

import of Cotton and Whest
(Deb. 14, Vol. I1X, 12-03-1992)
Col 183-89

import of Wheat, Oil and Cotton
(Deb. 47, Vol. X1, 08-05-1992)
Col. 299

increase in Price of Cotton
( Deb. 47, Vol. XII, 08-05-1992)
Col. 182

| International Cooperation for drainage of
Black Cotton Soil
© (Deb.6, Vol. IX, 16-03-1992)
- Col. 9597
. Need 10 open more Purchase Centres of
i C.E.L in Adilabad District Andhra Pradesh
(MUR3TD)
( Deb. 41, Vol. X1, 2904-1992)
; Col. 450
~ Production of Cotton
( Deb. 28, Vol. X, 03-04-1992)
Col. 366-67
i (Deb. 1S, Vol IX, 13-03-1992)
Col 30203
. Smuggling of Cotton from Maharashtrs
(Deb. 15, Vol. IX, 13-03-1992)
Col. 349-50
| Supply of Cotion to NTC Unit Rajasthan
! (Deb.15,Vol.IX, 13-03-1992)
f Col. 174-78
* Support Price to Cotion Growers
( Deb. 23, Vol. X, 27-03-1992)
Col. 129
' Cotton Corporstion of ludin Lissited
© Appointment of Commission Agents by
; Cotton Corporation of Indis
| (Deb.19, Vol.IX, 23-03-1992)
;  Col. 40708
" Privatisstion of CC1, NBCC and SIL
(Deb. 18, Vol. IX, 18-03-1992)
Col. 185-86
' Council of Scleatific and Industrial
Research
. Budget and Performance of CSIR
L (Deb.45, Vol. XII, 06-03-1992)
i Col. 202-8)
g CS.LR. Laborstories
[ (Deb. 18, Vol. X, 18-03-1992)
i Col 187-88
| Hindi Officor in the Laborssories of Cosmcil
: of Scientific and Industrial Resewrch
- {Deb. 43, Vol. X1, 0605-1992)
: Col. 19397
; introduction of Solar Panels by CSIR

? ( Deb. 21, Vol. X, 25-03-1992)
i Col 81516
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Projects of CSIR for Eighth Plan l
( Deb. 36, Vol. X1, 22-04-1992) !
Col. 459-60

Quick Hire System of Recruiting Scientists

mnCS.LR.

(Deb. 8, Vol. VIIL, 04-03-1992 ) I

Col 227-28
Recommendations of C.S.[.R. Review .
Commitioe ;

(Deb. 31, Vol. X1, 08-04-1992)

Col. 20

Reorganisation of CSIR
( Debd. 36, Vol. X1, 22-04-1992)
Col 422-24
Research Work by CSIR
{ Deb. 13, Vol. IX, 1103-1992)
Col. 157
Scientific Magarines of CSIR
( Deb. 13, Vol. X, 11-03-1992)
Col. 155 :
Court |
Acquittal of Dera Offenders !
(Deb. 15, Vol. IX, 13-03-1992) !
Col. 163
Advance Increments to Dethi Hl;her
Judicial Service Officers
( Deb. 47, Vol. Xi1, 0805-1992)
Col. 129
Appointments/Transfer of Judges in
Supreme Court/High Courts ;
{ Deb. 47, Vol. X1, 08-05-1992)
Col. 281
Assistance from Supreme Court Legal Aid
Commitee ;
(Deb. S, Vol. VIlI, 28-02-1992) {
Col. 19193 }
Cases filed in Supreme Coun 1{
{ Deb. 19, Vol 1X, 23-03-1992)
Col. 189
Cases in Central Labour Courts of Kergla
(Deb. 41, Vol. Xil, 29-04-1992)
Col. 45-47

v

1t

Cases pending in High Courts and
Supreme Court

( Deb. 10, Vol. VIIL, 06-03-1992 )

Col. 491-92

! Cases Pending in Kamataka High Court

( Deb. 15, Vol. IX, 13-03-1992)
Col. 259

: Computerisation of Rajasthan High Court

(Deb. 47, Vol. X11, 08-05-1992)
Col. 300

; Consumer Courts

{ Deb. 8, Vol. VII1,04-03-1992)
Col. 423-28

' Customs and Central Excise Duty Cases
. pending in Courts

( Deb. 38, Vol. X1, 24-04-1992)
Col. 361-63
Disposal of Cases in Rajasthan High Court
( Deb. 33, Vol X1, 10-04-1992)
Col 325-26

" Economic Offences Courts

( Deb. 10, Vol. VIII, 06-03-1992 )
Col. 163-66

Encroachments on Footpaths in NDMC

( Deb. 26, Vol. X,01-04-1992)
Col. 114-16

Family Courts

( Deb. 47, Vol. XHi, 08-05-1992)
Col 118

industrial Dispute Cases in Central Labour

! Courts

(Deb.41, Vol. XI1. 29-04-1992)
Col. 315-18

Inquiry Report on death of Former Chief

i Justice

{ Deb. 46, Vol. X1, 07-05-1992)
Col. 85

International Commercial Court
( Deb. 37, Vol. XL, 23-04-1992)
Col. 150

Linking of High Cousts through Computer
Network

( Deb. 47, Vot. XIL, 08-05-1992)
Col 69
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Need t0 set up a Circuit Bench of Calcutta | Utilisation of Services of Retired Judges
High Court at Siliguri, West Bengal ( Deb. 47, Vol. XII, 08-05-1992)

{MUR377) Col. 243
gt&}f;‘\;i X,02-04-1992) | Vacant Posts and Transfer Policy of
_ ! " Judges in High Count
Pending Cases in Supreme Coun and High ( Deb. 10, Vot. V111, 06-03-1992)
Cow[t;b - o0z ~ Col. 35158
(Cdi:':“ VUL, 06-03-1992) iWomenJudminHid\C‘;l;z)
(Deb. 15, Vol. 1X. 13-03-1
Pmd:)n; (zw:u Cases of IFCI 992 | Col 35254
ey X ’ World Eaviroament Court

RE: Alleged Threat 1o the Life of Chief . ¢ Deb:32. VoL X1, 09-04-1992)
Justice of Patna High Court by the Chief = Col 146

Minister of Bihar i Creche

(Deb. 43, Vol. XII, 0505-1992) | Creches in Delhi

Col 33243 L (Deb. 30, Vol X.07-04-1992)
Salaries and other Facilities to Sudges in Col. 293594
Supreme Court and Other Courts Credit Rating Agencies

{ Deb. 15, Vol. IX, 13-03-1992) Credit Rating Agencies

Col. 17576 _ (Deb.38, Vol X1, 24-04-1992)
SC/ST Judges in High Court i Col 357-359

(Deb. 5, Vol. VIil, 28-02-1992 ) ! Reappraisal of indian Economy by

Col 213-183 International Credit Rating Agencies
Saﬁngupofhlbhcfnmml,mptm { Deb. 19, Vol. [X, 23-03-1992)
Cetl in High Courts Col. 525

(Deb. 15, Vol. X, 13-03-1992) . Crimse

Col. 19798 _ Alleged Gang-Rape by Assam Rifle Jewans
Special Courts to Deal with Tax Cases . (Deb.4, Vol. VITL, 27021992 )

{Deb. 23, Vol. X, 27-03-1992) E Col. 125-26

Col 370-72 Alleged Irregularities in NCL

Special Lesve Petition and Prayers filed g
by Iindian Council of Agricultural Rescarch | (szb;;.\uxu 08-04-1992)

Deb. 26, Vol. X, 01-04- 1992 ! ) -
s:ou&s? X ! : Alleged Misappropriation of DDA Funds

: ( Deb. 31, Vol. X1, 08-04-1992)
Strength of Judges in Aurangabad Bench Col. 298

of Bombey High Count _
(Deb. 5. Vol. VII1, 28-02-1992) Bank Ducoitles
Col. 425 i { Dob. 5, Vol. VIIL, 28-02-1992 )
Unawthorised Construction of Chambers | CO 273-86
in Tis Hazari Courts E Black Marketing of Tickets
{Deb. 26, Vol. X, 01 -04-1992 ) i {Deb. 2, Vol VIIL, 25.02-1992)
Col. 265 L Col 35658
Use of Hindi in High Counts Judgements ;| Bogus Visa Issuing Rackets in Dethi
{Deb. 5, “ﬂ.V"l.m 1992) { Deb. 32, Vol. X1, 09-04-1992 )

Col. 44142 Col. 11920
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Cases of Conviction ; Fraud in UCO Bank
( Deb. 27, Vol. X, 02-04-1992) ¢ (Deb. 19, Vol. IX, 23-03-1992)
Col. 277-80 Col. 510-11
Cheating of PetmbySklppeerupOf, Illegal Construction on Land of
Companties Tughlakabad Fort
( Deb. 45, Vol. XI1, 06-05-1992) ( Deb. 43, Vol. X1I, 05-05-1992)
Col. 161-62 © Col. 135-37
Convictions under CPA, 1986 i lllegal Emigration Racket in Dethi
(Deb. 26, Vol. X, 01-04-1992)  (Deb.37, Vol X1, 23-04-1992)

Crime against Foreign Tourists inDelhi jyjea1 Mining in Bhatti Mines, Dethi
( Deb. 24, Vol. X, 30-03-1992) ( Deb. 29, Vol. X, 06-04-1992)

C°L'23{3°3‘ . ‘ Col. 175-76
Crime against Women in Delhi " Illegal Possession of DDA Land
(Deb. 5. Vol VIIL05-03-1992) (Deb. 31, Vol. X1, 08-04-1992)
4 178
Col 178-79
Crime in Dellu P li
(Deb.9, Vol. VIIL, 05-03-1992) '(';:‘,’,'"“"" of Delhi Poice “
Col 39899 !
( Deb. 4, Vol. VIIL, 27-02-1992) ' &:bj;'s.\;’: VIIL0S03-19%2)
Cﬁ:i:‘z:z inst Officials fIPCL‘K. ppings ia) o
against ol | (Deb.42, Vol XI1, 30-04-1992)
{ Deb. 31, Vol. X1, 08-04-1992) Col. 149
(D Pl
. Leakage o rs
Drug Offences commitied by Nigerians ( Deb. 4, Vol. XIl, 06-05-1992)
{ Deb. 32, Vol. X1, 09-04-1992) Col. 70
Col. 149-50
. ] . Manufacture of Duplicate Hot Plates
Economic Offences Cowurts i (Deb.31, Vol X1, 08-04-1992)
( Deb. 10, Vol. VIiL, 06-03-1992) | Col 6212
Col. 16366 * .
. National Centre for DNA Finger Printing
Embezziement Cases in Banks i
i
(Deb. 33, Vol. X1, 10-04-1992) ‘ ‘ij”;ﬁ YoL XL, 0:041992)
Col. 24041 )
of Public Land Need to Provide Financial Assistance to

 the Government of Uttar Pradesh for
((.“:l.ebi ::4\;&.(& 1803-1992) . Early Completion of Development
} Schemes under Dacoit Eradication
E‘Www"“‘“\' m; Pmmmmkcvumofl(awur

(Deb. 19, Vol IX, 23-03-1992) ! (MUR 377)
.19, - " .27, Vol. X, 02-04-1992
Col. 763-64 g"’}ﬂ X, )

Fake Degrees by Universities and | T God of FCLL.

Tnium Tostitutes ;
) | (Deb.35, Vol. X1, 21-04-1992)
( Deb. 2, Vol, VIlL, 25-02-1992) B Stvd

Col. 51-54
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Persons Killed by Spurious Liquor ; Theft of Petrol at Igatpuri Railway Station

(Deb. 4, Vol. VL, 27-02-1992) ¢ (Deb.46, Vol. X1, 07-05-1992)

Col. 475-84 Col. 220-21
Pilferage of Coal i Thefls in Trains

( Deb. 25, Vol. X, 3103-1992) ‘ ( Deb. 12, Vol. X, 10-03-1992)

Col. 166-67 - Col. 359
Prevention of Forcible Marriages of = Ticketless Travelling in Delhi Transport
Adolescent Girls { Corporation Buses

( Deb. 2, Vol. VIIL, 25-02-1992) I (Deb.38, Vol XI, 24-04-1992)

Col. 199-201 © Col. 234
Raids on Officers - Unauthorised Overseas Recruiting

(Deb. 19, Vol IX, 23-03-1992) Agents

Col. 213 i (Deb. 18, Vol. IX, 18-03-1992)
Removal of Eyes fom Dead Bodies |  CoL 254-55

(Deb. 30, Vol. X, 07-04-1992 ) - Crime against Womes

Col. 287 Alieged Rape of Tribal Women in Tripura
Reward to Police Personnel for . (Deb.3& Vol X1, 24-04-1992)
Confiscated Smuggied Goods . Col 468470

(Deb. 19, Vol. X, 23-03-1992) | Harassment of College Girls in Dethi

Col. 159-61 i (Deb.4,Vol. VIR, 2702-1992 )
Seizure of Illicit Liquor . Col 323-24

( Deb. 31, Vol. X1, 08-04-1992 ) Crop Insurnace Scheme

Col. 695-96 : Crop Insurance Scheme

Smuggling of Narcotic Drugs st Bombay ;  ( Deb. 4. Vol VIIL. 27.02-1992)
snd Dethi Aisports Col. 3443

( Deb. 19, Vol. IX, 23-03-1992) i Need 10 bring Bete! Farming within the
Col. 289 Purview Crop Insurance Scheme
Theft at Aerodromes - (MUR3TT)
g::h_ 19, Vol. [X, 23-03-1992) g&;g.wn D04-1992))
i .
Theft of Astiques ; Crnde O
( Deb. 30. Vol, X, 07-04.1992 | Export of Crude Oil in abseace of
LN
; 07.0%-
Theft of Arms and Ammanitions from | Col. 142 Xt '%2)
Depots tmport of Crude Oil
m?:r‘c‘w | Col 0t X
; Import of Crude Ol from Russia
( Deb. 26, Vol. X, 01-04-1992) | (Deb.d
\ * - S | « Yol. VI, 27021992
m‘;‘:{ 2697 | Col. 604! )
Electricity in Dethi . knpont of Crude Oif from Suudi Arsbis

( Deb. 39, Vol. X1, 27-04-1992
Col 137 ) 2::";23““"“' 09.04-1992 )
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Need to Provide Royalty st Increased | Currency Notes
Rates on Crude Oil to Gujarat (MUR 377) | ( Deb. 10, Vol. VIIL, 06-03-1992 )
(Deb. 24, Vol. X, 30-03-1992) Col. 320-21

!
{
Col. 493 i Devaluation of Rupee

Pipeline for Supply of Crude OilloBarsuni ©  (Deb. 15, Vol. X, 13-03-1992)
(Deb. 9, Vol. VIIL, 05-03-1992 ) ! Col. 160-61
Col. 39596 ' Effect of Rupee Devaluation
Policy on Crude Oil Prices " (Deb. 10, Vol. VIII, 06-03-1992)
( Deb. 4, Vol. V111, 27-02-1992 ) . Col 44041
Col. 296

Exteasion of Foreign Currency (Non-

Production of Crude Oil during Eighth § Resident) Account Scheme w Persons oot
Five Year Plan of Indian Origin

(Dob. 4. VoL VIIL27-02-1992) | (Deb.19, Vol IX, 23-03-1992)

Col. 520-21 { Col. 552
Royalty on Crude Oil and Natural Gas Imports of Books

( Deb. 4, Vol VIfI, 2702-1992) (Deb. 19, Vol. IX, 23-03-1992)

Col 413-14 ~ Col. 194

Royalty on Crude Oil and Natural Gas 1o | Minting of Five Rupee Coins

Staes ! (Deb. 15, Vol IX, 13-03-1992)

(Deb. 22, Vol. X, 26-03-1992) ; Col. 271

Col 248 : RBI's Transaction with Banks for
Shontfall in Crude Oil Production ! Receiving Foreign Currency Deposits

(Deb. 4, Vol. VI, 27-02-1992) ( Deb. 33, VoL XL, 10-04-1992)

Col. 403-06 Col. 353
Utiksation of Crude Oil Refining Capacity  Rovervation of Gold against Currency Notes

( Deb. 46, Vol. XI1, 07-05-1992) &g-\’dl& 23-03-1992)

Col. 206-08
Cubm Rm}«bhﬁx?wemm
Request Wheat (Deb. 19, Vol. IX, 23-03-1992)
mms“urcmu for Sale of wmd O o

( Deb. 11, Vol. 1X. 09-03-1992) ; . Sale of Dollars

Cot, 424-25 . (Deb. 19, Vol IX, 23-03-1992)

; : o ! Col. 8992
Visit by Cubant Foreign Minister ;

([::hg um‘:‘me) : . Seizure of Fake Currency Notes in Dethi

Col 26364 | (Deb.42, Vol XIl, 30-04-1992)
Currency i Col. 28587

5

m Currency Notes | Curreacy Printing Press
¢ ofRa. 1. 2end 5 : Need 0 set up a Currency Printing Press

(Deb. 8 WL X.03-04-19%2) . at Saltani or a any Other Place in Orissa
. ) . i (MUR3TD
Commemorative Coins/Notes *: ( Deb. 36, Vol X1, 22-04-1992)
g:bi;g.w.xx. 10-04-1992) | Col $64
- : of lndia
Conventibility of Rupes mmewoﬂm
(Deb. 15, Vol. 1X, 13-03-1992) | (Deb.31,Vol. X1, 08-04-1992)

Col. 191492 o Col 617-18
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Cypres
Export by BHEL to Cyprus
( Deb. 26, Vol. X, 01-04-1992)
Col. 43940

Dairy Development
Assistance to Uttar Pradesh under Dairy
System
( Deb. 42, Vol. X1, 30-04-1992)
Col 179
Dairy and Poultry Farming
( Deb. 32, Vol. X1, 09-04-1992)
Col. 157-58

( Deb. 4, Vol. VIIL, 27-02-1992)
Col. 327-28

Delicensing of Dairy Industry
( Deb. 9, Vol. VIIL, 05-03-1992)
Col 262-63

Entry of Multi-National Compaaies in '.

Dairy Industries
( Deb. 32, Vol. X1, 09-04-1992 )
Col. 186-87
Licences to Manufacturing Milk Powder
(Deb. 19, Vol. IX, 23-03-1992)
Col. 781-82
Marking of Selling Price of Amul Buttor
(Deb. 18, Vol. IX, 18-03-1992)
Col. 379
Milk Processing Units
( Deb. 39, Vol XL, 27-04-1992 )
Col 41
New Duiry in New Bombay
( Deb. 4, Vol. VIIL, 27-02-1992 )
Col. 99-100

Pesticides in Dairy and Agricultural |

Products

(Deb. 17, Vol. IX, 17-03-1992)
Col. 203-04

Price of Butser
( Deb. 18, Vol. IX, 18-03-1992)
Col. 208-09

Scheme on Dairy and Pouliry ;

Development
(Deb. 42, Vol. XII, 30-04-1992)
Col. 303-18
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Daiit Sahitya Academy
Dalit Sahitya Academy

( Deb. 22, Vol. X, 26-03-1992 )

Col. 39293
Dam aad Ressrvoir
Arrears of Share Cost of Sardar Sarovar

Project
{ Deb. 6, Vol. IX, 16-03-1992)
Col. 400
' Chambal Command Area Developmemt
; Phase-1l
( Deb. 6, Vol. IX, 16-03-1992)
! Col 483-84
: Construction of Major Dams
( Deb. 19, Vol. IX, 23-03-1992)
. Col. 2062
| Dhan Sinhtoli Water Reservoir Scheme
: of Bihar
(Deb. 11, Vol. [X, 09-03-1992 )
Col. 395-96
Ganga Barrage in Kanpur
( Deb. 29, Vol. X, 06-04-1992 )
~ Col. 4041
. Hirakund Dam
( Deb. 19, Vol. IX, 23-03-1992)
. Col 62!
- Indira Sagar Dam
. {Deb.34, Vol. X1, 20-04-1992)
* Col. 237-38
; Issue of Bonds for Narmada Project
i (Deb. 11, Vol.IX, 09-03-1992)
: Col. 145
| Kamia Balan Dar in Bihar
¢ (Deb.39, Vol. X1, 27-04-1992 )
{ Col. 244
i Manibhadrs and Bhimkund Dam Projects
| in Orissa
( Deb. 6, Vol. 1X, 16-03-1992)
Col. 16263
SMmBunccofHum
¢ {Deb.29, Vol. X, 06-04-1992)
Col 19

)
H
!
i
1]

Minor Dams in Koakon Region

|
| (Deb.43, Vol XH, 04-05-1992)
| Col93.04
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Modcm:mon of Kangsabati Reservoir |
Project
{ Deb. 43, Vol. XH, 04-05-1992)
Col. 237-38
National Commitiee on Dam Safety
{ Deb. 11, Vol. IX, 09-03-1992)
Col. 133-34
Need to Issue Indian Unity Certificate of :
Deposits-Sardar Sarovar Series for »
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